
Minutes ofExim Facilitstion Committee (EFC) Meetitrs No. lllAM21 dsted 26.02.2021 for
Import of Restricted Items

Meeting No. ll/AM2l ofExim Facilitation Cornmittee (EFC) was held on 26.02.2021 at 3.00 PM in Room
No.9, H-wing, Udlog Bhawan, New Delhi through Video Conferencing under the chairmanship of Shri
Hardeep Singh, Additional Director General of Foreign Trade to consider the applications for import of

2. The followitrg members attended the meeting:

(i) Shri S.P.Roy, Joint DGFT, DCFT
(ii) Shri Nirmal Kumar, Dy. DGFT, DGFT
(iii) Smt. Pratibha Kumari, FTDO (lrnport Cell), DGFT
(iv) Shri V.K. Sharma, Deputy Director (Trade), DAH&D
(v) Shri Prasenjeet Navgire, Techdcal Expert (CITES), Wildlife DivisioD, MoEF&CC
("i) Shri Santanu Dhar, US(BR), I4,io P&NG
(vii) Dr. Tarun Kumar Singh, Fisheries Research and Investigation Ofncer, Department of Fisheries
(viii) Vinay Kumar, Industrial Adviser, Ministry of Steel
(ix) Ravi Shanker Srivastav, Engineer (Reg), DoT
(x) O.P. Sharma, Consultant Technical, D/o C&PC
(xi) Dr. V.N. Kale, Additional Commissioner (Machinery), Depa(menl ofAgriculture, Coop€mtion &

Farmers Welfare
(xii) Dr. Nitin K. Jain, Scientist F, D/o Biotechnology

3. Total number ofcases considered in the meeting was 328. The cornrnittee decided that as ifl the pasl, all
Noc/documents received/conveyed by the coflcemed committee members will be incorporated in the minutes
as and when uploaded. Accordingly, ?1 cases have been approved, 16 cases have be€n rejecte4 06 cases have
been closed and 235 cases have been deferred. where two or more technical authorities have recornm€flded
differeDt quantities, tbe lower quantity has been apprcved by the Connnittee. The cases at Sl. Nos. 171, 173,

I 74 and I 75 wilt be submitted for approval of the Director General of Foreign Trade under Para 2.20 of Foreign
Trade Policy 2015-2020.

4. The Regional Authorities of DGFT are rcquired to issue import authorizations as mentioned b€low the cases

which have beeD approved by the Committee. The enclosures, wherever required would be sent by DGFT Hqrs
by e-mail (if enclosures are not received within one week of uploading the minutes on DGFT website, the
Regional Authority may remind DGFT (Hqs) by e-mail on impon-dg{i@,nic.in). The Regional Authorities must
issue import authorizations with the conditions as indicated and after ensuring that lhe lee has b€en paid at the

time ol submitting the application to DGFT (Hqrs). They must also cross verify the details mentioned in the
import authorizalion with thal in the ANF-2M submitted by the applicant. DGF"I (Hqrs.) will not sefld separate

imporl permission lette$ except where permission has Dot been mmtioned in the approved cases, in the lable

Part
1

D′o AH&D

SI

No

Name of the
applicant (VUs.)
&HO File N-o.

Date of
receipt

Item for import
ITC(HS
Code)

CIF
Yalue

Status

1 Palamtlr

Bioscicnccs

PHvatc Limitcd,

Sccunderabad

01/53/8/50409/A

M21/P‐26/1C

080420 1000 Nos. Bovine
Sexed Semen
500 Nos. Bovine
Embryos

05111000
05119999

132000
00

Approved             as
recommended by DAHD
vide OM No l10102(1)
/2′2017‐Trade Par● 1 (E―
296η dated 04 03 2021



RA, Hyderabad may issue the import authorization to the applicant for impo( of 1000 Nos. Bovine Sexed

SemeD and 500 Nos. Bovine Embryos for CIF value ofRs. 13200000.00 [US Douars (USD) 165000.00]
subject to the conditions in the DAHD OM No. | 10102 (l) /2/2017-Trade Pan-l (E-2967) &ted 04.03.2021
as well as with actual user condition besides other usual conditions of import authorization. The enclosures
will be sent by e-mail to the applicant and RA, Hyderabad

, stin      watcr

Aquatics,

3angalorc

Ol′ 53′ 8/53919,A

M21′S-54'IC

100820 (i) 12 Nos.
Dendrcbates
tinctorius
(ii) 12 Nos.
Denakobates

(iii) l2 Nos.
Dendrobates

(iv) 12 Nos.
Phyllobales
terribilis
(v) 12 Nos.
Phyllobates
vitlatus

01062000 112500 The applicant has not
submitted theapplication
in prescrib€d format.
D/o AH&D vide OM No.
I 10102( I )/3/2017-Trade
dated 20.10.2020 requested
the importer to submit the
application in plescdH
format along with the details
of $e proposed import of
,mphibians

Relninder was sent to

●dc   cmall
01 122020
Firm's  reply  has  been
reFerred  to  I17o  AH&D
vide     emall     dated

24122020
Firm's repv rererred tO
D′o Fisheries vide email
dated 26 02 2021

肺
ａｔｃｄ
ｄ

3 Suhani Fぃ ,
Bangalore

01′ 53/8′54371/A
M21/S‐ 1201C

231020 l2 Nos.
Live Horses

01012100 135000
00

Comments sought ftom D/o
AH&D on 06.11.2020.
D/o AH&D vide email
dared 24.12.2020 sought
some infomation fiom firm,
Firm replied on 24.12.2020.
D/o AH&D informed the
Committee in meeting
no.!l/4M21 datcd
26.02.2021 thst the c13e is
under excmiDation with
them.

| J K TrLst
Bombay,
Ballard Eshte,
Mumbai
0t t53/8t54400/ A
M2vt-16/tC

301020 l000Nos.
Bovire Sexed
Semen

05111000 205389
7

Approved             as
recommended by DAHD
vide OM No l10102(1)
′143   ′2019‐Trade   (E‐
13525)dated 18 02 2021

RA, Mumbai may issue the impon authorization to the applicant for impon of 500 doses of Frozen Bovine
Sexed Semen fiom Brazil for proportionate CIF value subject to the conditions in the DAHD OM No.
110102(1)/l4l/201g-Trade(E-13525)datedlS.02.202laswellaswithactualuserconditionbesidesother
usual conditions of impon authorization. The enclosures will be sent by e-mail to the applicant and RA,
Mumbai.

5 Saralia   Agro
PHvatc Limitcd,

Alltlgul,Odisha

01/53′ 8/54416′A

031120 8 No
Livc Arabian

Holscs

01012100 120000
00

Com nents sougllt from D70

AH&D on 08 1 2021

D′o AH&D ●de email

2



M21'S125/1C dsted 15.0r.2021 hrs
sought some information/
documents from the firm.
D/o AH&D vidc email
drt.d 02-03.2021 hrs
sought some information
from the lirm.

6 PV
Gopalaknsha,
LIJambakkam.
Chelulal

Ol′ 53/8′54446′A
M21/P-39/1C

091120 2 No
Livc HKlrses

01012990 133200
0

Approved             as
recommended by DAHD
vide OM no l10102(1)′
38′2020 ‐Trade(E-18468)
dated 08 02 2021

RA, Chenoai may
Germany for CIF ,

oM no. 110102(1)
other usual conditi
RA. Chennai.

issue thc imporl allthO■ zalon to the applicant for import of 2 Nos oflivc hOses■ om
′aluc of Rs 13321X10 00/[EURO(EUR)15000 001 su● eCttO thc COnditions in DAHD

/38′2020-Trade(E18468)dated 08 02 2021 as well as Mth actual user condition besidcs

ons oF import auLonzatlon Thc cnclosures u河 1l bc scnt by c‐ mail to tte applicant and

7 Yashaswini
Malangi
Basavaraju,
Bengallrlu

131120 l No pct― dOg
Breed:Chlhuahua,

Scx:Malc:
Ar:  2  Years
(DOB:
05112018),
Colour: Whitc and
Apncd
■Om Sガney tO
Dclhi

Recommended rs per
DAHD vide OM dated
0E.02.202r subject to
spproval from Comp€tent
Authority.

8 Bangalolc Horse

Riding Sch∞ 1,

3allgalorc,

Karl.atal a

01/53/8′ 54541/A
M21′B-73′IC

01 1220 3 Nos.
Live Horses Pure
Arabian HoEes (2

Stallions and I
Mare) for training
studeflts and
impartingskills of
horsedding.

01012100 712500
0

ComlncnS sought iom Dlo
AH&D on 02 12 2020

D′o AH&D hformed the
Committee  in  meeting
no ll′AM21     dated
26 02 2021 that the case is

under  exalmma● on  with
them

9 Mouica

Chowdaγ
Yelisetti,

Manlkonda,
Hydcrabad
01/53/8/545461A

M21/M‐ 81′iC

021220 I no. of I 3 Kgs.
Pet Dog

01061900 000 Commcnts l llght tOlll D/o

AH&D on 03 12 2020

DAH&D vide email datcd
03 12 2020  rcqucstcd  thc

applicant  to  chcck  tllc

application as it appcars that

thc details of livc do8 fOr

impoltis samc 6 mcndOncd
in thc fono■ .llg ile No'Rcf

No received iom DG日
For conD31e lts(i)F No
01/S3/8′ 54539/AM21′ V―

40/1111pOrt Ccn

dated 2 12 2020 (ii)F No
01′53/8′54513/AN421パ ‐́
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3gflmport Cell daled
1.12.2020.

D/o AIi&D itrform€d the
Committee in mc€ting
tro.1l/AM2l drted
26.02.2021 thrt the csse is
utrder enmination wlth
them.

10 indigencllL

A,Юvet
ProduccI

Company
Limited,Nashik

01/53/8′ 54609/A
M21/1‐ 28′IC

131220 (1)129 Nos.
EspaDto Avla
Sexed Female
Avla 70 GIR
(2) 15 Nos.
Sorebano Fiv De
Brassexed Female

- RRP - 8554
GIR

05111000 635025 Comments soughl from D/o
AH&D on 17.12.2020.

D/o AH&D informed the
Committee in meetlng
no.l0/AM21 dsted
28.01.2021 thrt the case is
under exeminrtion with
them.

Suhani Fa,“ ,,

BangaloE
01′ 53/8′54687/A
M21/S157′ IC

251220 3 No.
Live Adult Horses

Pure Arabian
Horses (ln
All 3 Numbers)

01 01211Xl 712500
0

Comments sought from D/o
AH&D on 29.12.2020.

D/o AH&D informed the
Committee in meeting
do.lllAM2l deted
26.02.2021 thrt the csse is
ulldcr eramination with
them.

12 Soham Pardla

Mukhcrjcc,

Ahmadabad
01/53/8/54692/A

M21/S-159/1C

281220 (1) 4Nos.ofLive
wallarco
(Osphlanter
Robushts\
(2) l0 Nos. oflive
Bennets Wallaby
(Mocropus
Rufosnseus)
(3) 6 Nos. of
Live Easlem Grey
Kangaroo

Giga teus\
(4) l0 Nos. oflive
Red Kangaroo
(osphranter Rufusl
(Total 30 Nos.)

01061900 378750
0

Comments received from
DAHD ■de OM No
l10102(1ソ  40′ 2020 ‐:rade

(E-18470)       dated
08022021

The Committee decided to
seek   comments   frOm
MOEF&CC o■ )in th“
case

13 Tropical Allimal

Ccnctics

Pvt Lta,

Hメerabad
01/53/8′ 54705′A
M21/「 71/1C

31 1220 HF Invitro
embryos- female
sexed 100,000
nos.& Jersey
Iovitro€mbryos-
femalesexed
100,000 nos.

05119999 150000
0000

Commefits sought from D/o
AH&D on 05.01.2021.

D/o AH&D vide emall
dated 29.01,2021 has
sought some informstlon
lrom the lirm.
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D/o AH&D informed th€
Committee in meeting
ro.ll/AM2l dated
26.02.2021 thrt the case is
under exeminrtion with
them.

14 Kunal Malik,

Samalkha
01/53/8/54756/A

N121/K-33/1C

110121 6 Unt Riding
Horses Breed:
Warmboold. Sex:

Colt/GeldiDgStalli
on/Filly,Mare age:

Between 04 To l5
Years

01012990 360000
000

Approved             as
recommellded by I14HD
vide OM No l10102(1ソ
24′2021 ‐T「8de(E‐ 18366)
dated 29 01 2021

CLA, New Delhi r

Warm blood, sex-
Germany, Hungar
44000.001 subject
29.01.2021 as well

nay issue the import auihorization to the applicant for import of06 Riding Holses breed-

colt, Gelding, stalliofl, filly, mare, age- between 4 to 15 yeals ftom Denmark, Fmnce,
y, Nelherlands and United Kingdom for CIF value of Rs. 3600000.00/- [EURO (EUR)
to the conditions in DAHD OM No. ll0l02(l)/ 2412021 -Tade (E-18366) dated

I as with aclual user condition bcsides othe. usual conditions of import authorization. The

smt bye-mail lo the applicant and CLA, New Delhi.

15 Indigcnous

ae10Vet prOduccr

Company
Limltcd,Nashik
01/53/8/54761A
M21/1-34′ lC

120121 129 Nos Espanto
Avla Sexed Femail

Avla 70 - Gir
l5 Nos Sorcbano
Fiv De Bras sexed

Femail R4
8554 Gir

051110000
051110000

63271Xl

00
Approved             as
recommended by DAHD
vide OMヽ o H0102(1ソ 23′
2021‐Trade    (E‐ 18365)
dated 18 02 2021

RA, Pune may issue the import authorization to the applicant for impo( of 129 nos Espanlo Avla Sexed

Femail Avla 70 Cir and 15 nos Sorebano Fiv De Bras sexed Femail Rrp 8554 Gir from Brazil for
CIF value of Rs.632700.00L IUS Dollars (USD) 8500.00] subject to the conditions in DAHD OM No.

llolo2(t)/23l 2021-Trade (E-18365) dated 18.02.2021 as well as with actual user condition besides other

usual conditions of impon authorization. The enclosutes will be sent by e-mail to the applicant and RA,

Pune.
16 Aaagen Lifc

Sclences Pivate

Liitcd,

Hydcrabad
01/53/8′54784′A
N鬱 1′A l18′ IC

180121 2000 Nos
Mouse/Mice Male
500 Nos
Mouse/Mice

01061991
01061991

422640
6400

Approved             as
recommended by DAHD
vide OM No H0102(1)ハ 4/
2021-Trade   (E-18422)
dated:7022021

RA, Hyderabad may issue lhe impon authorization to the applicaDt for import of 2000 Mouse^'{ice (Male)

and 500 Mouse/ Mice (Female) liom USA for CIF value of Rs.42264064.00/- [US Do)lars (USD)

42264064.001 subject to the conditions in DAHD OM No. ll0l02(l)/34/ 2021-Tmde (E-18422) dated

1 7.02.202 I as well as with actual user condition besides other usual conditions of import authorizatiof,. The

enclosures will b€ sent by e-mail to the applicanl and RA, Hyderabad

17 Dircctor,CSIR‐

Ccntral Drug

Rcsearch

lnstitute,

Uttar Pradcsh

01/53/8′ 54801′A
M21/D‐ 35/1C

200121 10 Nos Stock
Numbcr 034860-
B6Cg Tg(K18‐
ACE2)2PrlDn J
8 Nos Stock

number 027139
:C57Bυ6‐
Tg(CAC‐

84716060
84716060
84716060
84716060

588157
38

Approved             as
recommended by DAHD
●de OMヽ o H0102(1)′
37′ 2020‐ Trade(E‐ 18467)

dated 08 02 2021

∧



RFP/ECFP/MapH
c3b)lHill

20 Nos Stock

numbcr
000642:BKS C8-
D∝k7m+/■l cPI
dbツJ M02
8 Nos Stock

numbc1 004479 1

B6;C3Tま Pmp―
SNCA
AS3T)83Vlc′J

RA, Kanpur may issue the import authonzahon to the applicant for import of (i) l0 Nos Stock Number
034860 B6.Cg-Tg(Kl8-ACE2)2Prlmdl, (ii) 8 Nos Stock number 027139 :C57BL/6-Tg(CAG
RFP/EGFP/Mapl lc3b)lHill, (iii) 20 Nos Stock number 000642:BKS.Cg-Dock7-m-+/+Lepr-db-/J M02 (iv)
8 Nos Stock number 004479 : B6;C3-Teemp-SNCA A53T)83vle[ liom USA for CIF value of
Rs.588I57.38/- [US Dollan (USD) 11887.34] subject to the conditions in DAHD OM No. 110102(l)1 311

2020- Trade (E-18467) dated 08.02.2021 as well as with actual user condition besides olher usual conditions
of import authorization. The enclosures will be sent by e-mail to the ap,plicant and RA, Kanpur.

Palamur
Bioscicnccs

PHvate Limited,

Secunerabad

0175318154807,A

M21/P-55ア IC

200121 150 Nos Beagle
Dogs Male
150 Nos Beagle
Dogs Female

01061900
01061900

400500
0000

Commcnts sOu8ht from D/o
AH&D on 22 01 2021

D′o AH&D  has  SOught
some infOrma● On from the

rlrm  vide  emam  dated
02032021
The  rlrm  replied  vide
email dated 03 03 2021

19 Vikr,い Nebra,
Dclhi Cantt

01/53/8/54803/A

M21′ ′ヽ-45′lC

200121 6 Nos riding
sponing horse,
warn blood,
gelding/stalliodma
re, age between 04
to 18 years

01011010 360000
000

Approved             as
recommended by DAHD
vide OMヽ o l10102(1)42′
2020-Trade    (E-18473)
dated 08 02 2021

CLA, New Delhi may issue lhe impot authorization to the applicant for import of 6 Nos dding spoting
horse, warm blood, gelding/stallior/mare, age between 04 to 18 years ftom Neth€rlands, Denmark,
Gemany, Ircland and United Kingdom for CIF value ofRs. 3600000.00/- [EURO (EUR) 40000.00] subject
to the conditions in DAHD OM No. 110102(I)/421 2020-Trade (E-18473) dated 08.02.2021 as well as with
actual user condition besides other usual conditions of impon authorization. Th€ enclosures will be sent by
e-mail to the aDplicant and CLA. New Delhi.

20 Vibhor Wasc,

Maharashtra

01′53/8/54833′A
たヽ21′ /ヽ‐46/1C

220121 3 Vls Frozen
semen, other thaD

05119991 30000 Comlnen● sllllttt illlI D/o
AH&D on 28 01 2021

21 Indian lnstittlte

Of Scicncc,

Kamataka
01/53′ 8/54859/A

M21/1-38/1C

2,0121 40 Nos Transgcnic
laboratory nuce

2 Nos Livc Micc

012772B6129-
Sil121css than

tm l lFwa gFatcr

thal1/1HOM
Homozvttous for

01061900
01061900
01061900
01064990
01061900

231664
40

Approved             as
recommended by DAHD
vide OM No l10102(1)′
48′ 2020‐ Trade(E‐ 18526)
dated 08 02 2021

ヽ
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Sirt2 less than
tml.l Fwa greater
than, Male
5 Nos Live Mice
transgenic mice
(stRT2-KO, 3
females and 2
males
190 vls 190 vials

Drosophila
melanogaster
(iDsects other than
b€es)
2 Nos Live Mice
012772 96 t29-
Sirt2less than
tml.l Fwa geater
than /j HOM
Homozygous ior
Sirt2 less than
tml.l Fwa greater
than, Female

RA, B-g"lor. ."y ,.r* the impon authonzation to the applicant for impo( of (i) 40 Nos Transgenic

labomtory mice, (ii) 2 Nos Live Mice 012772 B6.129-Sirt2less than tml.lFwa Sreater thar/i HOM

Homozygous for Sin2 less than tml.lFwa greater than, Male, (iii) 5 Nos Live Mice Eansgenrc mice

(SIRT2-KO, 3 females and 2 males, (iv) 190 Vls 190 vials of insect Drosophila melanoSaster (insects other

than bees), (iv) 2 Nos Live Mice 012772 86 129-Si(2less than tml.lFwa Sreater ihaD /j HOM Homozygous

for Sirt2 less thar tm I . I Fwa gealer lhan, Femalc from USA for CIF value of Rs.23 t 664 40 I [US Dollan
(USD) 3130.601 subject lo the condidons in DAHD OM No. 110102(1)/ 48/ 2020-Trade (E-18526) dated

08.02.2021 as well as with actual user condition besides other usual conditions of import authorization The

eflclosures will be sent by e-mail to the applicant and RA, Bangalore

22 Sd Prasad Pガ i,

Kanpur

O:/53/8′ 54858′A
M21′S-167′ IC

2601 21 24ヽ′ls Spcm oI
Cm晦 。

straWS/宙 als will bc

importcd for the

Follo■ing mouse

strains Strain

Namcs l
ROS″ 6‐PTX;2-
ROSA‐Rs
DREDD―Luc
Knockln mlcelCs
DREADD),3-
Flox‐ hM4Di‐

DREADD Knockin
miCC(Ci
DREADDヽ 46s
■Oxcd;5‐Gnaqlnox
Gnaqll―′―:6‐ Flox‐

hM3DqDRE ADD,
7-Flox‐

hM3D12DREADD

01061900 73000 Collllnents souま t'Om D,o
AH&D on 28 01 2021

Dん AH&D illformed the
Committee   in   meedng
no ll′Al■21       dated
26 02 2021 that the case is

under  examination  with
them

伊
7

|



Knockin mice

(G12DREADD),8-
G12′ 13■ ox nllcc

23 Hitcsh Chadha,

Dethi

01/53′8/54874/A

M21′■ 67/1C

280121 6 Nos Riding Horse
(For Sports
activities) (Qty-06
Nos) (Age-02 To
20 Years) (sex-
Mares/CeldiDs/Sla
Ilion)

01012990 810000
000

Approved             as
recommended by DAHD
vide OM No l10102(1ソ
47′ 2020-Trade (E-18524)
dated 08 02 2021

CLA, New Delhi may issue the import authorization to lbe applicant for import of6 Nos RidiDg Ho$e, age-
02 To 20 YeaE, sex-Mares/Celdings/Slallion from Germany, lrelao4 FraDce, Hungary, Netherlands,
Estonia, Austria, Spain, Sweden, Denmark and UK for CIF value of Rs.8100000.00/- [EURO
(EUR)90000.001 subject to the conditions in DAHD OM No. I 10102( I )/ 47l 2020-Trade (E- 18524) dated
08.02.2021 as well as with actual user condition besides other usual conditions ofimport authorization. The
enclosures will be sent by e-mail to the applicant and CLA. New Delhi.

24 Sharon

Sivalcnka,

Chellllai

01/53/8′ 54864/A
M21/S168/1C

270121 l Nos DOC‐ 1
NAME■ win`e
ACE‐ 2 Years 4

Mondls Colollr

Crcam

01061900 500000 For Ex post facto approvrl

く
，
ヽ
ι Auigcnc

Pha,Ш acctltical

Scrviccs

Limited,

Telangana

01/53/8′ 54878′A
M21/A120/1C

280121 1709N“ MICE
BALBた01aHsd―
Fo粗 inu,6 1ccks
Malc
15 Vls M00305 C
Malc Cynomolglls

Mollkey
C,oprcs.,ICd
Hepat∝■tcs Citics,

S MilliOn

25 Vis M00301-C
MALE
C"omolgls
Monkey Livcr
MicrKlsollleS Ches,

10MC
15 Vls M00302-C
MALE
C沖omolgtls
Monkey Liver
S9,CITES,30MG
30 Vls

NHPllIPLK2PNN
Cシ■omolPs
Monkey Plasma
K2edta Pooled

Cender Frozen

300ML

01029090
30012090
30012090
30012090
30012090

213446
2908

Approved             as
recolllnended by DAHD
vide OM No H0102(1)′
46/ 202● Trade (E-18521)
dated 08 02 2021

RA, Bangalore may issue the import authorization to rhe applican( for impon of (i) 1709 Nos MICE
BALB/cOlaHsd-Foxn I nu, 6 we€k Male, (ii)15 Vls M00305{ Male Cvnomolsus Monkev CrvoDreserved

8 砂



Hepatocltes Cities, 5 Million,(iii) 25 Vls M00301-C MALE C),nomolSus Monkey Liver Microsomes Cites,
loMG (iv) 15 Vls M00302-C MALE C),nomolgus Monkey Liver S9,CITES, 30MG (v) 30 Vls
NHPoIPLK2PNN Cynomolgus MoDtey PlasrM K2edta Pooled Cender Frozen 300ML liom Netherlands,
France, SA, UK, Europe and lsrael lor CIF value of Rs.21344629.08 /- [US Dollars (USD) 288440.93]
subject to the conditions in DAHD oM t 10102(I)/ 46/ 2020-Trade (E-18521) dated 08.02.2021 as well as

with actual user condition besides other usual coDditions ol import authorizalion. The enclosures will be sent

by e-mail ro lhe aDp[caot and RA, Bangalore.
26 Himmat Singh
Bcdla,Dclhi

01/53/8/54913′A
N01/H‐64/1C

030221 3 Nos Polo Ponics
Ho、cs(FKlr Sports
aclvitics)(Qty l13)

(SeX‐Mares,

Ccldings,Stallion)

(Agc l12 To20
Years)

01012910 438000
01111

Appro、 ed            as
recommendcd by DAllD
vide OM No l10102(1ソ
52′ 2021‐ :rade (E-18590)
dated 17 02 2021

CLA. New Delhi
Holses. Sex-Mares
Zealand for CIF \
DAHD OM No.
condition besides (
applicant and CLA

may issue the impor autho― ●on to thc applicant for import of 3 Nos Polo Ponics

、Celdlngs,Stal"on,A"‐02 To 20 Ycars tom Argcntina,Unicd Kingdom and Ncw
aluc of Rs 4380000 00‐ Ⅳ S Ddlars(USD)6000000]subJCo tO thC COndi6ms lll
H0102(1)/5ν 2021 Trade(E‐ 18590)datCd 17 02 2021 as well as Mth actual uscI
lther usual colldltiolls oFimport authoHzatlon Thc cnclosllrcs will be sent by c― mailto the

Ncw Dclhi

27 Suhanl Fan ls,

3allgalore

01/53/8′5492νA
M21/S‐ 171′ iC

040221 4 Nos Live
Animals Honey
badgen ( Mellivora
capensis) Male
2numbers And
Female 2numbeN
In All 4numbefi
3 Nos Live
Animals Swamp
wallabies (Wallabia
bicolor) - Male
I number And
Female 2numbers
In All 3numbers

01061900
01061900

495000
00

Commcnts sllllgllt■om D10
AH&D on 05 02 2021

D′o AH&D informed the
Committee   in   lneetlng

n011/AlM21        dated
26 02 2021 that the case is

under examinatlon With
them

ヽ
′ C P Satッ切it,

Tallllinadu

01/53/8′ 54957′A
N421'C-49'IC

080221 2 No6 Riding
Ho$es Bre€d:
Wamblood sex:

Colt/Gelding/Stalli
on/Filly/Mare age:

Betwe€n 06
Months To 20
years

01012990 8 111111Xl

000
Approved             as
recommended by DAHD
vide OM No l10102(1)′
55/ 2021-Trad● (E‐ 18“3)

dated 25 02 2021

r imporr of 2 Nos Riding Horses' Breed:

Warm blood, Sex: Colt/GeldinS/Stalliorl/Filly/Marc, Age: Bet*een 06 Months To 20 years from Germany,

Holtand, Spab and Ponugal for CIF value of Rs.8100000 001 [EURO (EUR) 90000.00] subject to the

conditions in DAHD OM No. l1O1O2(ly 55/ 2021-Trade (E-18643) dated 25.02.2021 as well as with

actual user conditiofl besides other usual conditions of impon aulhorization. The enclosures will be sent by

e-mail ro rh€ applicanl and RA. Chennai.

29 Calc A,Ю  Fa..,

And Aviarlcs

080221 2 Nos Domestic
Cat ( Felis catus)

01061900 120000
00

Approved as

recommended bY DAIID

9



LLP,Mumbai
01′53/8′54955/A
M21′G`1/1C

2 Numbers As pets vide OM No l10102(1ソ
57′ 2021-Trade(E‐ 18648)
dated 17 02 2021

RA, Mumbai may issue the import authorizatioD to the applicant for impon of 2 Nos Domestic Cat (Felis
catus) - 2 Numbers as pets from Nelherlands for CIF value of Rs. I 20000.00/- [US Dollars (USD) I 600.00]
subject to thc conditions in DAHD OM No. 110102(ly 3'7/ 202l-Trade (E-186,48) dared 17.02.2021 as well
as with aclual user conditioD besides other usual conditions of import authorization. The enclosues will be
sent by e-rnail to the applicant and RA, Mumbai.

30 Chctan MaH。 わlal

KOtha■ 、
Mallarashtra

01/53/8′ 54972′A
M21′C-50/1C

090221 6 Nos tuding
Horses (For sports
Activities) (Qty-06
Nos) (Age-02 To
2oyears) ( Sex-
Mares, Geldings,
Srallions)

01012990 810000
000

Approved             as
recommended by DAHD
vide OM No l10102(1ソ
●α 2021‐ Trade(E‐ 18646)
dated 25 02 2021

RA, Mumbai may issue the impon authorization ro the applicaDl for impon of O Nos Riding Hones, Age-
02 To 20 )ra$, Sex-Mares, Geldin$, Slallions ftom Netherlands for CIF value of Rs.8tOO000.00l [EURO
(EUR) 90000.001 subject to the conditions in DAHD OM No. I10102(t)/ 56/ 2021-Trade (E-18646) dated
25.02.2021 as well as with aclual user condition besides other usual conditions of import authorization. The
enclosures will be sgnt by e-mail to the applicaflt and RA, Mumbai.
Chetan Rcddy
Nukala,
Andlra Pradesh

01/53/8/54975/A

M21/C-51′ IC

090221 6 Ncls Rlding
HKIIscs(For Spcllts

activiics)(Qt,06

Nos)(SeX―

MarcyCeldin,/Sta
nicln)(Agc‐ 02 To

20 Years)

01012990 8101X10
0 1Xl

ApprOved             as
recommended by DAHD
vide OM No l10102(1ソ
60′ 2021‐ rrade(E-18652)
dated 25 02 2021

RA, Hyderabad may issue the import authorization to@
Mares, Geldings, Stallions, Age- 02 To 20 years ftom Netherlands, France, BelSium, Cermany, Austria aDd
Udted Kingdom for CIF value of Rs.8100000.00 /- IEURO (EUR) 90000.00] subject to the conditions in
DAHD OM No. 110102(1)/ 60/ 2021- Trude (E-18652) dared 25.02.2021 as well as with aduat user
condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the
applicant and RA, Hyderabad.

32 JarSh Cancsh
Mandrc,
Mumbal
01153′ 8′54959′A
M21,J-2111C

080221 2 No6 Domestic
Cat (Felis catus) -
2 Numbers As pets

01061900 150000
00

Approved             as
recommended by DAHD
vide OM No l10102(1ソ
58′ 2021-Trade(E‐ 186m)
dated 17 02 2021

RA, Mumbai :nay issue the impon auihorization to the applicant for import tf, Nos Domestrc Caacela
catur) - 2 Numbeis as pets from NetherlaDds, cermany and UK for CIF value of Rs_lsoOoO.OOt [US
Dollars (USD) 2000.001 subjec( to rhe condirions in DAHD OM No. I t Ol02( I )/ 58/ 2021- Tmde (E- 18650)
dated 17.02.2021 as w€ll as with adual user conditioD besides other usuat condirions of impo(
authorizatiop. Th€ enclosures will be sent by e-mail to rhe applicant and RA, Mumbai.
Sukeshi Kanra,

Canada
01/53/8/54958′A
M21/S‐ 173/1C

080221 l UntPct Do8 01069000 N‖ For Ex post facto approval

34 National Centre
For Biological
Sciences
(Ncbs),
Bangalore
ot/53/8/549',771A

100221 300 Nos
Laboratory mice
(Mus musculus)
100 Nos
Laboratory rats
(Rattus norvesicus)

01061900
01061900
01061900
01061900

438000
0∞

Approved             as
recommended bv DAHD
vide OM N0 110102(1ソ
62′ 2021‐ Trade(E‐ 1865η
dated 17 02 2021

10



M21/N39/1C 100 Nos
Laboratory mice
fiozm sperms in

100 Nos
Laboratory mice
frozeD embDos in
vials

RA Bangalore may issue fte import aulhonzltion to the applicant for irDport of (i) 300 Nos Labomtory
mice (Mus musculus), (ii) 100 Nos Labomtory rats (Rattus norveSicus), (iii) 100 Nos Laborarory mice
frozen sperDs in straws afld (iv) 100 Nos Laboratory mice frozen embryos in vials ftom USA for CIF value
of Rs.4380000.00 [US Dollars (USD) 60000.00] subject to the conditions in DAHD vide OM No.
ll0l02(l)/ 62/ 2021- Trade (E-18657) dated 17.02.2021 as well as with actual user cotrdition besides orher
usual conditions of impo( authorization. The enclosues will be sent by e-mail to the applicant and RA,
Bangalore.

ヽ
フ
●
０ Sudipti HaJcla,

lndore

01/53/8/54979/A

M21/S‐ 17″IC

100221 3 Nos Ridlng
Ho6cs(For Sporls
activilcs)(Q呼 03
Nos)(SCX
Marcs′ Celdings/Sta

lllon)(Agc-02 To

20 Ycars)

01012990 405000
01111

ApprOved             as
recommended bv DAMD
vide OM No l10102(1ソ
63′ 2021-Trade(E‐ 18659)
dated 17 02 2021

RA, lndore may issue the import authorization to the applicant for import of 3 Nos fuding Horses, Sex-
Mares, Geldings, Stallions, Age- 02 To 20 years from United Kingdor& Germany and Netherlands for CIF
value of Rs.4050000.00 /- [EURO (EUR) 45000.00] subject ro the condirions ilt DAHD OM No. I 10102( I y
63/ 2021- Trude (E-18659) dated 11.02.2021 as well as with actual user condition besides other usuat
condilions of impon auhorization. The enclosues will be sent by e-mail to the applicant and Rd tndore.

０́ Shnll Kang Alld

Sukllwinder

Kang,
Chandigarh

01/53/8′ 54993′A
つヽ 1/S-175/1C

110221 l Nos Toy Cblpoo
adopted Dog

0106190D 458665
8

Recommended by DAl10
vide OM dated 25 02 2021
SutteCt tO npprOval rrom
Competent Authori●

′̈ Subhra

btematiOnal,

HonTah
01′ 53/8′54994′A
M21′S176/1C

110221 63000 Nos High
Fin Sucker
l0000black Ghosht
20000cardinal
Tetra 30000black
Neon Tetra 3000
143500 Nos Blue
Loach 3000 Blood
parrot Cicblids
I 00000red R)lkins
500 Neon tetra
30000 Harlequin
rasbora I 0000
67500 Nos Giant
Gourami
15fi)Odiscus 5O0O

Clown Loach10000
Blue Discus

0301 10Clll

030110)D
0301101Xl

03011000
03011000
030 1 lC llll

030110KXl

567862
900

Approved             as
recommellded   by   D′ o
Fisheries vide letter No j‐

1503528′ 3′2021-F, (17942)

dated 26 02 2021

″̈
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5000silvcr Shark

30000 Cuppy2500
39500 Nos Flower

Hclrn ilXX10 0scar

cicmid 20000

Phalltom tetra 5000

Platy 21Xllllclnon

Tctra 150)

Swordtan 10oo
8600 Nos Trout

Cichlid 3∞O Rcd

and WЪ ite Ryuklns

500butterny Fish

1 000pcari Scalc

Cold 6∞ lllolly′

Live BeaF厖

500flghting Fish

3000
3611111 Nos Dwarf

Cichlid 511110 Tcxas

ciclllid 3600

0olden Linc

rasbora 10000

Tblck■ ppcd

Gourami
751111,にcn NcOn
Tctra llllXXl

23500 Nos DwarF
Courami
5000convict

Cichlld 4500zebra

Ba‐b501Xl

TNFOILBARB
151111 COLD

SPOTTEDTETRA
2000 SLENDER
COLDRASBORA
SCIXI COLD
FISH500

RA, Kolkata may issue the import authorization to th€ applicant for import of381700 Nos of Omamenlal
Fishes from GCA for CIF value of Rs. 56?8629.00/- [US Dollars (USD) ] 1299.001 subieo lo the condilions
in D/o Fisheries letter Noj - l 503528/3/2021-Fy ( 11942) dated 26.02.2021 besides other usual conditions of
imDort authorization. The enclosures will be sent by e-mail to the applicant and RA, Kolkata.
Modcrn Pet

Cclltrc,

Kolkata

01/53/8/55005′A
M21′M‐ 10νIC

120221 30000 Nos
Flowerhom
50000 Nos Discus
60000 Nos Parrol
Fish
10000 Nos
Frontosa Cichlids
25000 Nos
Harlequin Rasbora

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301l100

404209
8800

Comments sought ftom D/o
Fisheries on 16.02.2021.
D/o Fisheries informed the
Committee in the EFC
Meering No. 11/AM2l
dared 26.02.2021 that
application of the firm is not
in prescribed format as per
the Protocol fq imDon of

４

メ



5000 Nos Green
Line Rasbom
10000 Nos Ange)
Fish
50000 Nos Clown
loach
10000 Nos Silver

5000 Nos Red Tail
Catfish
5000 Nos Red &
white Ruikings
5000 Nos Tiger
Sovel Nosecatfsih
5000 Nos Galaxy
Rasbora
20000 Nos High
Fin Sucker
50000 Nos
Cardinal TeEa
25000 Nos Green
Neon Tefa
15000 Nos Cuppy
10000 Nos Bicolor
Angelfish
10000 Nos Blue
Devil Damsel
10000 Nos Peacock
Bass
80000 Nos Blood
Parol Cichlids
10000 Nos
Firemouth Cichlid
10000 Nos Red

10000 Nos Creen
Terror
5000 Nos Pearl
Gourami
50000 Nos Dwarf
Cichlids
5000 Nos
Moonlight
Goummi
3000 Nos Elegant
Fire6sh
12000 Nos Sunset
Anthis
50000 Nos Neon
Tetra
3000 Nos Ro)al
Aogelfish
2000 Nos Sho(ail

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011llXl

03011llXl

03011100
03011100
03011100
03011100
03011100
03011100
03011lllCl

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301 1lllll

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301 1 lllll

03011100
03011100
03011100

Omamenial Fishes inlo
lndia.
Accordingly, firm asked to
submit application in
presc bed format vidc
em.il dated 26.02.2021.
Reply from lirm referred
to D/o Fisheri€s vide email
dated 26.02.2021.



Betla
20000 Nos
Phantom Tetra
20000 Nos Ciant
Gourami
10000 Nos OranS€
Fimed l,oach
5000 Nos Skunk
Loach
5000 Nos Dwarf
Chained Loach
10000Nos Silver
Loach
5000 Nos Fire
Goby
80000 Nos
Fighting Fish
10000 Nos Blue
Loach
25000 Nos Convict
Cichlid
50000 Nos Red
Parrot
10000 Nos
Corydoras Fish
5000 Nos Rainbow
Shark
10000 Nos Serpae

Tetm
5000 Nos Bichiris
5000 Nos Redtail
Black Shark
5000 Nos Black
Shark
5000 Nos Albino
Rainbow Shark
10000 Nos Silver
Shalk
l00U) Nos
Hillstrem Loach
10000 Nos Gold
Spotted Tetra
10000 Nos Koi
Carp
20000 Nos Gold
Fish
5000 Nos Ro,"l
Dottyback
5000 Nos Yellow
Tat g
5000 Nos Twotooe
TanS
20000 Nos

03011100
03011100
03011100
0301 1 lllll

0301 1 lllll

0301 1 lllll

03011100
03011llXl

03011llXl

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301 1 lllll

0301 1 lllll

03011100
0301 1lCKl

03011100
03011100
0301 1llXl

0301110D
03011llXl

0301110D
03011100
03011100
0301:100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301!l llKl

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
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Emerald Cichlid
3000 Nos Blue
Powder Tang
2500 Nos Yellow
Face AnSelfish
25000 Nos Texas
Cichlids
20000 Nos Trout
Cichlid
5000 Nos Fire
Clown Fish
30000 Nos Dwarf
Gouami
I 0000 Nos Dubosis
Cichlids
30000 Nos Thik
Lipped Gourami
5000 Nos Snake
Shin Gorami
5000 Nos Butterfly
Fish
20000 Nos Orange
Clown Fish
I 0000 Nos Golden
Algae Eater
5000 Nos FlaveseDt
Peacock cichlid
25000 Nos Chanda
Fish
5000 Nos
Freshwatei
Stingray
10000 Nos
Elepha Nose
10000 Nos Ram
Cichlids
2500 Nos PLECO
10000 Nos Black
Line Flying
5000 Nos Pearl

10000 Nos
Cray6sh
25000 Nos
Emperor TeEa
5000 Nos Blue
Betta
5OOO Nos Blue
Discus
5000 Nos Leopard
Coummi
25000 Nos Rummy
Nos€ Tetm

03011100
03011100
03011100
03011100
03011100

15



2000 Nos Rolal
Knfie Fish
5000 Nos Elephant
Nose Single nose
2000 Nos Leleupi
Cichlids
5000 Nos Ramiraz
Cichlids
2500 Nos Severum
Cichlids
5000 Nos Shovel
Nose Catfish
10000 Nos Tinfoil
Barb
15000 Nos Tiger
Balb
I 0000 Nos Black
Ruby Barb
5000 Nos Clown
Barb
25000 Nos Black
Chost
25000 Nos Oscar
Cichlids
2000 Nos Axoloi
Dogfish
10000 Nos
Bleeding Heart
Tetm
30000 Nos Black
Neon Tetra
5000 Nos Black

5000 Nos Yellow
Tail Rasbora
5000 Nos Redtail
Rasbora
5000 Nos Dwarf
Rasbora
2000 Nos Pearl
Cah,us Cichlids
5000 Nos Slender
Cold Rasbora
5000 Nos Zebra
Barb
30000 Nos Longfin
Rosy Barb
5000 Nos Kuhli
Loach
5000Nos
OtociDculas
2500 Nos Eighr



Approved             as
recommended by DAHD
vide OM No l10102(1ソ
6672021‐ Trade(E‐ 18697)
dated 25 02 2021

1000 Nos
Humphead Wrasse
I 000 Nos Fire Eel
1000 Nos Yellow
Tail Emperor
5000 Nos Red
Phantom Tetra
500 Nos Hillsteam
Loach
15000 Nos High
Fin Sucker
500 Nos Purple
Tang
2000 Nos Archer
Fish
20000 Nos Damsel
Fish

140221 60 Nos Live mice 01061900

RA, Cochin may issue the impo( authorization to the applicant for import of60 Nos Live mice (These are

fansgenic mice used for research purpose and not available in our country) fiom United Kingdom for CIF
value of Rs.500000.00/- [Pound Sterling (GBP) 5000.00] subject to drc conditions in DAHD oM No.
I I 01 02( I )/ 66/ 202 I - Trade (E- I 8697) dated 25.02.2021 as well as with actual user condition besides other
usual conditions of impon auGorization. The mclosures will be senl by e-mail to the applicant and RA,
Cochin.

150221

Raliv Gandhi

Ccntrc fDr

Blotcchnolo8y,

Kcrala

01153′ 8155017,′ヽ

イヽ21′ R‐ 42,l(

01012100Star Bom Stud

&ABn Fann,
Chandigarh

Ol′ 53′8/55036/A
M21/S■ 78/1C

Approved as

recommended by DAHD
vide OM No. ll0t02(l)/
69/ 2021- Trade (E-1E776)
drted (N.03.2021.

9 Nos PUIe Bred
Ho$es, (Qty- 09
Nos) (Sex-
Mares/Stallions)
(Age-02 To 15

Yean)

RA, Ludhiana may issue the impon authorization to the applicaDt for impon of 9 Nos Pure Bred Horses,
Sex-Mares/Slallions, Age-02 To 15 Years fiom United Kingdom, Germany, Poland, Netherlands, Spain and
Italy for CIF value of Rs. 8100000.001 [EURO (ELrR) 90000.00] subject to the condilions in DAHD oM
No. I10102( I y 69/ 2021- Trade (E-18776) dated 04.03.2021as well as with acnral user condition besides
other usual conditions of import aulhorizatioD. The enclosures will be sent by e-mail to the applicant and
RA, Ludhiana.
Ashlsh Vivek

Limaッo,
Maharashtra

01/53/8′ S5058′A
M21′A‐ 126/1C

170221 6 Nos Riding
Horses (Forsports
Activities) (Age-06
Months To
l8years) (Sex-
Mares/Geldings/Sta
llions)

01012990 Approved             as
recommended by DAHD
vide OM No l10102(1ソ
67′ 2021‐ Trade(E‐ :8772)
dated 04 03 2021

RA, Pune may issue the impon authorization to the applicant for import of 6 Nos Riding Horses Age-06
Months To 18)€ars, Sex- Marcs/Geldings/stallions from Germany, Belgium, USA, Netherlands, F

39 ０００００

０

●
Ｄ

Ｕ^

40 810000
000

００

‐００
ｍ

８

０
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Unhcd`ngdolll,Ireland,Spain,Italy and Hungan for CIF value of Rs 81001X10 007_[EURO(EUR)
91Xl∞ ∞]subjOCt to thc conditions in DAHD OM No H0102(1)/67′ 2021‐ Tradc(E18772)datcd

04 03 2021 as wcll as vath actual user condition besides other usual ccllaltiOs OFimport au● oHzation The

enclosurcs unll bc scnt bv c― m・lil to thc applicant and&ヽ ,Punc
42 Basfhdia Ltd,
Mumbai
O1/53/8′ 55056′A
M21′B‐88AC

170221 5000 kgs Omc8a3
Fatty Acid,Omcga

OH1812 TC Cold

15042020 210000
0000

Comments soughi from D/o
AH&D on 18.02.2021
D/o AH&D informed the
Committee in meetlng
no.ll/Ald2l dated
26.02.2021 thst the case is
undcr examinatlon with
them.

43 Knshna lycr

Mohan,Tamll
Nadu
01/53/8′ 55055′A
M21′K-3971c

170221 l Ncls Psittacus

Ehthaos―

AFRICANGREY
PARROT― Rcd
Tail

lN∝ Atlcan Crcy
Parlot― Psi"acus

Ehthacus

01063200
01063200

1“lll1 0

O

Comments sought from D/o
AII&D on 18.02.2021
D/o AH&D vide OM dated
08.03.2021 do€s not
recommend the import of
Africrn Gre-v Prrrot due
to outbreak of HPAI.
llence- The Committee
decided to reiect th€ case

as per I)AHD comments.

Part

2
D′ o Fisheries

SI

No

Name of the
spplicant (Nl,/s.)

&HQ File No.

Date of
rcceipt

llem for import
ITC(HS
Code)

ctF
vrlue Status

44 Kcrala  Aqua
Venturcs

lnterllational

Limitcd,

Emakulam,
Kcrala

01′ 53′ 8/54483′A
M21′K291C

171120 15000 Nos
Live Cpreochlomis

Nilotlcts

(Chitraladal

03019900 347076
80

Com llenも sou」lt frOm D′ o

Fishcncs on 17 11 2020

D′o Fishcrlcs vidc elll^il

datcd 26 11 2020 infomcd
that applicatlon iS not in

presc● bcd fol,1,at

Accordingly, he Fl..., haS

bccn requested to nlmish
application  in  prcscHbed

fon.,at Ⅵde  cmail  dated

26112020
Remindcs scnt to 5...,● de

cmails datcd 24 12 2020 and

02022021

Final Remnder sent (o
nrm  tt■ de  emall  dated
26022021

45 Sinha Aquanum,
Howah
01/53′ 8/54502/A

M21/S‐ 13νIC

191120 444800 Nos.
Omamental fishes
as
per ANF 2M

03011000 381987
144

Approved             as
recommended   by   D′ o
Fisheries vide letter Nol‐

1503528′ 3′2021-Fy(1,942)
dated 26 02 2021

RA, Kolkata may issue the import authorizalion to rhe applicanl for import of.144800 Nos of Omamatal

18 診
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Fishes■ om CCA for CIF valuc oFRs 3819871 44/‐ [US Do1lars(USD)5201350]subJCCt tO thC Condltions
in D′ o Fishehes lctter NoJ 1503528/3/2021‐Fy(17942)dated 26 02 2021 besides other usual conditions of

import authorization. The mclosures will be sent by e-mail to the and RA,Kolkata

46 Nupur Chosh,
K01kata,WB
01'5378,54703′ ′ヽ

M211,ヽ 34′ IC

31 1220 467000 nos.
of Omamental Fish
as per ANF-2M

03011100 444243
5

Approved            .ls
recommended   by   D′ o
Fisheries vide letter No j―

1503528′3/2021-「 ,(17942)
dated 26 02 2021

RA, Kolkata may issue the iml
Fishes ftom GCA for CIF valu(
in D/o Fisheries letter Noj-150
imDorl authorizatioD. The mclo

Drt audlorlzaion to tl

,oF Rs 4442435 00-ロ

3528′ 3/2)21-Fy(1794
sures■■u bc scntby c

rc applicant for import of 467000 Nos of Omamental
US Dollars (USD) 59630.001 subject ro the conditions
2\ dated 26.02.2021 besides other usual conditions of
.mail to the applicant and RA, Kolkata.

47 P R Foods,

KOlkata

01′ 53′ 8/54713/A
M21/P50/1C

0401 21 1500 NIT
I ive Fish Fry

FrcshWatcr‐

Pangas

03011100 273750
000

Commcnts sought from Dlo
Fisherieson 05.01.2021.

D/o Fisheries informed thc
Committce in the EFC
Meeting No.ll/AM2l
dated 26.02.2021 that the
case is to be considcr€d
meeting of lhe National
Committee on
Introduction of Exotic
Aqustic Species into Indir
is scheduled to be held on
2nd Msrch- 2021.

48 P R Foods,

Kolkata

01/53/8/54715/A

M21/P‐51/1C

040121 3tlll MT
Livc Fish町
Frcshwater
‐Pabda

03011100 547500
00

Comments sought ftom D/o
Fisherics on 05.01.2021-

D/o Fisheries inlormcd
the Committee in th€ EFC
Meeting No.lUAM2l
dated 26.02.2021 that the
case is to be considercd
m€etin8 of the Nationrl
Committee on
Introduction of Exotic
Aquatic Species into lndir
is scheduled to be held on
2nd March.202l."儡畝040121 llXlllM「

Li“ Fisll F●

Freshwatcr
―Sin」

03011100 182500
000

Comments soughi ftom D/o
Fisheries on 05.01.2021.

D/o Fisheries informed the
Commitlee in the El'C
Meetlng No.ll/AM2l
dated 26.02.2021 that the
case is to be considercd
meeti[g of lhe Nstional
Comdittee on
Introduction of Exotic
Aquatic Species into India
is scheduled to h€ held on

9
ノ



2nd iⅥ arch,2021

50 A Mart,
Maharashtra

01/53′ 8/54772′A
M21′A‐ 116/1C

130121 100000 Nos Thick
lipp€d Goummi
Trichogaster
labiosa
100000 Nos Snake
skin Gourami
Trichogaster

P€croralis
200000 Nos Cianl
Gourami-
Osplronemus
SOramy
250000 Nos Gold
Fish- Carassius
auratus
200000 Nos Red
Omnda- Camssius
auratus
100000 Nos Red
Cap Oranda-
Carassius aualus
300000 Nos Tinfoil
Barb- Puntius
schwaneDfeldi/ P.

oQhide/ P.

daruphani
200000 Nos TiSer
Barb-Puntius
telrazona,/P.

Panipenlazan
100000 Nos Black
Ruby Bar- Puntius
ni grofasiatus
100000 Nos Clown
Barb- Barbodes

100000 Nos
Fliament Barb-
Barbus conchonius
100000 Nos
Scissonail
Rasbora- Rasbora
tilineata
100000 Nos
Yello*1ail
Rasbora- Rasbom
dusonersis
100000 Nos
Longfin Rosy
Barb- Barbus

l000OO Nos

03011lllCl

0301 1 lllll

0301 1 lllll

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301 1 lllll

0301 1 lllll

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100

115012
50000

Approved             as
recommended   bv   D′ o
Fisheries vide email dated

27012021
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03011100
030 1 1 lllll

03011100
03011100
03011100
0301 1llXl

03011100
0301l100
03011100
03011100
03011100
030 11llXl

03011100
03011100
03011100
03011100
03011100
0301110)
03011100
03011100
03011100
03011llXl

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011llXl

03011100
03011100
03011100
03011llXl

03011100

Redtail Rasbora-

bompetensis
100000 Nos Dwarf
Rasbora- Rasbora
maculale
100000 Nos
Harlequin Rasbora-
Rasbora
heteromorpha
100000 Nos Creen
Line Rasbora
Rasbora beauforti
100000 Nos
Slender Gold
Rasbora- Rasbom
einthovenii
100000 Nos
Golden Line
Rasbora- Rasbora
agilis
100000 Nos Zebra
Bafi
Rasborapauciperfor
ata
100000 Nos
Redtail Black
Shark' Labeo
bicolour
100000 Nos
Rainbow shark-
Labeo er),thrurus
100000 Nos Albino
Rainbow Shark-
Lab€o fienatus
100000 Nos Black
Shark- Labeo
Chrysophekadion
300000 Nos Silver
Shark-
Balantiocheilos
melanopierus
300000 Nos Blood
Parrot- Cichlids
aichlasoma
s\mspilum
150000 Nos Texas
Cichlid
Cichlasoma
carpinte
150000 Nos
Emerald
Cichlid/Parot Fish-
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Cichlasoma
temporalis
150000 Nos
Convict Cichlid-
Cichlasoma
trigrofaciatum
I 50000 Nos Trout
Cichlid-
Cichlasoma
cirinellDm
150000 Nos
Peacock bass-
Cichlasoma

150000 Nos
Firemouth cichlid-
Cichlasoma meeki
150000 Nos Red
terror- Cicblasoma
festae
150000 Nos Grem
terror Aequidens
ri\1,latus
I 50000 Nos Dwarf
Cichlid -
Apistogramma
luelingi
1000000 No6
Flower hom-
Amphilophus
labiatus
1 50000 Nos Pearl
Gourami-
Trichogaster leeri
150000 Nos
Moonlight
Gourami-
Trichogaster
microlepis
100000 Nos Blue
Gourami-
Trichogaster
Trichopterus
100000 Nos Dwarf
Courami-
Trichogaster lalius
100000 Nos Blue
Oranda- Carassius
auralus
100000 Nos Red
R),ukins- Carassius
auratus
I 00000 Nos Red &



Camssius aulafus
100000 Nos
Celestial Gold-
C&ssius auratus
100000 Nos Pearl
Scale Gold-
Carassius aumtus
100000 Nos
Bubble Eye Gold-
Carassius auratus
200000 Nos Clown
Loach- Botia
macracanlha
100000 Nos
Oraf,ge Finned
Loach- Botia
modesta
100000 Nos Skunk
Loach- Botia
morleti
I 00000 Nos Dwarf
Chained Loach-
Botia sidthimunki
I 00000 Nos Silver
Loach- Botia
lecontei
100000 Nos Z.e bra
Loach- Boda striata
100000 Nos Blue
Loach- Botia
rubripinnis
500000 Nos Guppy

Poecilia rcticulate
300000 Nos Molly-
Po€cilia latipinna
200000 Nos Sword
Tail- Xiphophorus
helleri
200000 Nos Platy
Xiphophorus
m&culsles
300000 Ns Koi
Carp- Cprinus
carpio
200000 Nos Firc
Goby-
Nematelmtris
magnifica
3000000 Nos
Fighti.g Fish-
Bena splendms
3fiI)00O Nos Shon



Tail- Betta imbellis
3000000 No6 Blue
Be(a- Betta
smaraSdina
100000 Nos
Burcrfly Fish-
Chaetodon
ephippiun/ C.
omatissimus
100000 Nos
Omnge Clown
Fish- Amphiprion
percula
100000 Nos Fire
Clown Fish-
Amphiprion
melanopus
100000 Nos
Damsel Fish-
Abudefdulbicolor
100000 Nos
Twotone Tang-
Z€brasoma scopas
I 00000 Nos Blue
Powder Tang-
Acanthuus

triosegus
150000 Nos Angel
Fish- Pterophyllum
scalaie
150000 Nos High
Fin sucker-
Myxoc,?rinus

200000 Nos Black
Ghost- Apteronotus
albifions
250000 Nos Oscar
Cichild- Astronotus
ocellatus
300000 Nos
Discus-
Symphlsodon
discus/S.
aequifasciata
200000 Nos Blue
Discus-
Symph'6odon
aequifasciata
axelrodi
300000 Nos
Phantom Tetra- M;



H)?hessobrycon
megaloptmls
300000 Nos
BleedinS Hean
Tetra-
Hyphessobrycon
er,,lhrosliSma
300000 Nos Black
Neon Tetra-
Hyphessobrycon
herbertaxelrodi
300000 Nos t,emon
Tetm-
H)?hessobrycon
pulchripinis
300000 Nos Rosy
Tetm-
Hyphessobrycon

300000 Nos Serpae
Tetra-
Hlphessobrycon
serape
300000 Nos Gold
Spotted Tetra-
H,?hessobrycon

Srlemi
300000 Nos
Cardinal tetra-
Paracheirodon
axelrodi
300000 Nos NeoD
tetra-
Paracheirodon

300000 Nos Green
Neon Tetra- tetra
paracheirodon
simulans
300000 Nos Red
Panot- Hoplarchus
psittacus
100000 Nos
Yellow Face
Angelfish-

xanthometopon
I 00000 Nos Rolal
Angel6sh-
Pygopl),tes

100000 Nos



Nemateleotris

100000 Nos Sunset

Anthias
Pseudanthias
Parvirostds
100000 Nos
Humphead wrasse

CheiliDus
undulates
100000 Nos
Yellowtail
Emperor- Lethrinus
crocineous

RA, Mumbai may issue the import authorization to the applicant for import of24450000 Nos ofomamental
Fishes from GCA lor CIF value of Rs.l 15012500.00/- [US Dollars (USD) 1533500.00] subject to the
conditions in D/o Fisheries email dated 27.01.2021 b€sides oth€r usual conditions of import authorizalion.
The enclosures will be sent by e-mail to the applicant and RA Mumbai.

●
つ Global

FishcIIncn,

Maharashtra

01′ 53′ 8/54773/A
M21′C-38′ IC

130121 100000 Nos Texas
Cichlid-
Cichlasorna
carpinte
100000 Nos
Emerald
Cichlid/Parrot Fish

Cichlasoma
tempo.alis
300000 Nos Blood
Parrot- Cichlids
Cichlasoma
100000 Nos
Convict Cichlid
Cichlasoma
nigrofaciatum
100000 Nos Trout
Cichlid-
Cichlasoma
citrinellum
100000 Nos
Peacock bass-

Cichlasoma
ocellaris
100000 Nos
Firemouth cichlid-
Cichlasoma meeki
100000 Nos Red
terror- Cichlasoma
festae
100000 Nos Green
Terror- Aequidens
rivulatus
150000 Nos Tinfoil
Barb - Punlius

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
0301l100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100

858α)Э

0000
Approved             as
recommended bv lplo
Fisheries vide eman dated

27012021
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schwanenfeldi/ P.

orphide/ P.

daruphani
150000 Nos Tiger
Barb- Puntius
Tetrazona,/P.
partipentAz ana

50000 Nos Black
Ruby BaIb- Puntius
nigrofasiatus
50000 Nos Clown
Barb- Barbodes
everetti
50000 Nos Longfin
Rosy Barb- Barbus
coDchonius
50000 Nos
Fliament Barb-
Barbus conchonius
50000 Nos
Scissortail
Rasbora- Rasbom
trilineara
50000 Nos
Yello*,tail
Rasbora- Rasbora
dusone.sis
50000 Nos Redtail
Rasbora- Rasbom
borapetmsis
50000 Nos Dwarf
Rasbora- Rasbora
maculate
50000 Nos
Harlequin Rasbom

Rasbora
heteromorpha
50000 Nos Green
Line Rasbora-
Rasbora beauforti
50000 Nos Slender
Gold Rasbora-
Rasbora
einthovenii
50000 Nos Golden
Line Rasbora-
Rasbora agilis
50000 No6 Zebra
Barb Rasbora-
pauciperforata
50000 Nos Rcdtail
Black Shark'
Labeo bicolour

03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100
03011100



03011100
03011100
03011100
03011100

Rainbow Shark-
Labeo er,,thrurus
50000 Nos Albino
Rairbow Shark-
Lab€o frenalus
100000 Nos Black
Shark- Labeo
Chr,sophekadion
300000 Nos Silver
Shark-
Balaotiochei los
melanoplerus
100000 Nos Dwarf
Cicl id-
Apistogramma
luelingi
800000 Nos Flower
hom- Amphilophus
labiatus
50000 Nos Pearl
Gourami-
Trichogaster leeri

Moonlight
Gowami-
Tricbogastet
microlepis
50000 Nos Blue
Gouami-
Trichogaster
trichopterus
50000 Nos Dwarf
Gouami-
Trichogaster lalius
50000 Nos Thick
lipp.d Courami-
Trichogaster
labiosa
50000 Nos Snake
Skin Gourami-
Trichogasler
p€ctoralis
200000 Nos Giant
Gourami-
Osphronemus
goramy
200000 Nos Gold
Fish- Carassius
autatus
100000 Nos Red
Omnala- Carassius



50000 Nos Red cap
oranda- Camssius

50000 Nos Blue
Oranda- Carassius
autatus
50000 Nos Red
Ryukins- Carassius
autatus
50000 Nos Red &
White RFkins-
Camssius auratus

Celestial Cold
Carassius auralus
50000 Nos Clown

50000 Nos Pearl
Scale Cold
Carassius auratus
50000 Nos Bubble
Eye Cold-
Carassius aumtus
50000 Nos OranSe
finned Loach'
Botia modesta
50000 Nos Skunk
Loach- Botia
morleli
50m0 Nos Duarf
chained Loach-
Botia
sidthimunki
50000 Nos Silver
Loach- Botia
lecontei
50000 Nos Zebra
Loach- Bolia
Striata
500000 Nos
Guppy- Poecilia
reticulate
50000 Nos Blue
Loach- Botia
rubripinnis
200000 Nos Molly-
Poecilia latipinna
100000 Nos Sword
Tail- Xiphophorus
helleri
100000 Nos Plary-
Xiphophorus
maculates



200000 Nos Koi
Carp- C)?rinus
Carpio
100000 Nos Fire
Goby-
Nemateleofls
rnaSnifica
2500000 Nos
Fighling Fish-
Betta splendeos
2500000 Nos Short
Tail- Betta imbellis
2500000 Nos Blue

smaragdina
50000 Nos
Butter{ly Fish-
Chaetodon
cphippiurn /C.

omatissimus
50000 Nos Orange
Clo*n Fish-
Amphiprion
percula
50000 Nos Firc
Clown Fish-
Amphiprion
melanopus
50000 Nos Damsel
Fish- Abudefduf

Twotone Tang-
Z,€brasoma scopas

50000 Nos Blue
Powder TanS-
Acanthuus
leucosternor/A.trio
segus

50000 Nos Angel
Fish- Pterophyllum
scalaie
50000 Nos HiSh

Mlaoclprinus
asiaticus
50000 Nos Black
GhosF Apteronotus
albiftons
50000 Nos Oscar
Cichild- Astronotus
ocell6tus
200000 Nos



Discus-
S)'rnphlsodondiscu
s/ S. aequifasciata
150000 Nos Blue
Discus-
Symphysodon
aequi fasciata
axelrodi
2s00m Nos
Phantom Teffa-
H)?hessobrycon
megalopterus
250000 Nos
BleedinS Heart
Tetra-
H)?hessobrycon
eryrhrostiSma
250000 Nos Black
Neon Tetra-
Hyphessobrycon
Herhertaxelrodi
250000 Nos Lemotr
Tetra-
H,?hessobrycon
pulchripinis
400000 Nos Rosy
Tetra-
Hyphessobrycon

200000 Nos Serpae

Tetra-
H )?hessobrycon
ndula
100000 Nos Gold
Spotted Tetra-
Hyphessobrycon
griemi
200000 Nos
Cardinal Tetra-
Pamcheirodon
axelrodi
200000 Nos Neon
letra-
Paracheirodon

200000 Nos Green
Neon Tetra- Tetra
Pamcheirodon
simulans
200000 Nos Red
Parot- IloplarchE
psittacus
50000 Nos Yellow



Face Angelfish-
Pomacanthus
xaDthometoPan
100000 Nos Royal
Angelfish-
Pygopl),tes
diacanthus
100000 Nos
Elegant Firefish-
Nemateleoris
decom
100000 Nos Sunset
Anthias-
Pseudanthias
pawirostris
100000 Nos
Humphead Wrasse-
Cheilinus ndulates
100000 Nos
YelloMail
Emp€ror-l-ethrinus

RA, Mumbai may issue ihe impo( authorizalioo lo the applicant for impo( of 17800000 Nos ofomamental
Fishes ftom GCA for CIF value of Rs.85800000.00/- [US Dollars (USD) 1144000.00] subject to th€
conditions in D/o Fisheries email dated 2?.01.2021 besides other usual conditioDs ofimpo( authonzation.
Th€ enclosures will b€ sent by e-mail to the applicant and RA, Mumbai.

52 Trade Exim,
Kolkata

01/53/8′54850A
M21′T‐78/1C

250121 50000 kgs Koi,
Ma8or,Sinま二
Telapia,Tcnga,

Pabda

03019900 111000
0000

ConrmenB sought from D/o
Fisheries on 28.01.2021-
D/o Fisheries informed the
Committee in the llFC
Meeting No. ll/AM2l
dated 26.02.2021 thar the
application needs to be
considered by the National
Committee
Iltroduction of fxotic
Aquetic Species inlo lndia
rs the import is not a
regular item. Thcrefore,
th€ sam€ mav b€ d€f€rr€d.

53 Cttcntal Agcncy,

Kolkata

O1/53′ 8′54915′A
M21′0-9′ IC

030221 2tlll Mts Live Fish,
Carp

03019300 738500
000

CoDments sought Iiom D/o
Fisheries on 04-02.2021.
D/o Fisheries informed the
Committee in the EFC
Meeting No. I l/AM2l
dated 26.02.2021 that the
application ofth€ firm is nol
in prescribed formal as per
the Protocol for import of
omamental Fishes into
lndia.
Accordindy, lirm asked to
iubmit aDDlicstion in
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prescribed  format  vide
email dated 26 02 2021

Part

3
D/o AH&D ind MofF&CC (*1,)

Ｌ

Ｑ

Ｓ

Ｎ

Name of the
applicatrt (l!Us.)
&HO File No.

Date of
receipt

Item for import
ITC(IS
Code)

‐Ｆ

‐ｕｅ

Ｃ

ｖａ
Slatus

54 Crccn   Hills
Avian  Sciencc
and En,neenng,
Tiruchlrappani

01/53′ 8′E′

AM20 0■ νIC

80,19 (l) E pairs ofAla
chloropterus and
(2) 2 pairs of Ara
ararauna with cites
permit

01063200 1 350Cll

O

Comments r∝ eived froln
D′o AH&D vide OM No
l10102(10/3′ 2017‐Trade
dated 24 09 2019

Colll ncnts sou♪t  frOnl
MoEF&CC  (WL)  on
l107 2019 followed 、vith
re面 lldc、 datcd 19 06 2020,

31082020, 03 09 2020 and
05102020

MoEF&CC  (WL) vide
cmail datcd 25 11 2020 has

SOu♪ t SOmc documents
tOm ale inn

Finn was askcd to imish
rCPly  VidC  CIllail  datcd

25112020

Fi.口 ,  rcplicd  dllcctly  to

MoEF&CC (WL) vidc
cmail datcd 25 11 2020

MOEF&CC    eL)
inrOrmed the Committee
that   under   CITES,
AppendE  II,  item  for
impori   needs   Export
Permit  rrom  importlng
●ountry
Details have been sOught
ude    emall    dated
27112020 by MOEF&CC
(WL)

Reminder sentto nrm、 ide
email d“ ed 26 02 2021

く
フ
く
ツ Hassan
Nalakthu

Kandath11,

Kerda
01/53/8/E′

AM20/A38′ lC

120719 (i) 6 nos. ofAra
Macao &
(ii) 6 nos. of
AraChloroptera
from Surinam

01063900 696000 Comments received from
D′o AH&D vide OM N0
110102(1)73/201,Trade
dated 24 09 2019

Commcnts sought ,om
MOEF&CC  (WL)  on
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01.08.2019.
RemindeE senl to
MOEF&CC (WL) on
07.09.2020, 16.09.2020,
05.10.2020 and 01.12.2020
requesting for expediting
commenls.

MOEF&CC (I}'L)
informed the Commitl€e
in me€ting no.l l/All,I2l
dated 26.02.2021 that th€
case ir under exemination
with them.

56 RN Intemational
Services,
Telmgana
0!53l8lEl
AM20/R46/tC

240419 (1) l0 Pairs
Ostrich chicks
(Caplive bred) oDe

month old.
SEuthiocamelus
(2) l0 pairs Java
peafowl (Captive
bred) 6 months old
Pavomuticus

01059900

●
Ｄ Modem Pet 060120 81,000 Nos. of 01062000 830375 Comments souSht fiom
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Centre,Kolkata

01′ 53/8/E′AM19
/M-57/1C

T岨lcs(as pcr
ANF‐2M)

0 MoEF&CC(WL)&
AH&D On 08 0!2020

D′o AH&D vide OM No
l10102(1)  ′3′2017‐Trade
dated  29 05 2020  stated

that DAH&D has no
comments to ofFer as the
product dOes not 10me
under  the  pu"iew  or
them

MoEF&CC  (W■ ) has
SOu」 t hfOma6tlllお m thc
rlΠn vidc thcir lcttcr N。  3-

22/2020     W■     datcd
06102020

MOEF&CC informed the
Committee  that  under
CITES,Appendlx ll,item
for import needs Export
Permit  from  impOrtlng
country

Details have been sought
from   the   Flrm   on
06 10 2020            by
MOEF&CC

The nrm‖de ema:l dated
30 10 2020  informed  to
MoEF&CC that before
importing  animals  they
wili submll CITES and
Certirlcate of orlgln

MOE「 &CC (WL)
informed the Committee
in meeting no.l l/AM2l
dated 26.02.2021 thet rhe
case is under examination
with them.

58 Vidllaan Salcs,

Nagpur
01/53/8/E′

AM20A/‐ 35/1C

080120 Tota1 6,60,000 Nos
ofTurtles:‐

(1)20000 nos
Stink POt T¨ le

(Sr′″αllg′霞

0あ″′6)
(2)300000 nos Rcで
Eared Slidcr Turllc

rraα cヵθ認パ

01062000 294000
00
Commcnts sOuJlt 輸
MOEF&CC(WL)&D/o
AH&D on 08 01 2020

シ o AH&D vidc OM No
H0102(1ソ   32017‐Trade
datcd 19 03 2020 statcd that

DAH&D has no comments
to offer as thc product does
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■ /1P,こ
=で
解
“
)

(3)30000)nos Rcd
Earcd Slidcr Tl劇咸lc

(■∝力θ″ンS

■ rlP″)

(4)20000 11os
Vヽesterll Pond Turtlc

(C=enⅢS
″α
'70rara)
(5)20∞O nOs
Peninsula Cootcr

Turlle lPs`″どa″ノ5

′ぐ
"パ“
あお )

not come rmder the purview
of the Depanmcnt.

MoEl'&CC informed the
Committe€ that under
CITITS, Appendix ll, item
for import needs Export
Permit from importitrg
country.

MOEF&CC (WL)
informed the Committee
in meeting no.l l/Alr!,ll
dated 26.02.2021 that the
.,se is rnd€r examinrtion
wilh them.

59 Suhani   FarII s,

Bangalore

01′ 53/8′T′

AM20/S146/1C

080120 1000 Nos. Exotic
live pafots
cockatoos, macaws,

parots, African
Srey parrots,

budgeriSars, Srass
paIaleels, caliques

01063200 3290 Commcnも  sou♪t 'om
MOEF&CC(WL)& D/o
AH&D on 10 01 2020

D′o  J́H&D  vidc  cmatl
dated  29 09 2020  sought

somc cl温rlcations from lhc
rl,11,

Thc rlin=hmished rcply on

02102020

MOEF&CC(WL)vidc CInall
dated  16 0,2020  sought
somc inforlllalon iom the

rlm.
Thc rlrlll Чdc email datcd

04 08 2020  infoロロcd  that

they arc waiting for NCで '

from  ChicF  Wndlifc
Vヽardcn

IMOEF&CC informed the
Committee  that  under
CiTES,Appendix II,item
for import needs Export
Perコdt  from  importlng
eountry

Details have been sought
bv MOEF&CC

60 Joydcb

Mukhclcc,
Kolkata

Ol′ 53′ 8/E′

AM20/J41,IC

180220 I No.
Blue and Gold
Macaw Male

01063200 1000 Commcnも  soll』t ttm
MOEF&CC(WL)and D′ o
AH&D on 20 02 2020

Remind“    scllt   ∞
16092020, 05 10 2020 and
01 12 2020 1o MOEF&CC
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(WL)rcquCSlng commcnts

Thc    case    ls    undcr

cxamination in D′O AH&D

MOEF&CC    eL)
informed the Comlmttee
in  meedng  no ll′ 41121
dated 26 02 2021 that the

case is under examination

with them
61 Suhani   Fanls,

Banga10re

01′53/8′54363/A
M21/S l19/1C

23 1020 40 Nos.
Live Birds
Chileeose
Flamingo /

Flamingo

1063900 3901111Cl

O

Comments sou811t tOm
MOEF&CC(WL)and D′ o
AH&D On 23 10 2020

Comments received from
lplo AH&D vide OM No
l10102/ (1ソ 3′2017 dated
21 122020

Rcmindcl    scnt    to
MoEF&CC  (Wl) vide
cmail datcd O1 12 2020

MOEF&CC     eL)
informed the Committee
in  meetillg  ■011′ AN121
dated 26 02 2021 that the

case ls under examlna● on
with them

62 Soham Pamla
Mukhclcc,
Mmadabad
01/53/8/546461A

M21/S-151/1C

21 1220 (l) 8 Nos.
Live Animals -

Northem
Luzon Giant
Clouded
Rat (Phloeomrs
Pallidus)
(2)20 Nos.
Live Animals-
PataSonian Mara
(Dolichotis
Patagonium )
(Total28 Nos.)

01061900 120000
0

COmments sought■om D′o
AH&D on 22 12 2020 and
MoEF&CC  (WL) On
29122020

MOEF&CC     (WL)
inrOrmed the Committee
in  meetlng  n0 11′ AN121
dated 26 02 2021 that the

case is under ex3mina● oll
with them

63 Saralia  Ago
PHⅥtc LImitcd,
Anugul,Odisha
01/53/8/54647A
M21/S‐ 152/1C

21 1220 (l) E Nos.
Live Animals -
Nonhem
Luzon Giant
Clouded
Rat (Phloeomys
Pallidus)
(2) 20 Nos.
Live Animals-
Patagoniatr

01061900 120000
0

Comments sou8ht from D/o
AH&D and MoEF&CC
(ヽVL)on 29 12 2020

MOEF&CC    eL)
informed the COmmitteF
in  meedng  n。 11′ 4R121
datcd 26 02 2021 that the

case :s under examlna● on
with them     _

診
/

3フ



Mara(Dont・l101s

Pata2ontl n)

64 Calc Ag.O Falln

And A宙 arlcs
LLP,
Colaba,Mumbai
01/53/8/54671′ ′ヽ

M21′G-34/1C

231220 (1) 8 Numberc of
Live Animals -
Northem Luzon
Giant Clouded Rat
(Phloeomlr
Pallidus)
(2) 20 Numbeis of
Live Animals -
Patagonian Mara
(Dolichotis
Patagonum ).

01061900
01061900

975000 Commen“ sollght iom D/o
AH&D and MOEF&CC
(WL)on 29 12 2020 &
30 12 2020 rcspcctivcly

MOEF&CC (WI・ )

informed the Committe€
in meeting no.ll/AM2l
daied 26.02.2021 thst the
case is urd€r examinetion
with them.

DATID vide OM dated
08.03.2021 does not
recommend the import of
Iive animals due to Covid-
19 and othcr such
indeterminate disease
status among such animals
in the country/ies
proposed for import into
India.

Hence, The Committee
dccided to reject the case

as per comments from
DAHD.

Part

4
MoEF&CC(WL)

S:

No

Name of the
applicant (M/s.)
&HO File No.

Date of
receipt

Item for import
ITC(HS
Codel

CIF Status

ヽ
υ０́ K K Traders

Amritsar

01753/8′ 2234・lA

M18/K17/1C

200218 loo Nrr
Costos Roots

Ca■・Surcsa
Lappa)

12119046 260090
00

Comlnens sou」 lt 'Om
AYUSH on 09 03 2018

Comlncns sougllt from
MoEF&CC  (WL)  on
2352018

Rcmindcrs         sent
toMoEF&CC (WL) on
19092018, 31 05 2019 and
28 01 2020  rcqucsting  for

providing ccl■lmcnts

MOEF&CC    (WL)
informed the Committee
in mee●ng n0 11′ Al■21
dated 2602.2021 that the
case is ullder examina● on
with them

66 S Yuvaral, IFS, 031018 Plain Zebra, NA NA Cornments s!,ughr fiom
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Additional

Pancipal  chlcf

Conservator of
FOrcst,      &
DilcctOr,

Chennal
01′53/8/E′

AM19/S‐59′IC

Siames Crocodile MoEF&CC (WL) tln
22102018

Rclninders      sei      to

MoEF&CC (WL) tln
24122019, 07 09 2020 and
05 10 2020 requesting toI

providing conllnents

MOEF&CC    oVL)
illformed the Committee
in  meeung  no ll′AM21
dated 26 02 2021 that tlle

case is under examinatlon

with them
′̈′０ Tangcrlnc

Desiga P■  Ltd
Curgaon
01/53′ 8/E′

AM20′T`/1C

090419 200000 nos. of
Worked Mother of
Pearl

96019020 260000
0

Commcnts sougllt ■om
MOEF&CC (WL) On
18 04 2019  fonowcd  with

rcmindcrs datcd 28 01 2020,

16 09 2020 and 05 10 2020

MOEF&CC     m■ )

informed the Committee
in  meetlng  no ll′AN121
dated 26 02 2021 that the

case is under examination

with them
０
００́ A&S Crealons,
Ncw Dclhi
01/5378/E′

AM20/A-4/1C

100419 l No oFYukon
Nittt Vi● eln

BinOcular TIacer

3ホ 42

90051000 245000 Comments sought fiom
MOEF&CC (WL) on
18.04.2019.

Mof,F&CC (WL) vide
letter No. 3-11/2019WL
(partl (Vol3) dated
28.12.2020 stated thrt
'NOC' from CWLW.
Gujarat, Assam, Odisha,
Tamil Nadu. Karnataka
and Uttar Pradesh to be
submitted for further
consideration.

Reminder sent to firm on
26.02.2021.

The lirm vide email dated
02.03.2021 has requested
the closure of the
application.

Hence, The Committee
decided to Close th€ cas€.

69 Samanlu 080519 Susseralappa 12119046 315000 Cornments sought fiom
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Trading  LLP,
Dclhi

01/53′ 87E′

畑 20′ S-18′lC

(KuthRoots) 00 MoEF&CC (wl-) on
09.05.2019 followed with
remindem dated 28.01.2020.
16.09.2020 and 05.10.2020.

MoEF&CC (WL) vide
letter dated 06.10.2020 has
sought some informstion/
documents from the firm.

Reminder sent to firm vide
emeil dated 23.11.2020.

MOEF&CC (WL)
informed the Committee
in meeting no.! l/AM2l
dated 26.02.2021 thsl the
case is under examinstion
with them.

70 A&S Crcations,
Ncw    Dclhi
01753′ 87E′

AM20ん -ヽ3311C

280619 2 Nos oFYukon
Nigllt Binoctllar

3x42

90051000 522000 Commenls soughl from
MOEF&CC (wl.) on
01.07.2019.

MoEf&CC vide OM
det.d 09.07.19 has
rcquested to forwrrd the
recommendetion of Chief
Wildlife Warden. Govt. of
Odisha for further
consideration. Hence. the
firm is to submit the
recommendation of Chief
wildlife Wsrden. Govt. of
Odisha directly to
MoEF&CC (wL) under
intimation to DGFT.

1ヽ0E「 &(1( (｀ 1)

informed the Committee
in meeting no.l l/AM2l
dated 26.02.2021 that the
cese is und.r exsminition
with them.

71 A&S Crea6ons,
Ncw   Dclhi
01/53′ 8/E′

AM20′A‐36/1C

100719 2 nos ofYukon
Nigllt Vision

Binoculars Trackcr

3x42

90051000 52000 Comlllents souJt FrOm
MOEF&CC  (WL)  on
l1072019

Re血 ders    sent    tO
MoEF&CC e■ ) vide
emalls dated 28 01 2020,
1609202, 05 10 2020 alld
10022021
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MOEF&CC     oVL)
informed the COmmittee
in  meeting  no ll′ AN121
dated 26 02 2021 that the

case is under exanunatlon

with them
72 越 S Crcations,

Ne■ Dclhi

01/53/8E′

ハさ42α A 55′ IC

210819 7 Nos. GPS Collan 85269190 151m
O

Comments sOught tOlll
MOEF&CC (¬ ■) On
22082019

MOEF&CC(WL)  vide
corespOndcncc    F No3‐
11′2019WL(panl)Ⅳ 013)
dated 06 10 2020 statcd tllat

NOC   OF   CWLW,
Chllattisgarh tO bc submitted

for ilthcr cOnsldcradon

Reminder sentto Frm vide

email dated 26 02.2021
73 Merlln

Aeronautics

ManuFacturln3

Ь、Ltd,

Bangalore

01/53/8′ T′AM20
′ヽ1-37/1C

200919 2 Nos. Thermal
Night Vision Scop€
for Anri Poaching
and Surveillance

90131010 112000
0

Commcnts sought 

“

m
MOEF&CC (WL) on
23092019

MoEF&CC(WL)宙 de lettCr
dated   06 10 2020   has
requcstcd tlle rl,n,tO hnlish
.NOC    OF   Cヽ

VLヽV,

Kamataka

MOEF&CC e■ )・nde
letter no 3‐ 1夕2020 ■■
dated 06 10 2020 informed

that `NOC' Of Cヽ LヽヽV.
Karnataka to be submitted

for further consideratlon

Reninders sent to rlrm
vide    emails    dated
23 11 2020 and 26 02 2021

74 E Chandran,

Tclangana

01/53/8/E′

AN420rE-21′ IC

030320 44 Nos oF Hunting
Trophie

97050010 897000 Comlncnも  sought iom
MOEF&CC  (W■ ) On
06032020
Rcmind“ have been sentto
MOEF&CC (WL) vidc
cmail   datcd   16 09 2020,

06102020, 23 11 2020 and
ll 12 2020 requesung For
providing com nents

MOEF&CC     olL)
illformed the Committee
in  meeting  n0 11′AM21
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dated 2602 2021 that the
case is under ex3mina● on
with them

‘
フ
′̈ D『   Khulshcdd
Ahmad,
Phncipal

lnvcstigator,

S&H.Kashllllr
Ol′ 53′ 8′53811,

AM21/D1011C

150720 (l) 2 Nos.
Solar Argos/ GPS
309 PTT (Animal
Tracking Device)
(2) I No. Solar
Argos/GPS 459
PTT (Animal
Tracking Device)

85269100 910000 Approved             a、
recommendcd b、  M()E「

(WL) vidc lel(er d.lted
04022021

RA Srinagar rnay issue the import authorization to the applicant for import of(i) 2 Nos. Solar Argos/ GPS
309 PTT (Animal Tracking Device), (ii) I No. Solar ArgorGPS 459 PTT (Animal Tracking Device) fiom
United Kingdom for CIF value of Rs. 913042.50/- [US Dollars (USD) I 1850.00] subject to the conditions in
MOEF (WL) vide letter dated 04.02.2021 as well as with actual user condition besides other usual
conditions ofimport authodzation. The enclosures will b€ sent by e-mail to ihe applicant and RA, Srinagar.

76 G  Amarcnder
Reddy,

H“Crabad
01/53′ 8′53861/A
M21/C13/1C

250'20 4 Nos. Animal
Tmphies

97050010 110000 Colnlnents  sought  lltDm
MOEF&CC (WI) On
30072020

MOEF&CC (WL)wide
letter  dated  26 02 202:

illFornled that it does not

recommend the import of
fO110■lng animal trophies
due to`look auke'issue:

(i)2 Nos of Full Mount
cazene and(li)l NOS Or
Shoulder Mount Cazelle

77 A&S Creadon,
Ncw Dclhi
Ol′ 53/8′53967′A
M21,A-35′lC

140820 2 Nos. GPS Vertex
Collar with
standard

85269190 290000 Colrunenも  sought tom
MOEFaCC  (ヽvL) on
19082020

MOEF&CC(WL)  宙dc
corrcspOndcncc  F no   3‐

H2019WL(paltl)(VO1 3)
dated 06 10 2020 slatcd alat

NOC  oF Cヽ VLW,  of
conccmcd  S● te  to  be
submltted    for    furthcr

conslderatlon

Reminder sent to■ rm vide
emal dated 26 02 2021

78 Adinath

Veteinaγ
Ploducts    Pvt

Ltd.lndore

O1/53/8/53987′A
M21′A-36/1C

180820 (1)l SCt RD706-
Remote llllectim

gun inci bag and

“

n equipmcnt wiL
all Accessorles

(2)   l   Sct
Tranquilizer  Cun
with       all

93040000 143000
0

Conllncnts sought tom
MOEF&CC (WL) on
19082020

MOEF o″L)宙 dc eman
datcd  06 10 2020  sought

somc clanrlcatiOns from the

inn     _
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AcccssOneS

(3)     l     Set
Tranquilizcr Cun
widl all Assessoncs

(4)     l     Sct
Tranquilizcr Cun
with an

AcccssOnCS

(5)l Sct ChCmical
Rcstraint

Equipmcnt wlth all

Accessones

(6)l Sct RD706
Remote  LllectiOn
Cllll  with  an
AcccssOneS

(7)l Sct RD706-
RclnOtc lnjcc10n

31n incitlding bag
and ill Equipment
、Ⅵth       a‖
AcccssOnCS

(8)     l     Set
Tranqullizcr  Cun
with       all
Accessoncs

(9)     2     Sets
Tranqtlllizing gtln

RD706  wih  all
AcccssoHcs

(10)    l     SCt
tranquilizing  Cun

RD706 宙 th all
AccssonCS

(11) l SCt RD706
Remote lnled10n
Cun    vnth    an

Acecssoncs

Thc rl,Щ rcplicd vidc cmail

dated 08 10 2020

MOEF&CC m■ )vide
correspOndellce   No   3‐

15′2020    ヽ
～
L    dated

28 12 2020   stated  that

`N∝ 'orthe cttLW to be
submitted fOr Further
action

Reminder sent lo rlrm vide

email dated 01 03 2021

79 A&S Creadons,
New Delbl
01/53/8/54035′ A
M21/A38′ IC

240820 10 Nos
Lite Track 140

Co1lar with

standard

acccssclrlcs

85269190 1“000
0

Comlnents  sou」肛  00111
MOEF&CC  (WL) On
26082020

MOEF&CC  (WL) vide
corespOndence    F N03‐
11/2019WL lpa・ tl)(Vo13)
datcd 06 10 2020 statcd tllat

NOC    Of   CWLヽ V,
Arunachal  Pradcsh  to be

submited  For  ftlncr
considcntion

Reminder sent to■ rm vide
email dated 01 03.2021
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80 Dr T Pra協akar
ChowdI"
Telangalla

01′ 53/8/54124/A

M21′D18′IC

130920 l4 No6 Hunting
Trophies Animal
Mounts

97050010 450000 Comments sou811t tom
MOEF&CC  (WL) on
14092020

Rcminder sent vidc cman
dated 23 11 2020

MOEF&CC    e■ )

infornled the Committee
in  mee6ng  no ll′ AM21
dated 2602 2021 that the
case is ullder examin3● on
with them

81 Mohallllnad

Owais    Ali,
Madhンa Pradesh

Ol′53/8′54167′A
M21/M-5311C

210920 l NO StufFcd
Ammals

(TaXidCmy)
Backskln

(COmttDn Namc―
Blcsbuck&
Scicnlflc Name

Damaliscus

PygaralS

PhnllpSi)

l No SIュ fFed

Animals

(TaXid・ln,y)

Flatskln(CommOn
NaIIle Zebra

&Sciendflc Namc
Eqll■

B‐cheHD
l No Stllred

Animals

(TaXid・…
Ⅲy)

Backskin

(COmmOn Namc―
Bluc Wildebeest&
Scicntlic Namc

Cclmclchactcs

TaunnuS)
l No SttlfFcd

AIllmals

(Ta対dCnn9
Shouldcr Mount

(COmlncln Name
Waterbuck&
Scicndflc Namc

Kobus
Enipsip,■mts)
l No StufFed

Aimals
(TaXidCIIny)
Shoulder Mount

97050010 480000 Commcnts sought
MOEF&CC (WL)
22092020

lMOEF&CC

from
On

eL)
informed the Commiltee
in meeting no.l l/AM2l
dat€d 26.02.2021 that thc
case is under examination
with them.
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(Common Name
Blue Wildebe€st &
Scientific Name
Connocbaeles
Taurinus)
I No. Stuffed
Animals
(Taxidermy)
Backskin
(Common Name
Waterbuck &
Scientific Name
KobusEllipsiprymn
us)
2 Nos. Stuffed
Animals
(Taxidermy)
Legs Ashtray
(CommonName-
Waterbuck
&Scientific Name
Kobus
Ellipsiprymnus)
1 No. Stuffed
Animals
(Taxidermy)
Legs Lamp
(Common Name
Waierbuck &
Scientific Name
Kobus
Ellipsiprymnus)
1 No. Stuffed
Animals
(Taxidenny)
Shoulder Mouot
(Common Name
Gensbuck&
Scientific Name
Orrr( Gazella)
1 No. Stuffed

(Taxidermy)
Backskin
(Common Name
Gemshuck&
Scienlific Name
Oryx Gazella)
1 No. Stuffed
Animals
(Taxidemy)
Shoulder Mount



Samcer Mccr,

Madhya Pradcsh
01/53/8′ 54168′

AN121′ S-90/1C

210920 I No. Stu{Ted

Animals
(Taxidermy)
Shoulder Mount
(Common Name-
Blue Wildebeest &
Scientiffc Name
Comochae!es
Taurinus)
I No. stufled
Animals
(Taxidermy)
ShouldeI Mount
(Common Name
Waterbuck &
ScieEtific Name
KobusEllip6ipr),rnn
us)
I No. Stuffed
Animals
(Taxidermy)
Backkin
(Comrnon Name
Blue Wildebeesl &
Scientific Name
Cormochaetes
Taurinus)
1 No. Stuffed
Animals
(Taxidermy)
Backskin
(Coromon Name
Waterbuck &
Scientific Name
Kobus
Ellipsiprymnus)
2 Nos. StufTed
Animals
(Taxidermy)t raxucrtrty,
Legs Ashtsay
(Common Name
waterbuck &
Scientific Name
Kobus
Ellipsipr,,r lus)
I No. Stuffed
Animals

97050010 530000 CoIIl nents  sought
MOEF&CC  (WL)
22092020

MOEF&CC
inform€d the Committee
in meeting no.lllAM2l
dated 26.02.2021 that the
case i5 under examination
with th€m.



lrgs Lamp
(Commoo Name
Waterbuck
&Scieotific Name
Kobus
Ellipsiprrmus)
I No. Stuffed
Animals
(Tatidermy)
Backskio
(Common Name -
Blesbuck&
Scientific Name
DamaliscusPygarg
usPhillipsi)
1 No. Stuffed
Animals
(Taxidermy)
Flatskirl (Common
Namc - Zebra &
Scientific Name
Equus
Buichclli)
2 Nos. Stuffed
Animals
(Taxidermy)
LeSs Ashtray
(Common Name
Z€bra & Scientific
Name
EquusBurchelli)
I No. Stufed
Animals
(Taxidermy)
Legs t mp
(Common Name
Zebra & Scientific
Name - Equus
Burchelli)
I No. Stuffed
Animals
(Taxidermy
Shoulder Mount
(Common Name
Gemsbuck&
Scieotific Name
Orla Cazella)
1 No. Stuffed
Animals
(Taxidemy)
Bsckskin
(Commod Name -
Gemsbuck&
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Scien(ific Name
Orya Gazella)
I No. Stuffed
Animals
(Taxidermy)
Shoulder Mount
(Common
Nameblesbuck&Sc
ientific Name -
Damaliscus
Pygargus
Phillipsi).

83 Eva    Discus
lndla,Kolkata

01′53/8/5421 νA
M21/E-13/1C

280920 50000 Nos
Tultles

(TeStudinata)

01062000 100000
0

Departrnent of Fisheries
vide email dat€d 15.10.2020
and D/o AH&D vide OM
No. 110102(l)/3/2017-
Trade dated 20.10.2020
infomEd that they had
examincd such applications
earlier and come lo lie
conclusion that Tunles
being Reptile, is not falling
under the purview of
Midstry of Fisheries,
Depa(menl of Animal
Husbandry and Dairying.
Comments sought ftom
MoEF&CC (wL) on
15.10.2020 followed widr
reminders daled 06.11.2020
and 01.12.2020.

Applic.tion once rgrin
forwsrded to Mof,F&CC
(WL) r4de €msil doted
24.t2.2020.

MOEF&CC (wL)
informed the Committee
ln meetlng no.tllAM2l
dated 26.02.2021 that th€
cas€ is [nder exrminttiotr
rvith them.

84 Mohammcd Bin
lbrabim Masqa“ ,
Hlderabad
O1/53/8′ 54350'ヽ

M21/M‐ 70′ lC

201020 l0 Nos.
Taxidermy Animal
Trophy Mounts

97050010 350000 Commcnts sougllt from
MOEF&CC (WI) On
20102020

MOEF&CC     (WL)
informed the Committee
in  meeting  no ll′ AlⅥ21

dated 26 02 2021 that the

case is under examination

with them  ^
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な
つ
０
＊
０ CullJan  Jewels

P,Ltd,
Mulund   Vヽest,
Mumbai
0115318754409′A
M211C-27'IC

021120 5000 Unit of
Mother of Pearls
Carvings ftom
China
(To be used in
j ewelleryasdecorati
ve pieces).

96019020 500000 Ctllllmellts souttt ■om
MOEF&CC  (WL) On
05112020

MoEF&CC     (WL)
illformed the Comnllttee
that they are awa:ing
`NOC'from ChieF WIldliFe
WVarden

MOEF&CC    eL)
informed the Committee
in  meedng  no l1741121
dated 26 02 2021 that the

case is under examinatlon

with them

86 Arun
MallcndraJr,

Hメerabad
01/53/8′ 54600/A
M21′A9νIC

101220 20000‐ NOS
AFRICAS  BEST
TAXlDERヽlY

97050010 470000 Colnlncnも  souttt  Flom
MOEF&CC  (WL) On
16122020

MOEF&CC    (■ ■)
informed the Committee
in meeung no ll′ AM21
dated 26 02 2021 that the

case is under examina6on
with them

87 A&S Crcalons,
Wcst Patcl

Nagar,Nc、v

Dclhi

01′53/8′54633/A
M21'A-98/1C

181220 2 No
CPS Vcrlcx Colla、

winl all

acccssoncs

85269190 299133 Comments sought from
MOEF&CC (WL)
18.12.2020.
MoEF&CC (wL) vide
lefter No. 3-lU2019WL
(partl (Vol3) dated
2E.12,2020 stated that
'NOC' from CWLW to be
submitted for further
consideration.

MOEF&CC (wL)
informed the Committee
in meetirg no.ll/AM2l
dated 26.02.2021 that the
case is under examination
with them.

88 A&S Crca■ ons,
New Delhi
01′ 53/8′54695′A
M21/A l10/1C

281220 5 Nos.
E Obs GPS Solar
Tag with standard

85269190 111175
2

Approved as

recommended by
MoEF&CC (WL) vide
Ietter dated 04,02.2021,

CLA, New Delhi may issue the import authorization to th€ applicant for import of 5 Nos. E Obs CPS Solar
Tag with standard accessories for supply to Wildlife Institute of India, Dehmdun, Uttarakland from
Gcrmany for CIF value ofRs.lll1752.00 /- [EURO (EUR) 12352.80] subject 10 the condilions in MOEF
(WL) vide lerer dated 04.02.2021 as well as with actual Dser condition besides other usDal conditions of
import authorization. The enclosures will be sent bye-mail to the applicant and CLA, New Delhi. 

^
ヽ /́
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89 A&S CrcalKlns,

Nc■ Dclhi

Ol′53/8/546947A

M21′A109′IC

281220 2 Nos.
Vectronics GPS
Ve(ex Collars wilh
standard

85269190 299133 Approved rs
r€commended by
Motrf&CC (wL) vldc
letter dated 04.02.202 l.

CLA, New Delhi may issue the impo( authorization lo the applicant for impo( of 2 Nos. vectronics GPS
Vertex Collars with standard accessories for supply to wildlife lnstitute of lndia, Dehmdun liom Germany
for CIF value of Rs. 299\33.001- IEURO (EUR) 3323.70] subject to the coDditioDs in MOEF (wL) vide
letter daled 04.02.2021 as well as with actual user condition besides other usual conditions of impon
authorization. The enclosules will be sent bv e-mail to the aDDlicant and CLA. New Delhi.

90 A&S Crca●ons,
Ncw Dclhi
01/53/8754771/A

M21/A l15′ IC

130121 4 Nos E Obs GPS
Solar Tags wirh
standard

85269190 770202
00

Approved
recommended by
MoEF&CC (Wt,) vide
letter dated 04.02.2021.

CLA, New Delhi may issue the import auihorization to the applicant for import of4 Nos E Obs GPS Solar
Tags with standard accessories for supply to wildlife lnstitute of India, Debradun from Germany for CIF
value of Rs.770202.00/- IEURO (EUR) 8557.80] subject to the conditions in MOEF (WL) vide l€tter dated
04.02.2021 as well as with actual user condition besides other usual conditi@s ofimport authoriztion. The
enclosures will b€ sent by e-mail to the applic{Dt and CLA, N€w Delhi.

91 A&S Creations,
New Delhi
01/53/8′54845′A
M217A‐ 119′lC

250121 2 Nos Vecrronics
GPS Venex Collars
with siandard

RR269190 348300
00
Approved         Bs
recommended         by
MoEF&CC e■ ) vide
letter dated 04 02 2021

CLA, New Delhi rnay issue the import au(horization to the applicanl for impo( of 2 Nos VecEonics CPS
Vertex Collan with standard accessories for supply to Wildlife Institute of India, Dehmdun from Germany
for CIF value of Rs.348300.00/- [EURO (EUR) 3870.00] subject to the conditions in MoEF (wL) vide
letter dated 04.02.2021 as well as with acoal user condition b€sides other usual conditions of import
authorization. The enclosures will be sent by e-mail to the applicant aDd CLA New Delhi.

92 Hi Tcch

Advance
product,Indore

O1/53′ 8/54865′A
M21H‐ 66′IC

270121 2 sct lttcctiOn
hnc′dart prolcctOr

JR4DB13C02 dart
pr●eCtOr Doublc

Barc1 2No,
JNIDBCASE Hard
cascお r prOlcctor

modelJMDB‐No2

,3040000 474338
64

Approved as

recommended by
MoEF&CC (WL) vide
letter drted 04.02.2021,

RA, Indore may
projector JMDBI
JMDB-No.2 for r

Officer, Ratnagiri
subject to lhe coni
besides olher usua
and RA. Indore

issue the impon authoriation to the applicant for import of 2 set Injection rifle/dan
3CO2 dart projector Double Barrel-2No., JMDBCASE Hard case for projector model
tse by the Deputy Director, Cangotri National Park, Utarkashi and Divisional Forcsl
(Chiplun) fiom Denmark for CIF value of Rs.47433E.641 [EIJRO (EUR) 5261.66]

dirions in MOEF (WL) vide lerter dared 04.02.2021 as well as with actual user condition
I conditions of import authorization. The enclosures will be sent by e-mail to the applicant

93 Blohab lnc,

Indore

01/53/8/549741A

M21/3-85′IC

090221 6 Nos Veterinary
Equipment/Iranqui
lizer Equipment
and accessories-X-
Caliber(Intemation
al True Timber
Camo stock long
Ban€l) no.l,X-
Calibe(Intemation

03(,10000 100321

063
Approved             as
recommended by MOEF
(WL) vide letter dated
12022021
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al True Timber
Camo Slock LonS
Barrel) oo.l,X-
CaliHlntemation
al True Timber
camo Srock I-ong
Barrel) no. I ,x-
Calibe(Internation
al True Timber
Camo Stock, long
Banel) no. I ,X-
Calib€(lntemation
al True Timber
Camo Stoclq Long
Barel) no.1,x-
Calibe(lntemation
al True Timber
Camo Stock Irng
Barrel)no. I witMcc

RA, hdore may issue the import autho@
Equipmeny'Tranquilizer Equipmenl and accessories-X-Caliber(lnlemational True Timter Camo srock long
Bar.el) no.l,X-Caliber(lntemational True Timber Camo Stock lrng Banel) no.l,X-Caliber(lotemationa-i
True 

-Timber 
camo Stock t ng Barel) no.t,X{aliber(lntemational True Timber Camo Stock, long Barrel)

no.l,X-Caliqlntemational True Timber Camo Stock, Long Banel) no.l,X{aliber(lntemational True
Timb€r Camo Stock Long Barel)no.I witMccessories for supply to Creens Zoological Rescue and
Rehabilitation Center, Jarnnagar, Cujamt fiom USA for CIF value of Rs.l0O32tO_63/- [US Dollan (USD)
13593.641 subjecr to the conditions MOEF (WL) letrer dared 12.02.2021 as well as with acrual user
conditioD besides other usual conditioDs of import authorization. The enclosures will be sent bv e-mail io the
applicaDr and RA, Indors.

94 BMR Wndhfc
Scrviccs,

イヽadllya Pradesh

01753/8′55019,A
M21月B8,IIC

140221 I Nos Tranquilizer
gun along with
accessories RD706
+HP
Handpump25bar +
OP2 Red Dot
mounted
2 Nos
Tra[quilizing gun
shon range pistol
with accessories X
2 pistol + Remote
animal deterrent
device type p +
RDD device 6pe
u7.0 cc % 14 cA
needle (Cel collar)

93040000
9304∞ 00

375570
00

Commcnも  sOugllt お m
MOEF(WL)。 n17022021
MOEF&CC    (恥 L)
informed the Committee
in  meetlng  ■011′AIヤロ 1
dllted 26 02 2021 that the

case is under examinat10n

with them

●
フ
０
ン Ccnesls lnc,

Indore

01/53/8′55025/A
N121/C‐48/1C

150221 2 P^c
Palmer cap Chur
oharger

93063000 700000 Colll llcnts  sought  金om
MOEF(W■ )On 17 02 2021
MOE「&Cc     e■ )

infOrmed the Committee
in  meedng  no llヵ Ⅳヽレ 1

5

洛
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dated 26 02 2021 that the

case is under examination

with them

Part

5
Nlinisrry of steel (uos)

Ｌ

　
ｏ

Ｓ

Ｎ

Namc of the
applicsnt (]VVs.)

&Ho l'ile No.

Dste of
receiPt

Item for import
lTC(HS
Code)

clF
value

Strtus

96 50018850ヽrTs
Stcel Slag

26:91X190  1:智 84 Comments sought hom 
I

DIPP & M/o Sleel oD

06 0t -2020. I

M/o sieel vide U.O. dated I

01.03.2020 has soughr I

infonMtioD from lhe firm. 
I

I

DPIIT vide e-mail dated I

t2.05.2020 has also sougbl 
I

information ftom fie firm. I

Reminder sent to firm on 
I

01.10.2020 requesting for I

tumishinsreply. 
I

The firm vide email dated

01.t0.2020 iDformed ftat
they are in process of
getting the PCB certificate.

Firm's reply has b€en

referred to DPIIT vide ernail
dated 01.12.2020.

I M/o steel vide emsit dsred
I 2t-01.2021 strted thrt
I ttey shoutd not support
I for the lmport of sleel slrg
I es plenty of sleel slrg is

I lying in sreel Plants and
I not utilized due to vsrious
lconst*ints. R&D is being

I pursued to addreis the
I klues relrted to steel slag.

J Dumplng of steel slEg from
I foreign counlriss witl edd

I ,o lhe environmeotrl
I issues.

Accordingly,
Committce decided
Reiect th€ case.

ｅ
　
ｏ

ｈ

ｔ

97 UDlVerSal

Tradelinks,

RaJkot

O1/53′ 8′54395′A

291020 22 MTs
By product

obtained

whilemanuFactunn

26190090 292751 Cono ncnts souttt trom M70
Steel on 03 11 2020

M′o Steel rurnished their
comments ude ema■
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M21lU‐ 7/1C 8 Pnmc Ferro
Silicon

dsted 22.01.2021.

The Committee requ€sted
M/o Steel to reexamine the
case atrd provide
comments on technlcol
osDects.

98 SttM Mctals &
A1loys Ltd

Vizianagaram

01/53′8/54401/A
M21/S‐ 12″ IC

301020 100000ヽfrs
Fcrro   Mangancsc
Slag(｀hO ttag)

26219000 750000
000

Approved            as
recommended  by  lν Vo
Steci  ‖de  OM  dated
17022021

RA, Visakhapamam may issue import authorization to the applicant for import of 41250 MT
[75000*550/1000] fiom GCA for proportionate CIF value subject to the conditions mmtioned in the
Ministry of Steel's OM dated l'1.02.2021 as well as with actual user condition besides other usual
conditions of impo( authorizatioD. The enclosures will be sent by email to the applicant and RA,
Visak'hapatDam. The firm is also directed to submit renewed coDsmt to operate before its expiry in May,
2021.

99 SabaH TNrr
King P Ltd,

Thcni,

Tallul Nadu

01′ 53′ 8′54618′A
M21/S147′ IC

161220 50000 MTs
StccI Slag

26190090 933750
0

Commenls sought from
DPIIT on 17.12.2020.
DPIIT vide OM No. P-
47012fi24t2020-TSW
drted 23.12.2020 stated
thst es the Steel slag is
required for the
manufacture oI TMT Bar.
D/o Steel may be consulted
ln the matter.
Comments sought from
MoS on 15.01.2021.
M/o Steel Yide email deted
21.01.2021 stated thst
they should not support
for thc import of steel slag
as plenty of steel slsg is
lying in steel plants and
not utllized due to vr ous
constraints. R&D is being
purrued to address lhe
issues related to steel slag.
Dumping of steel slag from
foreign countries will add
to the environmental
issues.
Accordingly, thc
Committee decided to
reject the case.

100 Pioneer Carbidc

P● vateLi面 ted,

Dispur,Cuwahati
01/53/8′ 54673/A
M21/P‐49/1C

241220 2500 Ton
Mill Scale or Mill
Scalinss

26190090 136330
20

For Ex post feclo epprovrl
for grent of 2500 MT of
Mill Scale or llill Scalings.
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101 Pioncer Ca・ bidc

Phvate LImlted,

Dispur,Cuwahati

01/53/8754688′A
M217P‐5αIC

251220 3300 Ton
Mill Scale or Mill
Scalings for
production of
Ferro Silicon

26190090 178266
00

For Ex post facto approval
for gront of 3300 MT of
MiI Scrle or Mill Scelings,

102 Samadhan
Polishlng

Products,

Maharashtra

01/53/8′ 5464″A
M21′S-150/1C

201220 20 Mts Non woveD
Sack Used Andcut

63053300 61X1000
∞

Comments souSlt Fom
DIPP & N{/o Steel on
12.01.2021.
DPIIT vide OM drted
11.02,2021 tnformed that it
does not support the
import of 'Non Wovcn
Sacks- used and cut" to be
used for the polishing of
Stainless Steel Utensils.

Accordingly,
Committee decided
Reject ih€ ctse.

103 Sanladban

Polishing

Products,

Candbl Can
Mandl,Dist
Baghpat
O1/53′8ち465S′A
M21′S-154/1C

231220 20 Nlr
Non、voven sacks

used and cut

63053300 61111000 Commcnls souま t iOm
DIPP  &  Mlo Stecl  on
04012021

DPIIT vide OiⅥ  dated
l102 2021 informed thatit

does  not  support  the
imporl of ``Non Vヽoven
Sacks‐ used and cut''10 be

used for the polishing of

Stainless Steel Utensils

Accordingly,        the
Committee  decided  tO
Relect the case

104 Barq Cen“ al

Trading PHvatc

Limitcd,Tamil
Nadu
01′ 53/8′52127′A
M21/B-78′ lC

0605 19 50018 Mts Stccl
Slag

26190090 355133
835

Comments soughl fiom
DIPP & M/o Sleel on
15.01.2021.
M/o steel vide emril deted
21.01.2021 stated that
they should not support
for the import ofsteel slag
as plenty of steel shg is
lylng in steel phnls and
not utilized due to verious
constraints. R&D is being
pursued to address the
issues related to lteel slag.
Dumping of ste€l slag from
foreign countries wlll edd
to lhe enviroB&ental

ヽ /
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issu€s.

Accordingly, thc
Committee decided to
Reiect the csse.

Part

6
Nlof,F&CC (OC) and D/o C&PC

Ｌ

α

Ｓ

Ｎ

Name of the
applicent (M/s.)
&HO File No.

Dale of
receipt Item for import ITC(HS

Code)
CIF

value Status

105 Charda
Chcmicals
Limitcd,

Mumbal
O1/53/8E′

AM20/C‐23/1C

220819 350000 Kgs
Carbon Tetra
Chloride

29031400 183750
00

Comments sought from
MoEF&CC(OC) and C&PC
on 23.08.2019.

MoEF&CC vide OM No.
1l/7/2015-OC dared
06-12-2019 has informed
that as per the past practice,
the recommendation for
impon of CTC were issued
as agre€d between the CTC
Producers and Consumers in
the meeting. As per the
minules of the meeting
daled l8sseflember, 2019
between the CTC hoducels
and Consumers lhere were
pendinS quantities of CTC
to be imported against
existi[g licenses. These
were to b€ first imponed
and tunher impons of CTC
would be decided as per
decision of the next meeting
in December. 2019.

C&PC sought some
informatiorL/documents fr om
the firm vide le(er dared
21.10.2020.

Firm's reply has be€n
refened to C&PC on
I1.01.2021.

C&PC vide OM drted
26.01.2021 recommends
issuance of import License
for the impo.t of 350 MTs
of Corbon Tetrx chloride
sulrjcct to thc condldon
thrt tbe import of Cerbon
tetrechlorlde is from .

●
つ
て
，



|

member country sigtratory
to Montrcal Protocol.
Also, they informed thrt
NOC from MoEF&CC
may be obtained for the
import

MoEF&CC (OC) informed
vide email dated 25.02.2021
rhat Ozone Depleting
Subgtances (Regulation and
Control) Rules, 2000 (ODS
Rules) and its amendments,
issued under the
Envirotunent (Protection)
Act, 1986, inter-alia regulate
the expod./impon/sale of
Ozone Depleting Substances
(ODSS) Globally, the use of
ODSS are regulated and
conEolled under thc
Monteal Protocol on
Substances that Deplete the
Ozone Layer. lndia is Party
to the Montreal Protocol.
There is a reporting
requiremmt for impon of
controlled substance under
the Montreal Protocol on
yearly basis. CTC is
controlled substance under
the Montreal Protocol.
So, application for import
should indicate p€riod of
import in which the
applicant is intend to impo(
the said ODS.

Irformetion sought from
firm vide emril dsted
26.02.2021.

Reply

1露11‖
i濯‰

106 Lupln Linit軋

Sanlacntt c),
Santacnlz c),
Mulllbai

01/S3′ 8′54388′A
M21L‐ 21′ IC

281020 2 Kgs
Bromo Fluoro
Mcthanc

(CAS N0 373‐ 52‐
4 NW 2Kg
Cylindcr)“m
China

29037900 290940 Approved             as
recommended by MoEF
&CC(OC)Vide OM No
ll′ 16″0170C  (Part‐ 1)
dated 12 11 2020

ｂ́



RA,Ml,mbai m8y issuc thc impolt atltho■ 7adon to the applicant for illlpon 2 Kgs Brolno nuDЮ Methanc
tom China for CIF valuc of Rs 290940∞ たⅣ S Donars(usD)39tXl∞ ]subjeCt tO the condl●ons ln
MoEF&CC(OC)OM No H′ 1672017‐∝ (Part l)dated 12 11 2020 as well as● th actual uscr condidon
besides othcr usual condltions oFimporl authorlza● on The cllclostlrcs win bc scnt by C‐ mail to thc applicant

and RA,Mumbat
107 Hcmanl
lndusmes
Limitcd,

Bharuch,

Cttarat

01/S3′8/54612′ A
M21/H‐ 57/1C

141220 700 MT
Carbon Tctra

ChloHdc

2,031400 522900
00
Comments sought ,om
MOEF&CC(0)&C&PC On
17122020
The  nrm  has  been
requested on 24 12 2020 1o

rurnish  elanicatiOn  tO
queries     raised     by

MoEF&CC(OC)Vide OM
No ll′ 7′201,OC dated
23122020

C&PC vide letter dated
13 01 2021   has   sought

some infOrmation frOm the

Flrm
108 Taglos

Chemtcals lndia

P市 vate Limitcd,

Chcnllai

01/53/8/54920/A

M21汀 81′ IC

040221 285 Mts Carbon
Tctrachlonde

29031400 168720
00∞

Commenじ  sougllt 

“

m
MOEF&CC(0)&C&PC
on 05 02 2021

MoEF&CC(OC)宙 dC OM
datcd 10 02 2021 has sougllt

Ш硫
clarification {iom the

Reply from firm referred
to MoEF&CC vide email
d^aed 22.02.2021.

Comments teceived from
MoEl'&CC (OC) vide OM
dsted 25.02.2021.

D/o C&PC vide OM dat€d
26.02.2021 informed that
the case is under
examinalion.

109 Tagos
Chellucals lndia

Prlvate Linuted,

Chclulai

01′53/8′54921′A
M21/「 82/1C

040221 230 Mts Carbon
Tctra Ch10Hdc

29031400 136160
0000

Comlncnts  sought  From
MOEF&CC(0)&C&PC
on 05 02 2021

MoEF&CC(OC)宙 dC OM
datcd 10 02 2021 has sought

some claHrlcatim■ Om thc
rlinl

Reply frOm 6rm reFerred
to MoEF&CC Йde emall
dated 22 02 2021 _

5フ



Comments received from
MoEF&CC(OC)● de OM
dated 25 02 2021

D′oC&PC vide OM dated
26 02 2021 informed that
the   case   iS   under
examination

110 Bharat

En」neeHng
Works,Mumbai
01/53′ 8′54926′A
M21′B‐ 84/1C

040221 3000K8s Ha10n
1211(BrOmO
Chlorodinum)Mct
hanc)

500 Kgs Halon
1301(BIOmЮ
THnuOrO Meulanc)

29037610

29037620

143500
∞

Commellts sougllt 

“

m
MOEF&CC  (OC) lln
05022021
MOEF(OC)宙 de OM
dated   10 02 2021   has
sOught some ciairlcat1011

from the nrm
Reply from ■rm reFerred
lo MoEF&CC(OC)Vide
email dated 12 02 2021

Part

7
MeitY

Ｌ

　
ｏ

Ｓ

Ｎ
spplicant (lu/s.)
&HO Filc No.

Date of
receipl

Ilem for imporl
ITC(HS
Code)

CIF Slalus

l11 Stcel Ltd,
Mumbai
01′53/8E′

AM20″ 24/1C

2211 19 2 Set 3D top scan

fo. blast fumace
alongvith slandard
set of spares and

85261000 100812
500

Comlncnts souttt F10111 D7o

Hcavy    lndus●γ    on
25 11 2019

D′o Hcavy lndus" vide
OM No 15(6)JSW Stecl
Ltυ2020-HEI     datcd
21 02 2020  suggcstcd  to

seek    comments    froln

Departmcnt oF Spacc and
McitY

Application fowardcd to
Dcpt of Spacc and McitY
16092020

MeitY vidc cmail dated
07 10 2020 sclllght somc
infor nation tom the■ .1“

MeltY sent reninders to
nrm   on    02 11 2020,
11122020,27 01 2021 and
23 02 2021 requesting ror

furdsung repv

|‖∬
httn ‐ｏ

ｅｄ

ｎｔ

ｄａ

ｅ
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H2 Indian institutc

oF Sc]cncc

Education and

Rescarch,Kcrala

01/53′ R′53992,A
M21/1-18/1C

190820 (l) 20 Nos.Gold
Pellers, Au,99.999
p€rcent pure,
1/8 Diameter x
l/8 Long Sold by
the gram

(2) 30 Nos. Cold
Pellets, Au,99.999
p€rc€nt prre,
1/8 DiamlerX l/8'
long, sold by the
gam.

(1)

71081310

(2)

71081310

296668
48

Approved             as
recommended by MeitY
VidF     ema:i     dated
10022021

RA, Cochin may issue rhe import authorization to the applicant for import of (i) 20 Nos.Gold Pellets, Au,
99.999 p€rcent pure,l/8 Diameter X l/8 Lon8 Sold by rhe gram and (ii) 30 Nos. Gold Pellers, Au, 9.999
percent pure,l/8 Diamter X l/8 long, sold by the gram ftom USA for CIF value ofRs. 296668.48 I [US
Dollars (USD) 3916.421 subject to rhe conditions in MeirY email dared 10.02.2021 as well as with actual
user conditioD besides other usual conditions of impo( authorization. The enclosures will be sent by e-mail
to the applicanl and tu{, Cochin.

H3 Indian instimtc

of Sccince

Educalon and
Rcscarch,Kerala

01/53/8/53990/A

N01′1-17ЛC

190820 I No. Silver
Pellets,
Ag.99.99percenl
pure l/S diameter
Xl/8 1on9,0.050
Ks.

71069200 122721
5

Approved             as
recommended by iИeitY
vide    email    dated
10022021

RA CochiD may issue the import authorization lo the applicanl for import of I no. of SILVER PELLETS
from USA for CIF value of Rs. 12272.15L [US Dollars (USD) 162.01] subjecl to the condirions in Meiry
email dated 10.02.2021 as well as with actual user condition besides oiher usual conditions of imFlort
authorization. The enclo6urcs will be sent by e-mail to the applicaDt aDd RA, Cochin.

H4 Bralldcnbllr8

L口nvovations

lndia    Pnvatc

Llmlted,

Kaηataka
01/53/8′ 54183/A
M21/B43′ IC

230920 (l) I No.
ElecEonic
measuriDg
insEumeDt
(2) I No. Power
supply board
(3) 1 No. PCB

sensor board
(4) I No.
Electronic charger
(5) I No. AC to AC

(6) I No. Boot kit
(7) 2 Nos. PCB
board
(8) I No. Wi.eless
charging board
(9) I No. Anasonic
sens0r
(10) 9 Nos. Wisol
chip RC I
(ll) 2 Nos. wisol
chip RC 3
(12) 6 Nos. Pesl

85423100
85044090
85371000
85287219
85352990
73239990
85043100
85393190
85441920
85441990
85284900

344955
91

Commen6 sOu8●t From
McitY on 25 09 2020

McitY    sou8ht    sOmc
infomalon ,om mc 6:`1,
on07 10 2020

4ヽcitY sent reminders tO
nrm ●de emalls dated
0411202,     29122020,
27 01 2021 and 23 02 2021

Final Reminder sent tO
nrm  ttide  emam  dated
09032021

鰺59



detect 3d board
(13) I No.
wircless power
casler
(14) 8 Nos. wisol
chip RC 2/4
(15) l1 Nos. Micro
controller tloard
( 16) 1 No.
Notebook (laptop)
(17) 5 Nos. An
quality unit
(18) 4 Nos.
Housekeeping
items
(19) 17 Nos.
Power supply
regulator
(20) 4 Nos. Sp€cra
comPact
(21) 4 Nos. IAQ

(22) 4 Nos. Driver
EB 236
(23) 5 Nos. Driver
cKE096
(24) 9 Nos.
Amphenol sensor
(25) 2 Nos.
Senirion
(26) 1 N.s Senirion
SBPC3
(27) I No.
senirionSek
(28) 3 Nos. Cobra
(29) 4 Nos. Spectra
compacl
(30) 2 Nos.
Panasonic seDsor
(31) l2 Nos.
Electronic work
bench
(32) 3 Nos. PCB
board
(33) I No. Micro
controller
(34) 2 Nos. PCB
Board
(35) 1 No.
Ultrasonic pest

(36) 1 No.
Electronic item



(37) I No. Data
logger
(38) 3877 Nos.
Micro mDtroller
chip
(39) 15 Nos.
Optical wire
(40) 15 Nos. Pest

delect sensor
(41) l5 Nos.
Sensor cable
(42) 15 Nos. Photo

(42) I No. HalJro
smoke absorb€r
(43) I No. Hakko
soldering station
(,14) I No. LG 27'
Monitor
(45) l0 Nos. Micro
Controller Chip
(46) I No. Pest

(47) 7 Nos.
Electronics
BOARD
(48) 5 Nos. Pes(
detect sensor
(49) I No. Sim
module
(50) I No. Pest
delect sensoN
(51) 9 Nos.
electronic item
silicon
(52) I No.
sigfoxpcb boa.d
(53) I No. Micro
anasonic board
(54) I No. Micao
controller chip
(55) I No. PCB
board
(56) | No. PCB
board
(57) l0 Nos.
Electric wire
(58) 3 Nos. Pest
detect sensor
(59) 2 Nos.

H5 Caterpillar india

PHvatc Limited

091120 (1)50 Nos
Control Unit PMC‐

(1)

90328990
131700
0

Approv€d as
recommcnded bv MeitY

ｂ́



(2)

90328990

(3)

85235100

０“４４
０

８５０

　

０

85176290

(6)

85176290

(7)

85318000

２０

　

　

　

２０

　

　

　

２０

ｏ”　ｏ̈
　ｍ〕
(11)
85444220

(12)
85444220

(13)
85444220

(14)
85444220

(15)
85044040

vide    email
05022021

Rltlscd‐ Second
HandD

(2)30 Nos
Solenoid DHver

PMC―SD1 0S4

(USCd SCCOnd
Hand)

(3)5 Nos
PMC Intcl‖ 8cnt
Codlng Plug

(USCd―

SccondHand)

(4)6 Nos
Po■ cr Supply

Adapter

PMC′Vl(Uscd
Sccond Hand)

(5)5 Nos PMC‖2
Bidi Coupler

(USed―SecOnd
hand)

(6)lNo
IS Po″crsMtch 6T
2SM(Used SCCond
Handl

(7)20 Nos
OS`LED― Plug For
SDlosed SecOnd
Hand)

(8)lNo
Cable SKK24
DSUB92Ю OMM
(USCd SecOnd
Hand)

(9)l No
PMC BID1232
AdapterComplcte

(USed‐

SecondHand)

(10)l No
Cable OS8 R,45
5000MM XEヽⅣ

(USCd SCCOnd
Hand)

(11)30 Nos
l Cablc Sメ K240S4
500MMl:l (Used-
Second Hand)
(12) 70 Nos.
Cable SKK24
SKK24 TOOMM
I : I (Used-S€cond

Taramalu,

Chcnnal
01/53/8′ 54453A
M21′C-38′iC



(13)9 NOs
Cablc SKK24‐ opcn
L―

4000mm(Used
Sccond Hand)

(14)l NO
Cablc SKK24‐OS4
L‐3000mm
(USCd― SecOnd
Hand)

(15)3 NOs
Powcr Supply

UitS(USCd
Sccond Hand)

CLA New IDclhi may issuc thc import author 2ation to ulc applicant Forimpolt Of 233 nos oF CONTROL

UNIT PMC― R(Uscd‐ SCCOndHand),SOLENOID DRrVER PMC‐ SDl‐OS4(Uscd‐ SCCOnd Hand),PNIC
NTELLICENT CODnヾ C PLUC (uscd sccond Hand), etC  tom Cernany For CiF value OF
Rs 1317∞0∞ ′‐〔EURO(EUR)15111X100]subJCCt to dle∞ nditiOns in MeltY elllan datcd o5 02 2021 as
wcllasⅢthactualuserconditionbcsidesothcrusualconditiOnsofimporlauthOnzation Tに enc10surcs w■ 11
be scnt by c‐ mailto thc applicant and CLA,Ncw Delhl

H6 Tata POwcr
Solar Systcms

Limited,

Bcngaluru

01/53′8/54508/A
M21汀 6νIC

191120 (1)3054 Kgs
Back Sil■ cr Pastc

(2)10800ぃ
Front Silvcr Pastc

(1)

'1069290(2)

71069290

850344
66フ 25

Comments sougbt
DPIIT and McitY
20112020

fl om

The firm hrs heen
requestcd on 03.12.2020 to
furnish reply to queries
raised by DPIIT vide OM
drted 01.12.2020.

Firm's replv has b€€n
foi'-arded to DPIIT vide
ematl deted 15.01.2021.

DPIIT vide OM deted
17.02.2021 hrs sought
some informafion from the
firm.

MeitY vide ststus report
for EFC Meeting No.
ll/AM2l dated 26.02.2021
informed that the metter
may pertain to MNR[.

H7 Bosch
Automotive
Electronlcs lndla

Pivatc Limited,

Bangalorc

urban,

Kanla,カ レ^
01/53/8′54491′A
M21/B‐71′ IC

181120 (1)2 NOs
Electronic Cont 01

Unit EDCl,CP06

(2)2 Nos
Electronic Cont1 01

Unit EDC17CP99
(3)2 Nos
Electronic Control

Unit EDC17C50

90328910
90328910
90328910
90328910

181152 Commcnts sOuJt trOm
DPI:l  and  MeitY  on
03 122020

DPIIT Mde OM dated
08 12 2020 stated that thew

are  no(  cOnccrned  and
MeitY′DHI  may  be
consulted in the matter
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(4)2 Nos
El∝troDIC COntrol

Unit EDE7ul

(5)2 Nos
Electronlc control

unit MED17 0'

(6)2 Nos
Elcctronlc Control

Unit hIED17 1 1

(7)2 Nos
Electrontc control

unit

MED17 712
(8)2 Nos
Elcctronlc Control

Unit NIE17 8 5

(9)2 Nos
El…omc Control
Unit ME17 9 21 1

(10)2 Nos
Elcctronlc Control

Unit ME9 6 1

(11)2 Nos
Elcctroluc Contrtll

Unit M7 9 41

o幼 2 Noゝ
Elcctronlc Control

Unit MIDlCP084

(13)2 Nos
Electrolllc COntrol

Unit VClCP090

(14)2 Nos
Elαttomc Control

Unit VClCP107

(15)2 Nos
Elcctrolllc COntrol

Unit VClCP108

(16)2 Nos
Elcctronlc Control

unit VCiCP513

(17)2 Nos

l:[l鴫Si:認∬

DHI vide emlil dated
11.12.2020 stated thrt they
arc not concerned.

Reminders sent lo MeitY
vide emaih dated
29.12.2020 and 03.02.2021.

MeitY vide email dsted
04.02.2021 has sought
some information from the
Iirm.

Reminder seot to firm vide
email dated 23.02.2021.

Jacobs

En」nechng
indla PHvatc

Limtcd,
Navi Mulnbai

01/53′8/54731′A
M21″‐20/1C

060121 (1)l No Dell
Latitudc 7480,

CTO‐ Dell

Latitudc7480 CTO

(2)l No Dcll
Latitudc 7480,

CTO‐Dell ka

Latitudc 7480 CTO

(3)lNo Dc‖

84713090
84713010

934646
27

CorDments sought ftom
MeitY on 07.01.2021.

MeitY vide emril dlted
27.01.2021 hr! sought
some informatlon from the
tirnl.

Remindcrs
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latltude,480,

CTO‐ DeH
Latitudc 7480 CTO

(4)lNO Dc‖
Latitudc,480,

CTO‐ Dcll

Latimde 7480 CTO

(5)l No Dell
latitudc 7480,

CTO‐ Dell

Latitudc 7480 CTO

(6)l No Dcil
Latltude 7480,

CTO― Dcll

Latitudc 7480 CTO

(7)l NO Dc11
Latimdc 7480,

CTO―DcH
Latitudc 7480 CTO

(8)l N0
Dell Latitudc 7480,

CTO― De‖

Latitudc 7480

CTO
(9)l No Dcll
La“ tude 7480,

CTO― Dcll

Latitude 7480 CTO

(10)l No
Dcll Latitudc 7480,

CTO―Dcll

Latitude 7480 CTO

(11)l No
Dcn latitude,480

(12)l N0
Dell Latitudc 7480

(13)l No Dell
La●tudc 7480

(14)l No
Dell Latitudc 7480

(15)l No
Den Latitudc 7480

(16)l No
Den Latitudc 7480

(17)l No Dell
Latitudc 7490

(18)l No Dell
Latitlldc 7490

(19)l NO Dcll
Latltudc 7490

(20)l NO Dcll
Latitude 7490

vide    emails    dated
10 02 2021 and 23 02 2021



Latitudc 7490

(22)l NO Dcll
Latitude 7490

(23)l No Den
Latittldeフ 490

(24)l No
Dcll La“ tudc 7490

(25)l NO
Dell Latitude 7490

(26)lNo De‖
Latltude 7490

(27)l No
DclHatitudc 7490

(28)l No Den
latitude 7490

(29)Den Ladmdc
7490

(30)l NO Den
latinlde 7470 CT0

(31)l No Dell
latitudc 7470 CTO

(32)l No Dcll
latltudc 7470 CTO

(33)l No Dcll
Latitudc 7470 CT0

(34)l No Dell
Latitude 7470 CTO

(35)l No
Dcll Latitudc 7470

CTO
(36)l No Dcll
latinldc 7470 CTO

(37)l No Dell
Latitude 7470

CTO
119 曖 T MHPS
Turbinc

Ccnerattlrs

Pivalc Llmitcd,

Mumbal
01/53/8′ 54734/A
M21L42′IC

070121 400 Nos
Silvaloy フ21 Vtg
Rlng 8190 1D X
00393X3T

71069290 134969
40

Colnments sou811t iom
McitY  and  DP‖ T  on
l1012021

DPIIT  vidc OM  dated
22 01 2021 ifo,“ ,ed that it

is not conccrncd and DHI
IIlay bc consllitcd in dle

rnatter

Commcnts sclllttt tOm DHi

on 22 01 2021

MeitY   illformed   the
Committee in the Mecung
No  107AN121  dated
2801 2021 that it is not
eoncerned withrhe matter

タ
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DHi vide  UO dated
09 02 2021   has   sOught

some        information
′documents rrom the nrm

Repl) from
forwarded tO DH: ■de
email dated 23 02 2021

120 Dell

lntcrnational

Son■ ccs lndia

P,Ltd,
Bangalore

01′ 53/8′55“ 3′A
M21′D‐37/1C

150221 83000 Nos Us€d
Deskop6 / Thin
clienls /
wo*slations
(Without Monilors)
95000 Nos Used
Desktop Compuler
S,stems / Think
Clients
,^Vmktations
(Including used
Monitors,
keyboards,& Mice)
E3000 Nos Used
Computer
Displals(Used
Monitors)

847150000
84714900
85285200

,02450
00000

Commenls sought lrom
DPIII and MeilY on
I8.02.2021.
DPIIT vide OM dated
01.03.2021 has informed
that they are not
concerned r,'ith the matter.
MeitY vide email dated
23.02.2021 has sought
some information from lhe
firm.

121 Brooklen

impcx,
Karllataka

01′53/8/54760/A

M217B-76/1C

120121 1501XI Nos
Reirbishcd Hard
Disk

84717020 370000
000

Comments sought from
MeitY on I2.01.2021.
MeitY vide email dated
22.01.2021 has soughr some
informatiorv documents
from the firm.
Reminder sent to lirm vide
emall dated 23.02.2021.

122 Gralld Lifestylcs

pvt ltd,

Mumbai
01/53/8/54973/A

M21′G-42/1C

090221 5 kgs Silver& gold
Alloy for
Manufacuring
purpose

71069290 500000
0

Comments sought from
MeitY on 09.02.2021.
MeitY vide email dated
23.02.2021 has soughr
some ilformatio[ from the
firm.
Firm vide email dated
26.02.2021 requested to
cancel their application as
th€y don't wsnt to proceed
for now.
Ilence, the Committee
decided to close the case.

123 Instac lnc,

Karllataka

01′53/8′ 549841ヽ
M21/1‐ 39/1C

100221 1 Pcs Monitor 852872200
0

146710
00

Comments soughl fiom
MeirY on 11.02.2021.
MeitY vidc €mail dstcd
24.02.2021 has soughi
some information from the
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nrm
124 CC Po■ cr And

llldusmal

Solutlolls

Limned,
Mumbai
01/53′8/54911/A
M21′C‐47′IC

020221 25kぃ High Punty
chromium Powder

81122100 481000
0000

Commmts sought from
MeitY on 04.02.2021.
Application forwarded to
MeirY again on 26.02.2021.

125 Chccon Shivalik

Contact

Solutions Phv ltc

Limitcd,New
Delhi

01′ 53/8′54918′A
M21′C-48′lC

030221 400 kgs SILVER
ALLOY STRIP

71069290 287517
6929

Comments sought liom
MeitY on 05.02.2021.
MeitY vide emall dated
24.02.2021 has sought
some informstion from the
firm.

Part

8
lヽinisい ofヽ4ines

Ｓ

Ｎ。

Name oFthe
applicant(M/S)
&HO File No

Drte of
receipt

Ilem for import
:TC(HS
Code)

CIF
value

Slatus

One Ton of Natural
Calcium Carbonale
Everzit

25174900 6300

/
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Govemment direcdy.

The Committee decided id
M€€ting No, ll{Nnl
dxted M.11.2020 to send
the rpplication to State
Govt. for their comments.

Accordingly, Kerela State
Govt. has been requested
vide e.meil dt. 17.11.2020
to provide their comments.
Reminder sent olr
09.03.2021.

127 K K R∝ ks &
Cranitcs   lndia

Pvt Ltd,

Thvandrum
O1/53/81E′

AM20/K16′iC

290819 15000 MTS Stone
boulders or rubbles

25169020 900000
0

Comments sought from lwo
Mines & DPIIT
03.09.2019.

DPIIT vide OM drted
05.10.2020 informed th.t
the crse does not come
under its purview.

M/o Mines vide OM No.
l6l8/2019-M.V dared
26.10.2020 has requested to
take a decision in the matter
subject to the commentsi
inputs directly fiom the
State Govemment o, Kerala.

The Committee decided itr
Meeting No. 7lAM21
deted 04.11.2020 to seDd
the applicetion to State
Govt. for their commenls.

Accordingly, Kerala Strte
Govt. has been requested
vide e-mril dt. 17.11.2020
to provide their comments.
Reminder sent on
09.03.2021.

128 Vaibhav C10bal
ttd,

Rajasthan

01/53/8′ E′

AM20′V‐ 36′ IC

080120 1000000 Kgs
Shun」 te Rough

Stonc

25140000 296150
6250

ComlncnS sougllt From M/0

Mincs  &  DPllT  On
10012020

DPllT 宙dc OM NO P‐
47012′11/2020 T S  datcd
20 02 20 has infot“ ,ed that

ic unit is cOvcrcd undcr
100・ ● EOU Schcmc wllich
is   undcr   adminislrativc

69
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conEol of Depa(menl of
Commerce, They also
stated that DPIIT is not
concemed with 100% EOU
and DGFT may take
necessary action
accordingl y.

Ministry of Mines vide oM
No. 16/10/2020-M.V. dated
nil- has requested to lake

decision in the marer
subject to the comments/
inputs of respective Stat€

Govem6ent.

Mall has been sent on
18.12.2020 to Mincs
Department, Rajasthrn
for theL comments.
Reminder sent on
09.03.202r.

129 Marble
Companゝ
Ralkot

01/53′803882/A
M21′0-4/1C

280720 7560 MTs
ROll」 Gralute

Blocks

25161100 112266
000

Comlncllts sOught iom M/o

Mincs  &  DPIIT  on
02082020

DP‖T■ de OM No P‐
47012′ 67′2020‐TSW dated
27 08 2020 informed that
as the imprlrt is For trading

purp∝es,it does llot come
under  the  purview  of
DPIIT

M,o Mincs infollllcd vide

email datcd 04 11 2020 that

commcnts′ inputs havc bcen

rcccived reccntly Thc Casc

is under cxamination in M/o

Mines

Reminders sent to M7o
Mines ude emalls dated
ll 12 2020 and 09 03 2021

130 Vyara   Tilcs
PHvatc Limmed、

Gttarat

01′53/8′54017′A
M21′V‐25/1C

210820 26 MTs
Cranulcs,

Chippings and

Powder oFStone of

Hcading
2515or2516
whcther

or not Heat Trcatcd

oF Marblc

25174100 342067
14

Comlncns sougllt from Mlo

Mines  &  DPIrT  on
25082020

Comments recelved From
DPIIT vide OM dated
18122020

M/o Mines 宙dc OM datcd

幣70

10111



22.10.2020 has requested to
take decision in lhe matler
subject 10 rhe cornments/
inputs of resp€ctive State
Governfient.

The Committee decided in
Meeting No- 7/AM2l dated
04.1 1.2020 to refer $e
applicarion to Slate Govi.
for comrnenls-

Accordingly, Gujarat
Statc Govt, has bee[
requested to provide their
comments vide e.mail dt.
t1-11.2020.
Reminder sent vide €m{il
dated 09.03.2021.

，
コ Swagata
Biswas,

Banga10rc

01/53′ 8/5479ν A
M21/S-95′ IC

24920 l Piece

Cc nstone

71031039 19200() Cornrncnts sought tom
DPIIr and M70 Mlnes cln
25092020

DPIIT vidc OM .
05 10 2020 informed
import   itcm   is
concerned、■ith them

祠
ｔｈａｔ

ｄ

Remillders  sent tO M′ o
Mines vide emails dated
ll 12 2020 and 09 03 2021

132 Sahil  Cup● ,
Ha,ana
01/53/854277A
M21′ S‐ 111/1C

[ECOM Rc'No
9780334856001
0138723

File        No
012100854277A
M21〕

071020 26631 Kgs
Zinc Ash

2620:990 134418
264

Comments soughl fiom NVo
Mines on 09.10.2020.

M/o Mines inform.d thsl
commcnts/ inputs received
recently. The metter is
under considerstion with
them.

Reminders sent to Nl/o
Mines vide emails dated
11.12.2020 and 09.03.2021.

133 Sahil   Cupta,
Hanana
01/53/8/54278′A
M21/S‐ H211C

[ECOM RcC No
9780334856001
0138725
Filc       No
012100854278A
M211

071020 26631K8s
Zinc Ash

26201900 134418
3

Comments sought ftom N4/o

Mines on 09.10.2020

l!f/o Mines informed thrt
commentv i[puts received
recently. The matter is
under consideration wlth

RemindPr\ :ヽ′o

り
，
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lヽines vide emails dated
ll 12 2020and 09032021

141()20 4500 MT
Alumlnium Dross

26204('10 413437
50

Comments sought fromヽ7o
Mincs  &  DPllT  on
15102020

DPIrr  vide  oM  dated
29 10 2020  info.1.,ed  that

血 y are not collccmcd unth

the matter

MoEF&CC vidc

correspondence No. 23-
76/2018/HSMD dated
I3.09.2018 stated that the
item falling under B I I00 of
Schedule lll D of
Hazardous and Other
wastes (Management aDd

Transboundary Movement)
Rules, 2016 and its import
does nol required the
permission of that Ministry.

IWo Mines vide letler No.
1 61 1 I 2020 dated 28. I 2.2020
informed that cleamnce /
NOC fiom MoEF&CC
under hazardous and oaher

Wastes (Management and
Tmnsboundary Movemeno
Rules, 2016 may be sought
for this import.

Comments of Wo Mircs
has been referred back on
l5-01.2021 requesting for
clarification keepinS in view
the observations of
MoEF&CC vide
correspondence No. 23-
76/2018/HSMD dated
13.09.20t 8.

Uro Mires vide OM dated
11,02.2021 informed thet
the Item (Aluminum
Dross) to be imported is
considered hrzardous
Wssle as pcr th€
Ilazardous .nd Other
Wast6 (Mxnagement &

72
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Movement) Rules, 2016.
Import of this item mey
create concern to the
environment as sfter
recovery of Aluminium
metal, the remeining
reject of the imported
dross will consume
vrluable lsnd r€sources by
the process of secured
hndlilling. Therefore,
views of Pollution Control
Board may be binding on
every asp€ct. Accordingly
a decision may be tcken on
the application.

Hence. the Committe€
decided to Reiect the case.

135 BaFna Brothcrs,
Rttasthan

01/53′8/543427A
M21B51/1C

171020 31E67 Gms 925
Sterling Silver
Jewellery Studded
with Semi-Precious
Stones

ワ1131120 165 Conl ncnts sOught iom
DPIIT,Mincs&MSME on
19102020

DPIIT■lde OM No P―
47012/98/2020′ TSヽV dated

17 11 2020 infOrmed that
they are not cOncerned

Remillders sent to n4illes

& MSIME vide emails
dated   ll 12 2020   and
09032021

136 ИヽNV Metals
Pnvate Limitcd

Alwar・

Rttasthan

01/53/8/546301ヽ

M21/M‐ 86/1C

171220 4000ヽИT
Almunium DЮ ss

26204010 883680
0

Commcnts sou8ht
DPIIT,  NクO  Mincs
MSNIE on 21 12 2020

“

In

&

DPIIT vide OM No. P-
47012/125/2020-TSW
dsted 29.12.2020 informed
that they are not
concerned with the import
item.

M/o Mines vide Om dat€d
23.02.2021 has stated that
the ltem (Aluminium
Dross) to be imported is
considered hazardous
Waste as per the
Hazardors and Other
Wastes (Mansgement &
Trans-boulrdsrv

フ3



Movement) Rules, 2016.
lmport of this item msy
create concern to the
environment as after
recovery of Aluminium
metal, the remridng
reject of the imported
dross will consume
valueble land resources by
the process of secured
land{illing.
tn view ofth€ rbov€ stated
inputs/ comments, this
imporl may not be
recommended.

The Committee dccided to
R€i€ct the case.

137 MSS Rubber And
Reclalms Pvt

Ltd,Kerala
01/53/8′ 54948′A
M21′M‐ 10αIC

060221 8640 Mts Crulnb
Rubber/Cranulc

having Mesh Sizc

rlncr Than 10 Mcsh

40040000 153446
40000
Commcnts sou8bt tom
DPIIT on 08 02 2021

DPIIT ●de OM dated
16 02 2021   has  sought
some informntion from the

nrm
Rellly rrom irm referred
to DPIIT vide ema:l dated

16022021

138 Siddhi lndustrles,

Odisha
01/53′865042/A
M21/S‐ 179′ IC

150221 12000 Mts
Alununium Dross

26204010 130698
00000
Comments s∞ ♪ t 

“

m
DPⅡT  and  Mines  on
18022021

DPIIT ude OM dated
23 02 2021 informed that
they  are  not  eOncerlled

■ih theimport rem

Comments sought rrOm
MoEF&CC(HSMD)vide
OM dated 25 02 2021

Reminder
4ヽines ●de
12022021
晰出

０
ｔ

ｉｌ

ａ

ｅｎｔ

ｅｍ

139 Sree

Padmavathi

Mctal

indus● cs,

Telangana

01/53′ 8/5505・ lA

M21′S-181′ IC

160221 1000 Mts
Alumlnium Ⅸ oss

26204010 150000
0000
Commcnts sought from
DPI1l   and  Min6  on
18022021

DPIIT 宙de OM dated
23 02 2021 informed that
they  are  nol  COncerned

with the importitem

Comments  also  souRht

フ



from MoEF&CC (HSMD)
on 25.02.2021.

MoEF&CC vide emsil
drted 03.02.2021 hes
sought some information
from the firm.

firm replied directly to
Mof,F&CC vide email
deted M.03.2021.

Comments rcceived fiom
Mof,l&CC vide emsil
dated 04.03.2021.

140 Wcndt(Inda)
Limitcd,

Koralllangala,

Bangalorc

01/53/8/54614/A

M21′ Vヽ-2/1C

15 1220 (1)75 Kg
A,PowdCI ACP
c0180‐ 6Silv0
Powdcr

(2)90 Kg
Ag‐ PO、vdcr ACP
c2250-6Silvcr

Powdcr

ワ1061000 176220
00

Cornments souSht from
DPIIT on 17.12.2020.

DPIIT vide OM No. P-
47012112212020 dared
23.12.2020 stated thal as
Silver powder is required
for the manufactur€ ol
Grindingwheels/ Grinding
Tools, DHI may be
consulted in the matter.

Comments soughl from DIII
on 15.01.2021.

DIII vide OM dxtad
19.02.2021 informed thrt
the item pertains to
Ministry of Mines and
henc€ the Dept. has no
commelts to offer.

Accordingly, comments
sought from Ilro Mines on
23-02.2071.

Part

9
I)III

Ｌ

　
ｏ

Ｓ
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Name oFthe
applicant(lⅥ ′S)
&HO Fne No

Dste of
receipt Itcm for import ITC(HS

Code)
‐Ｆ

‐ｕｅ

Ｃ

緻
Status

141 Exprcss C10bal

Lo」 stiCS PVt

Lld,Mumbai
01′ 53/8る4285/A
M21/E15′ IC

08 1020 l Set
Uscd 230 Ton Low
PrtlFllc Deck

Vehtclc No 31472‐

20 Make
ColaЮ Fer

87169010 570301
2

Commcnts  sOught  iom
DPIIT  and  DHI  On
26112020

DPIIT vide OM dated
08 12 2020 stated that they

are  nOt  cOllcerned  and

DHl may be consulted in

75



tlle mntter

Reminder sentto DΠ I vide
Email dated 22 12 2020

142 Bannarl Amnlan
Spinningヽ■1ls

Limitcd,

Colmbatorc,

Tamilnadu
01/53/8′54505/A
M21/R‐ 25′IC

191120 No

Used Spare Pans
Electric Box
(Returbished/
Reconditioned)
for vTANC850
Sectional Warper

84559000 222500 CommenB sought ftom
DPIrT on 23.11.200.

DPIIT vide OM d&ted
0t.12.2020 strted that they
are not concerned and
DHI may be consult.d in
the matter.

Comments  sought  from
DHlo■ 08122020

DHI vide OM &ted
25.02.2021 has sought
somc information/
documents from the lirm.

143 PA4 Tools &

Roorkee,
Ultar.Lhand
0153t8t54519t4
M2|P42ltc

241]20 (1)170 Kgs
Brazlnysilver

Brazlng A1loぃ

in tlle form oFfo11

ofdifFcrcnt

thickncss/sizcs

(2)40 Kgs
Brazinys■ vcr

Brazing Allo"

in the Fonn OF

powdcI

(1)

71069210

(2)

710611X10

842341

8

For Ex post frcto
approval.

144 Larscn&
TOubro Limited,

Kolkatta

01/53/8/54835′A
M21′L-56′ lC

220121 l sct725 KVA DG
Set輛 th all
acccssonも:si no

9JRCSIX126
l sct500 KVA DG
sct W■ th all

acccSSOrles:sl ncl

SHB‐ 854-

07′SAG02561
l sct500 KVA DG
sct vnth an

accessoncs

sino 5ACICr300554′

5AC02184
lset30 KVA DG
set wlth an

acccssψ
…
も :SI No

VK‐OCS122-06

85021310
85021310
85021310
85021100

374777
000

Comments sought from
DPlll & DHI on
28.01.2021.
DPIIT vide OM dsted
11.02.2021 has informed
that it is not concerned
with the matter.
DHI vide OM No.
lmporrcelul-&T/2021-
IIEI has sought some
information from the lirm.

145 MRK   ImPcx
P● vatc Limitcd,

Dclhi

131020 4000 NIr
lron and Stecl

shan and cra訳

73269090 168000
000

CommcnS sm811t flom M/o
Stccl on 14 10 2020

に /
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01/53/8/5431 αA
M21 M‐65/1C

shan(obtalned
from Ship)

M′o Steel vide email dated

08 02 2021 informed that
the   lllatter   does   not

pertaill to them and DPIIT

may be consulted

AccOrdlngly,   comments
sought frOm DPIIT On
12022021

DPIIT vide OM dated
22022021:nformed that it
is not concerned with the

matter and DHI may be
consulted in ille matter

Accordlngly,    cOmments
Юught rrom DHI On
22022021

Part

10
UHA (I,]l Dirision)

Ｌ

α

Ｓ

ヽ

Name ofthe
spplicant (M/s.)
&HO File No.

Dale of
receipt Item for import

ITC(HS
Code)

‐Ｆ

‐ｕｅ

Ｃ

ｍ
Status

146 R K Suplicrs,
Bhalldar,

Maharashtra

01′53/8E′

Aヽ鬱OR‐93/1C

190220 6 ms oFNigh
Vision Bin∝ ular_

Digllal NV Signal

N340 RT

90058000 120000 Commcnts sOught ,om
MHA(PM DiⅦ )On
l'03 2020 and again on
25082020

MHA(PM Divn)vidC
corcspOndencc  NO  IV_
200117o8/2018-PrOv‐ Idated

15 10 2020statcd that supply

order has bcen sought frOm

Home     Dcpartlllcnt,
Oovernmcnt of Maharaslltra

and Fonn ANF‐ 1 & IEC
Ccrti6catc sOught ,Om
DGFT  On  01 09 2020
Rcmin“s   scnt   On
21 10 2020 and 25 11 2020

The inn has been requcstcd

on 05 10 2020 1o proⅥ dc
IEC Ccrtl■ cate

Reminders sent tO irm
vide    emalls    dated
08 12 2020 ond 26 02 2021

147 ElcctЮnics
Co,ora●On or
lndia      Lid.

160420 4 Nos VcLiclc
MOuntcd
EC‐SVJEE ll∞

85255040 450870
00

Cabinct  Secrctahat  vide

lettcr N0 11(6)/2017 SS
dated   13 03 2020   has

だ
フ7



Hydcrabad
01753′ 8′51522A
4ヽ21′τ-5/1C

requested the State
Govemment, Jharkhand to
re-submit the proposal for
purchase of 0l portable
Jammer model in prescribed

Drcforma.
148 Sakura Cco

Info..“ ation

Soharc
Rcscarch  P■
しtd,Chennai
01/53′ 8′5360νA
M21/S-6/1C

030620 5 sets ANAFI
Thermal Micro
Drone with Camera
for Police for
Monitoring Covid-
19 Combat
Operations

85258090 14∵32 1 Commellts sOugllt from
MHA  (PM   DiⅧ )

10062020

MHA (PM Divn)● de

correspOndcncc No  IV―
20011/08/2018‐ Prov‐ I datcd

28 01 2021 statcd that End

user ccrti5catc, Fcl■ ll´aNF‐

1, dctails oF OEM and
clanica● on on namc&Qty
of item havc bccn sou♪ t
iom Home Dcptt,Govt or
TamH Nadu vidc thcir
Divislon s   lctter   datcd

060'2020  Renundcr scnt
tO  thcIIl  on  18 09 2020,

24 11 2020 and 04 01 2021

The   nrm   bas   been
requested   to   proude
requiSite     information′

details sought by MHA

(PM Divn)vide letter No
IV‐ 2011′ 13′2020′Prov l‐

1136 dated 04 01 2021

Reminder sentto nrm vide
emalis  dated  15 02 2021

and 26 02 2021

149 Dcrlnd
ElltcrpiSes P●

Ltd,Curgaon
01/53/8′53803/A
M217D‐ 9ЛC

130720 (1)2 Box Night
VisiOn Devicc

(2)2 3ox Ni♪ t

VisiOn Dc■■ccs

90049010
90049010

232880
0

Comlnellも  souまt frOm
MHA (PM Di■ ■l)Cln
18072020

MHA(PM Divn)vide
cclrrespOndcnce No Ⅳ‐

20011′ 08′ 2018‐Prov‐ Idatcd

28 01 2021   statcd   tllat

Supply ord‐、Fo,n, ANF‐ 1

and clanncatllpll rcgarding

namc Of itCm have been
SOutt fめ m HOme Deptt,
Govt of Maharashtra on
30 07 2020      Rclninder

issucd    to    thcm   on

18092020, 25 11 2020 and
30122020
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Tllc inll vide email dated

01 12 2020  has  nmishcd
lctter iOm Home
DepartmeDt, Govemment of
Mabarashtm.

Reminder senr to MHA (PM
Dir,r) vide email dated
29.12.2020.

MHA vide email deted
30.12.2020 informed that
the requisite informstion
t.e. supply order, ANF-I
form end the clarificatioD
on end user certilicate snd
ANF-2M form as the nrme
of item is diflerent has not
been received so far. In
this regard, l€tler dated
01.12.2020 in r/o Hom"
Department; Govt. of
Mshsrashtrs has beeD
received with DGFT,S
email. However! 2l pages
as enclosed with their
letter dated 01.12.2020 hss
not been received. It is
requested to furnish the
rcquhite information st
thc earliest for processing
the cese fu her.

The documents received
from the firm forwarded
to MHA again vide email
dsted 18.01.2021-

I

Rcminder sent to MHA Ivide emeil drte.l
26.02.2021.

150 Kamdar C10bal
Solulons   Pvt
Ltd,Chcnnai
01 53/8/53831/A

M21κ‐101C

170720 2 CTN ANAFI
Thermal Micro
Drone with Camera
for Police (For
MonitoringCOVID
l9 Combat
Operations)

85258000 !48532
5

Commcnts sOuま t From
MHA(PM Divn),∞ CA
&DoT On 21 07 2020

MHA(PM Din)宙 dc
CorespOndcncc  No   IV_
20011′08/2018-Prov‐ I

datcd 15 10 2020 slated that

copics OF clld uscr ccrlincatc

and supply ordc havc been

sou働 t FrOln Home DeDtt

79
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Gol,t. of Tamil Nadu on
30.07.2020.

Reminders issued to (hem

by MHA (PM Divn.) on
18.09.2020 and 25.1 1.2020.

DoT vide letter No. R-
11020/05/20r6-PP detcd
15/01/2021 informed thst
for import of atrY

UASruAVYRPAJ Drone
Equipment T]?e Approval
(ETA) is rcquired from
the concerned Regional
Licensinq Omce (RLO) of
WPC Wing.

Comments awaited fiom
DGCA,

241120 -mmens sought fiom
MHA (PM Divn.) on

08.12.2020.

MHA vide oM No. lV-
2001 U08/201E-Prov-U1087
informed that no request
letters in resPect of Police
departm€nts are avsilsble
in the proPosll. Hence,

they have requested to
forwrrd the Proposrl
again along with relevent
documents.

Firm ride email dated

t2.01.2021 requested to
submit the requesl letter
received from Poli(e
Department,

t52. Security
InstrumeDts,
Rajendra Place,
New Delhi,Delhi
0|531815458414
M21/S-147/lC

091220 (l) I Unit
Digital Night
Vision GogSles for
Surveillance
Purpose Required
by West
Bengal Armed
Police for
DemonstmtioD as

per Tender Ref No:
WBP/DIG(A})BK
PNlT44(e)/2020-

90049010 106574
8 -conrmens 

"o,rght 
from

MHI - -1PM o,rn.r.,n 
Iue.lz.lulu. 
L

MHA vide letter dated

22.12,2020 has requested

Home Departmetrt, Govt.
of West Bengsl to Provide
copie. of the request letter
of \ est Bengal Armed

I eotlce [or conducting
demonstrstion of one unit

ヽ

，
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21:Dated: 07th ScP

2020

(2)l Unit
DiJ●l  Night
Vision Coggles

of DNVG, supply order
rtrd etrd user certificete
for usc of one ulrit of
Digital Ntght Vision
Goggl$ to this Ministry
for processing the
proposal furth€r.

Remind€r sent by MHA
vide letter dated
03.03.2021.

153 Culminating

Tcchnolojes,
Allahabad

01′53/8t′ AM20
/C-27′ IC

28 11 19 1 No. Night Vision
Device

90051000 140000 DRDO vide e-mail dated
29.01.2020 has
recomrnended the case,
subjeci to NOC from DDP.
Accordingly, conrmenls
sought from DDP on
21 .O2 2020

DDP vide email daled
23.09.2020 informed that
the item propos€d lo be
imponed is not covercd in
the list of restricted
items for which powers
have been delegated by
DGFI to Depa(menl of
Defence Production to issue
Impon License(s).
Cortunents may be sought
ftom the concemed Selvice.
directly.
Accordingly, cornmeflG
sought ftom MfL{ (PM
Divn.) on I1.12.2020.

MHA vide OM No. IV-
2001 1/08/2018-Prov-V1087
daled 22.12.2020 informed
thal impon is being done for
use of Indian Coast Guard.
Hovrever. PM Division
deals with proposals in
respect of CAPFS/SPOS for
SIant of impon permission
for impon of restricted
iterns. Hence, the proposal
is reomed and matter may
be taken up udth the
Ministry concemed.

The Commlttee decided to
rcf€r the case to Coact

81
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Guard division in MHA
for comments.

Hence. case forrvarded to
MHA (Coastal Security)
on 20.01.2021.

154 Ncco Defence

S"tcms
Limited,

Maharashtra

01/53′ 8′547691A
M21/N‐36/1C

130121 l Nos Dt‐ Hti‐Ck‐
D‐B,Dt Hti

Conv Kit 50bIIlg

(5rd)

l Nos Dt‐ Hti‐Bbo‐

A,Dt Hti Rine

Chassis BL●BLK
Rh
l Nos Spr Eli AIP,

Dtss Elitc IIon

Alpha Suprcssor

SClbn18

l Nos Bpd‐ Bt‐ 35,

Auas BipOd,5h
W′Adm170 S
l ever

10 Ncls Dt Hti M8

B―A
l Nos Dt‐ Acc 030,

Mbus Pro Sight

Rear
lN∝ Dt‐ Acc l130,
Mlls Pro Si♪ t

Front

l Nos Nsi‐ Salcs―

4ヽisc Hensoldt

ZB 5x26x56
Tcicscopic Sight

l Nos Nsi‐ Sales‐

Mヽ,Klllghts
AI.namentpvs 30

l NOs Nsi‐ Sales‐

Misc,Suprcssor

clcaning K"

l Nos Dt‐ Hti‐Pk‐

011‐B,D!Hti
Opcrator

maintenancc Kit

l Nos Dt Hti Pr

005‐A,Dt Hti Borc

Ctlldc assy

l Nos Nsi‐ Salcs‐

Misc,An“ Mirage

Band
l Nos Cas‐ H●―

Colllbo‐A,Dt H“

I Hard casυ So■

93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900
93011900

196131

524
Commcnts  sou」 肛
MHA (PM DiⅦ )
13012021

お lll

82



Casc Combo
2 Nos Dtm―

511bmg-750gr―

Casc,Dtm alnmo
50bm8‐

CaSClllXlrd)

l Nos Dt‐ Mrk 050
Markcting Πッ町 ,
Hti

155 Dinex lndia P,

Ltd,

Dehradun
01′53/875481111A

M2!′D34/1C

200121 85 Nos40MM
Undcr Barcl
g cnadc

Launchcrgp34
3S Ncls AK 15

Assault Rinc

762X39

93012000
9303911110

155250
00 1Xl

Comments sOuま t ,Om
MHA (PM DiⅦ )On
22012021
MHA ●dc lcttcr datcd
26 02 2021  inFonncd  dlat

ule prOpOSal will bc placed

bcfore the COmlnlttec ln the

meeting  to  be  hcld  on

03032021
０́ Huttcs
PrecisiOn

ManuFactuHng
P、■Ltd,

Banga10rc

01/53/8/55018′ A
M21H―フ1/1C

140221 5000 Nos Sman
CaHber
Ammunilon l)―

556 APM
73gr(Qt丼 1000),2)―

5 56 RazoCorc
77grlQty‐ 1000),

3)_762
RazαCorc175grlQ
t,1000),4)―

762M80 149gr

(Qty 10∞ ),5).338
Lapua
Magnum250g.loty
-1000)

93062100 250000
00

Com nellts  souまt  00nl
MHA (PM Divn)on
17022021
MHA  、idc  letter  dated
26 02 2021  infonned  ttat

thc  proposal  is  under
consideration in MHA

Part

ll
DRI)()

ｌ

　
ｏ

Ｓ

Ｎ
aぶ器1鰐浄|‰」 Item for import :TC(1lS

Code) 』 IL I       Statlls
′̈ やV■itcback

A、iation,  New
Delhi

01/53′ 8/E′AM20
/W‐ 9′IC

0511 19 I N0
Kit Assembly,

Rockct,In― Linc,

BRS601,REV B
for S′N19582

88041X100 131585
20

Recommmded by DRDO
vide e-mail daled 21.11.19.
DRDO advised ro obtain rhe
views of DDP also-
Accordingly, commenls
sought fiom DDP on
11.12.19.

DDP vide email dared
30.12.2019 conveyed that
DGFI may seek the
comments liom the
concerned Scflice, direcrly
as the item proposed to be
impoaed is nol covered in

メ
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tbe list of resticted
items lor which powers

have trcen delegated by
DGFI lo Department of
Defence Production to issue
lmport Licens€(s).

Comments 3ought fiom
Air HOrS On 22 12 2020

Approved             as
recommended by DRD0
vide     email     dated
03022021

93059100
93059111Kl

93059100
93059100
93059100
93059100
93059100
9305910D
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100
93059100

308560
00

2 Nos Arbel Assy

(PART No
83401X102)

2 NOs Butt Assy

(PART No
83400001)
2 Nos SpHng

(PART No
83400003)
2 Nos RccclvCr

Assy(PART NO
83400004)
2 Nos Cocking

Handlc(PART No
8340∞ 05)
2 NOs 3olt C品er

(PART No
83400006)
2 NKls 3ollヽ sy

(PART No
83401X107)

2 Nos Fhng Pin

(PART NO
83400008)

ittl]臨
(PART No
83400009)
2 NosF:hng Pin

Spnng(PART No
8340001)
2 Nos 3olt Caln

Pin(PART No
8341XX11 1)

2 Nos Bottonl Forc

Hand Crlp(PART
No 8340001 2)

2 Nos Cas Plston

(PART No
83400015)
2 Nos Upper FoF
Hand Cnp(PART
No 8340∞ 16)

2 Nos Barrel

210121PLR Sンstelns

P●vatc Lilllited,

New Delhi
Ol′ 53/8′54818′A
M217P56/1C
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(PART No
8340111117)

4 Nosヽ4agazine

(PART No
00704500DH)
2 Nos Sling(PART
No 8341X101 8)

2 Nos Cas Piston

Sphng(PART No
83400013)
2 Nos Cas Pistoll

Head(PART NO
83400D14)
2 NOs Clcaning Kit

(PART No
83401X119)

2 Nos uscr Manual

(PART No
834011112)

CLA, New Delhi may issue the import authorization to the applicant for import of 44 Nos BUTT ASSY,
ARBEL ASSY, SPRING, etc for training use in PLR & for Trails and demonstration to govcmmental
entities in India only ftom Israel for CIF value of tu. 308560.001 [US Dolla (USD) 406,0.00] subject to
the conditions in DRDO email &ted 03.02.2021 as well as with actual user condition besides other usual
condidoDs of import authoriztion. The eDclosures will be senl by e-mail to the applicanl and CLA, New
Delhi.

159 PLR Syst。 11ls

PHvatc Limitcd,

Ncw Delbl
O1/53/8/548347A

4ヽ21/P‐ 60/1C

220121 3 NOs Silcnccr
9MM(PART No
006219770)

93051000 900000
0

Approved             as
recommended by DRD0
vide     email     dated
03022021

CLA, New Delhi may issue the import authorization to the applicant for import of 3 Nos Silencer 9MM
(PART No 006219770) for training on assembling & disassembling of lhe equipmenr, absorbing Transfer ol
Technology (ToT) and for trails & demomtration of the equipmenl lo the defense and secudty
establishmenls liom Israel for CIF value of Rs. 90000.00/- [US Dollars (USD) 12OO.OO] subjecr to lhe
conditions in DRDO email dated 03.02.2021 as well as with acrual user condition besides other usual
conditions of impon authorization. The enclosures will be sent by e-mail to rhe applicanr and CLA, New
Delhi

160 RaFacl C′O Aclo
india 2021,

Karnataka

01/53/8/54830/A

M21′R39ЛC

210121 54 NOs BEAM+
2 5 1m clnpty

cabinet

2 Nos 85 Plasma
Scrcen LC(PART
NO
809KCWCLF449
&
807KCMRK1683)
6 Nos Bcam+075
lm cmpty cabinct

244 Nos Bcam
2 5mln Panels

2 Nos80 Plぉ ma
Scrccn attun

(PART No

94038900
85287215
94038900
73269099

85287215
85444299
85444299
85444299
85444299
85444299
90230090
85287215
85287211
85287212
85444299
85444299

732457
500

Comments sought from
DDP & MOD on
28.01.2021.
DDP vide email dated
04.02.2021 informed that
items are not covered in
DDP's restricted items list,
therefore NIL comments
are ofler€d in the instalt
case.

一４
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30N∝ 0 5m Power
Cablc

30 NOs 0 5m Data

Cable

16 Ns 1 45 cablc

lm
10 NOs pain po、 ver

cable

6 NOs rJ 45 cable

10111

3 Nos Nova600

(PART No
6111114423α 5/4)

2 NOs 75 PlasIIla

Screen amsung

(PART No
SOBGZ3SGK8010
47F2
&CBCZ3FGK8010
44N)
2 Ncls 32

PLASMA Screen
amsШg(PART No
S6777863&
6781167)
2 Nos 50 Plasma
Scrccn amsung

(PART No
2B7V35BM304286
A&304288Y)
13 Nos hdmito

hA…:cable

3N∝ dvito dvl
cablc

6 Nos powcr cable

2 Nos poⅣcI

cxtcndcd caЫc

3 Nos Vga Cablc

l Nos Rg bHnk

(PART No
14423231313)
l Nos routcrtp li遺

S胤温1"の
l NOs sOlllld bar

(PART No
Sbv175150420182
449)

2 Nos Mini pl cable

l Nost∞ ibox

6 Nos hdmito du
cablc

85444299
85444299
85444299
85311090
85176290
85182900
85444299
82060090
85444299
85369090
84713090
84'16040
83025000

⌒



supplicr

l Nos Fttitsu PC

(PART N0
B170900052)
2 Nos Key board

8 Nos Plasnla

brackct

Part

12
L170P&NG

飢

Ｎｏ
applicant (U/s.)
&lIQ File No.

Date of
receipt Item for import ITC(1l S

Code)
CIF

value Status

161 Casttdc
lnternational,

Kutch, C● arat
01/53/8E′

AM20/C-20/1C

120819 766240 MTs
pctrOlcum

Hya・OcarbOn

Sol■ cnt

27101990 404560
00

Tcchnical  spccincation of

thc item was rccclved■om
i,口,  vide  cmail  datcd
17 09 2020 and fonvarded
to P&NG on 17 09 2020

クヽoP&NC has lnfomcd in
thc EFC mccting that the
cOmments  

“

m  iOCL′
PPAC arc awaitcd

M7o P&NC 、idc email
datcd 22 10 2020 infOi“ ,cd
tllat rlm has not subn2tted

complete
specifications.

technical
Firm

requested to submit the
same with reminder sent on
27.n.2020.

Reminder sent to firm vide
email dared 24.12.2020.

finel Reminder sent to the
firm on 03.02.2021.

The Committee decided to
reject the case due ao non-

162 Castradc

lntcrnatiOnal,

Kutch, CuJarat
01′53/8/E′

AM20/C-22/1C

1308 19 SS 120 MTs
Petrolcwll

Hy鮨∝arbon
Solvent

27101990 308000
0

Tccllnical spccincation oF

thc■em was rcccivcd■Om
Flnn  ●dc  allail  datcd
17 09 2020 and Fomarded
to P&NC on 17 09 2020

MoP&NC has lafOnned in
thc EFC mceting that tlle

colnlncnts  ,Om  IOcL′
PPAC arc awaitcd

IИ ,0 P&NG vide email

０
０ 鬱



dated 22.10.2020 informed
that firm has not submitted
complete technical
specifications. Fim
requested to submit the
same with ieminder sent on
21.11.2020.

Reminder smt to firm vide
email dated 24.12.2020.

Flnsl Reminder sent to th€
nl'n on 03.02.2021.

The Committee dc.ided to
rcicct the case due to non-
reDlv.

づ^０́ Oil Enり ,
Dclhi

01′ S3′ 8E′

AN120′0-4/1C

040919 104 MTs
SupeHor Kcrosene

Oil(SKO)

2710!910 571000
0

Techdcat specificatioo of
the item was forwarded to
M/o P&NG vide email
dated 09.09.2020.

M/o P&NG informed in
EFC meeting thal firm
needs to submit comPlete

technical sp€cifi cations.

Reminder sent to firm vide
emeil dated 03.02.202 l.

The Committee decided to
reject the csse due to non-
reDlv.

164 」M
Pctrochcmicals

P●    Lta,
Mathura
01/53/8′T′

AM201J‐ 25/1C

2711 19 225 MTs
Solvcnt 1 25′ 240

(PCtrOlelllI

Hメ■ocarbon

Solent)

27101920 10M00
00

M/o P&NG vide email
dared I1.08.2020 informed
thai the technical
specifications providcd bY

the firm are incomplete and

rcquesled to Piovide
complete technical
specifications of the item to
b€ imported by the firrn.
Accordingly, the firm has

been r€quested vide email
dated 02.09.2020 to tumish
reply.

Reminders have been seDl to
firm vide emails dat€d
14.10.2020. 01.12.2020 and

24.12.2020.
Finsl Rcminder sent to the
nrm on 03.02.2021.
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Th. Committce decided to
reject the case due to non-
reDly.

165 Ral
Specialtles  Pvt

Ltd,Mumbai
01′ 53/8′E′

AM207R 90/1C

040320 60 MT
SOL―Anysol S 60

inclusivc HUB‐

1000∞900

27101920 4794 Te€hnical specifications of
import ilem have been
referred to M/o P&NG on
26.08.2020 and again on
21.10.2020.

M/o P&NG informed the
Committee irl the Meeting
No l0/dM2l dated
28.01.2021 that deteils on
technical specificltions
h&ve been sought from the
firm.

Reminder sent to firm vide
em{il drted 01.03.2021.

166 Canttar Oil
Rc5ncry lndia

Ltd,Mumbai
0163/86229″ A
M21/C‐3シIC

040520 (1)20∞ M「
Solvcnt 125/240

(2)1000 MT
Solvcnt 6α 80

(3)llllXI MT
Solvcnt 50/120

(1)

27101239

(2)

27101231

(3)

27101239

174ワ 12

500
The firm has been requested
on 15.01.2021 to tumish
complere
lechl1icalspecifications of
the ilems proposed lo be
imported ftom the supplier.

The llrm has repll€d
directly to P&NC vide
email dsted 19.01.2021.

Remirder sent to P&NG
vide emall dst€d
22.01.2021

L o P&NG vide emcil
dated 02.03.2021 inform€d
thet firm nceds to furnish
technicel specificrtiotrs
corresponditrg to the items
they wish to import.

Accordingly, the firm has
been requested to furnish
Correct technical
specilicetions vide emeil
dated 02.03.2021.

167 Shcll      :ndia
Markets Pnvatc
Limitcd,

Dangalolc

01′53/8/54170/A

M21′ S‐92/1C

210920 (0 0 0101tr Fuel
Oil

(2)0 0101tr Dicscl

(3)00101● Cas
Oil

(4)0 0101tr

27101961
27101944
27101941
27139910

3460 Thc ■,“ 1 、vas rcquestcd on
25092020   ,O   prO宙 dc
tcc血cal     speciFlcations
fol101cd ■ th rcmind“
datcd    15 10 2020    and

06112020

89 疹



Technical specification
received fiom firm has been
forwarded to P&NG vide e-
mait dr. 18.10.2020.

lvVo P&NG vide email
dated 02.12.2020 has sought
complete technical
specifications fiom the firm.

Reminders sent to llrm
vide €mrils dsted
24.12.2020 rnd 03.02.2021.

Final Reminder
Flrm  vide  email
01032021

Ｏ
　
ｄ

ｎｔ

“

141020 306 MTs
SHELL SOL D60

27101290  1 ::7880 Commcnts sougllt tonl Mlo
P&NC on 19 11 2020

Complctc     Technical
Spccinca“on sOu♪t tOm
n.m ●dc cmail dated
02122020

Reminder smt lo firm vide

email dated 24.12.2020.

Firm's rePly reFerred tO
P&NG vide emall dated
19012021

M′oP&NC informed the
Committee in the lMeeting

N0    11′Aヽ421    dated

26 02 2021 that the case is

under  examina● on with
them

169 Asipiya
Chc面cals And
Solvcnt  PnvatC

Limitcd,

HowTah,ヽ Vcst

Bcngal

01′ 53/8′54468/A
M21′A-81/1C

121120 650 NIT
Kctml D 80

(HメrOCarbOl1 0n
witll more than'0

perccnt mincral o11

contcnt)or KCtrul

D80       KN
(HttrCICarbon
Oil with morc than

70 percent mn・・。1

oil

c∞ tents)oI Ketnll

D75(Hメ roCarbon
Oil witll morc than

27101920 244237
50

Commcnts souttt from M′ o

P&NG on 04 12 2020

M′OP&NC informed the
Committee in meeting no
9 dated 23 122020 that
comments   haVe   been
sought rrOm locL and
PPAC

M′OP&NC informed the
Comlnittee in the Meeting

No    ll′AN121   dated
26 02 2021 th8t the sasc is
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70 percent mineral
oil contmB)

under cxsminstion with
them.

170 LiFc Bioiels
LLP,Kozhlkodc
01/53/8′ 54522/A
M21L‐ 29■C

241120 (1)720 NIT
Uscd CODkin8 0il

(2),20 MT
Bloftlcl

(1)

1 5 1 8tX139

(2)

38260000

465500
00

Comments sought from
C&PC & Agicultural &
Cooperation oo 02. 1 2.2020.
D/o C&PC vide OM No. C-
II- 170 I 4/4/2020-Chem.lI
(FTS: 16691) dated
21.12.2020 srated that
DCPC does not look afler
Bio-fuels and cooking oils.
Hence, DCrc has no
comments to offer.

Commenls are awaited from
Agricultural & Cooperation.

Comments elso sought
from P&NG.

,/o P&NG lnformed the
Committee iD the Meeting
No rllAM2l dsted
26.02.2021 that thc cese is
under examiretlon with
them.

171 Mahlndra&
Mallidra Ltd,

Mumbai,
Maharashtra

01′53/8/54547A
M21/M‐82/1C

021220 (1)1038 Kg
CEC―RFヨD3‐A-84
Eur02 Dicsel

(2)680K8
CEC―RF-06-99
Ew0 3Diesel

(3)51XXI Kg
CEC―RF-06‐03
Eulc 4Diesel

“

)1548 Kg
CEC‐RF l16“D8
B5Eurc1 5 Diescl

(5)7052 Kg
Dicsel Eurt1 6

C“Fuel B7

“

)332 Kg
Diescl FucI EN

590Arctic Tab 2B

C14

(7)456 Kg
CEC RF-08-A‐85
Euro2 Casoline

(8)25∞ K8
CEC‐RF‐02‐99
0x●css than O l

(1)

27101944

(2)

271019Z4

(3)

27101944

“

)

27102010

(5)

27102010

(0
27101944

(7)

27101239

(8)

27101239

(9)

27101239

(10)

27101241

(11)
27101241

(12)
27101944

269902
2823

Recommended by P&Nc
vide OM dated 10.02.2021.
Subject to further
approvsl by compet€nt
Authority.
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Pcrccnt Euro 3

Casolinc

(9)1064K8
CEC‐RF‐ 02‐03
0xy lcssthan 0 1

pcrccnt Euro 4

Casolinc

(10)3060 Kg
CEC―RF-02‐08E5
Euro 5 CasOline

(‖ )5“9K8
Casolinc Euro 6

Cert Fuel E10

(12)4921111 Kg
DicscI Tcst Fuc1 2

D HC CFR 86113‐
0フ B2

172 Pure Organic

lndustrics,

Tiltlportlr,

Chcnnai
01′ 53′ 8754570′A
M21'P‐45/1C

081220 300ヽrT
EXXSOL D 40

27101290 172692
00

Commenls sought froln M,o
P&NG on 17.12.2020.

M/o P&NC informed the
Committee in the Meeting
No lllAM2l dated
26.02.2021 thrt the ca3e ts
under examilsiioo wlth
them.

173 JCB Indla

Limitcd,

Talegaon

Dabhade,Pune
01/53/8′ 5460νA
M21″‐18AC

11 1220 (1)4151XI K8
Dicscl Fucl EN590,

Arc●c Tab 2b C1 4

(2)6251 Kg
Diescl Fucl EN590,

Arclc Tab 2b C1 4

(3)3128 Kg
Diesel Fuel EN590,

Arctlc Tab 2b C1 4

(1)271019
30

(2)271019
30

(3)271019
30

179660
1939

Recommetrded by P&Nc
yide OM dated 09.02.2021.
Subject to further
approval by competent
Authortty.

174 Pon Purc

Chcmical lndia

Pnvatc Limltcd,

Chcnnai
01/53/8′ 5474ツA
M21/P-5″ IC

080121 lllC10 Mts lsopar―

L
27101290 657180

0000
Recommended  by  M′ o
P&NC. vide OM dated
05 02 2021  Sublect tO
ftlrther   approwal   by
Competent AuthOrity

175 Bccton
Dickinson hdia

PHvatc Limitcd,

Dclhi

01′ 53′ 8′54726′A
M213-74/1C

0601 21 2∞O K8s Soltrol―
10

27101290 759390
00

Recommended by llUo
P&NG vide OM dared
05,02.2021. Subjcct to
further approval by
Competent Authority.

176 Candhar 01
Rerlncry(India)

Ltd,

Maharaslltra

01′ 53/8′S2294/A
M21′G37′IC

040520 1000 Mts Solvcnt
60/80

2000 Mts Solvent

125/240

1000 Mts Solvcnt

50′ 120

27101231
27101239
27101239

174712

51X100

Commcnts soughi from M'o
P&NG on 15 01 2021

M′oP&NC informed the
Committee in the Meeting
No    ll′A♪421    dated
26 02 2021 that tlle case is

０
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Suzuki Motor
Gujarat Privale
Limited..
Gujarat
0|53/8/55048tA
M2l/S-lE0 C

160221 3672 kgs CEC
Le,slatiVe FucIIF

02‐08E5(Euro V
gasoline)

3060 kgs CasOline

EttD‐ 6 Cclt“ el

E10(Euro Vi
gasoline)

27101241
27101290

Commcn"souまt iom M70
P&NO on 18 02 2021
N1/o P&NC informed the
Committee in the Meedng
No   H/AM21   dated
26 02 2021 that the case is

ullder examination with
them

Avl Technical

Ccntre PHvatc

Limlcd,New
Dclhi

01/53/8/55050/

AM211 ‐ヽ
125/1C

1584 kgs CEC
Le」●atiК Fuelrf

06Ю3(EurO
I翅 icsel)

1700 kgs CEC
Lc」siatiVc Fuelrf

06Ю 3(Euro
:vdiescl)

160221 27101944
27101944

Comments sought ftom M/o
P&NG on 18.02.2021.
l,/o P&NG informed the

Committee ill the Meeting
No ll/AM2l dated
26.02.2021 that the case is
under eramilstion with
them.

Name of the
applicant ( I/s.)

Thc    TATA
Powcr COmpany
Lta.Kamataka
01/53/8E′

AM20′T_39/1C

l No

CPR Sぃ tem 2
Channcl Shiclded

Antenna SPH
Englll― ng Tッ

"2011d_12E1000A
lN。 500A CPR
Sぃtcm SPH
En,nccrlng Type
Zond‐ 12E

241219 85261000
85261000

Commcnも sclugbt iOm DoT
On 06 01 2020

DoT ●de lctter No R―
11020/05/2016-PP   dated

280220 hぉ rcqucstcd thc
rl`Ⅲ , 1。  prOⅥdc tech丘 cal
litcraturc      and      RF

spcciflcatiOns    Of   thc

cquipmcnt prOpOscd tO be

literature and RI
specifications of the
equipment proposed to be
imported by rhe firm has
been forwarded to DoT yide
email dated 17.09.2020.

DoT vide OM dated
09.10.2020 inform€d thar
"the fiml has obtained ETAS
through self declaration.
However ETA through self
declaration is valid only for
equipments which
exempted liom impon
licensing requirements as

|

under examination $ith
th€m.

177 ５【′３４８
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Ｃ
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Date of
receipt Item for import Status
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per the Import Policy of
DGFI and invited axention
lo refer to the clause no. (V)
of Terms and Conditioos
mentioned in the ETAS.

H€nce, ETA'S obtained are

not proper. TheY also

informed that the firm may
b€ directed to apProach

Licensing Office (RLO) of
WPC Wing for grant of

Accordingly, firm has beeD

inforrned the same vide
email dsted 14.10.2020.

RemiDders sent to firm
vide emrlls d.ted
01 12 2020 and('9032021

mmens sought from DoT
OI1 11 02 2020  Applicaticlll

again scntto DoT via email

dated 10 07 2020 rcquestlng

for nmishing conllnents

DoT via lctter No  R―
11020/05/2016‐ PP   datCd

24 07 2020 sklllght● clulicJ

l●enttlrc   and   RF
spccirlcations    OF    thc

cquipmcllt propOscd to be

imported by dF fl,.,,

RemnderS Sent tO rrm
‖de    emalls    dated
05112020,01 12 2020 and
02032021

An email has been sent tO

the lirm on 03.03.2021, in
r€ference to thelr email
dated 02 03 2021

85255090I Box
Netgate Firewall
Router

Ren■lc C10bal
Tech Solutions
Pvt       Ltd,
Tivandnlm
O1/S3′ 8/E′

AM20/R76/1C

060220

Co‐lCnも sclu♪t■Om DoT
On l1 02 2020, 10072020
and again on l'092020

Application  Sent tO

again  vidC  Cmail

05112020

950300301998 Nos.
8S Tols drone

with camera total
weight of the drone
with remote control
and packing box is

640 grams

070220Revope,
Gorc8aon
West,Mumbai
01′ 53′ 8′E′

AM211 R'7′ IC

「
―
―
―
―

Rcgional

180
06

181
,10687
60

回
嗣

a6mmenis also souqht from
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DCCA on 02 12 2020

Reminder sent 10 DCCA
宙de    email    dated
09032021

DoT ■de letter  dated
20 11 2020 stated to Follo■

elarincatiOn  On  impOrt
policy                or

UASUAVs/RPAs′  Drone
vide their lヤ Lnistrv's letter

no   tl1017′ 05′ 2017‐PP
dated 27 09 2019

required from WPC Wing
for its import.

The Committee dccided to
seek comments from
MeitY.

Accordlngty, comments
sought from M€itY on

露号『:]:淵撚恐1?¶
05 102020

DCCA vide emall date
l106 2020 informed that
the request oF applicant to

import   PoWer   FIlter
module lTC oC)COde iS
854890000,which does ntlt

come under the purview or

DCCA

DOT  vidc  lctter  dt
23 10 2020   has   sou8わ t

technical litcraturc and RF

spccirlcatiOns from the r111,,

Rcminders scnt tO n",,vidc

emails datcd 26 11 2020 and

29122020

Reply from rlrm reFerred
tO DoT vide email dated
08022021

DoT vide letter  dated
26 02 2021 informed tllat

■o  NOC/commentS  are

8548900010 Nos

Assy,PO■ er Filter

Modulc,4X
IEC320 C20 1nput,

l X 10P Conncctor

Output,No Circuit

Breakcr,

KEACOLO,
PFM4

120220Coogle  Cloud
lndia P, Ltd,
Curgaon
Ol′ 53/8E′

AM20/C-60/1C
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MeitY vide email dated
04.03.2021 has sought
some information from the
firm.

183 」iva    Scienccs

Pヽ■        Ltd,

Bengaluru

O1/53/8/53661/A

M21/J-3/1C

220620 I No RF Power
Amplifier for R&D
Testing Purpose on
Renlal Basis and
Rehrm

85437091 01 Comments sought ftom DoT
on 23.06.2020 and again on
t0.07.2020.

DOT vide letter No. R-
11020/05/2016-PP dated
31.07.2020 srated that for
import of RF Power
Amplifier by the firm is
required to obtain a decision
letter to gant license ftom
WPC Wing followed by an
import license by resp€clive
Regional Licensing OfEce
(RLo) of wPC wing.

The comments from
rcspective Regional
Licensing Office (RLO) ol
WPC Wing are still awaited.

Remlnders s€Dt to llrm
vide emails drt€d
01.12.2020 snd 09.03.2021.

184 Volvo  Group
india Pvt Ltd,
Bcngalunl

01/53/8′ 53924′A
M21ハ′-21′lC

100820 l No
NOX SensOr

87089900 ，
′
（
） Comments sought fiom

DOT oD 02.09.2020 and
again on 05.10.2020.

DOT vide letter dt.
23.10.2020 has soughr
technical literature and RF
specifications Aom the firm.

Reminders senl to firm
、ldc emails dated
26112020,29 12 2020 and
02032021

185 GoOglc  C10ud
lndia    Prlvatc

Limitcd,

CurgaOn
Ol′ 53′ 8′54790/A
M21′G214C

240920 85 NOs
CPN″72003090-
01,ハssy,Povver

Filter MOdllle,4X

lEC320 C20 1nput,

l X 10p COnnectOr

Output,NO Circuit

Brcaker,lkea C01o,

PFM4

85489000 348730
120

Commmts souSht from
DO] and DGCA on
25.09.2020.

DGCA vide email dated
05.10.2020 stated that ITC
(HS) Code 854t9000 does
not come under preview of
DCCA and returned the
application.
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DoT  ●de  letter  datcd
08 02 2021 has sOught some

infol`ぃ ation iOm thc rl,“
`

DoT vide letter  dated
18 02 2021 informed that
llo  N00comments  are
required from WPC Wing
rOr its impOrt

The Comlnlttee decided to

seek   comments   from
MeitY

Accordingly,    comments
sought from MeitY on
01032021

186 RBPT Infotcch
IIP,    Vapi,
Gttarrlt

O1/53′ 8754203/A
M21′ R‐201lC

260920 l piccc
UAヽヽ AS RPAl
Dronesお m Clulla

85437099 01000 Cofiments sought fiom DoT
& DGCA on 28.09.2020

DOT vide OM dt.
15.10.2020 has informed
that they have not received
the e-mail fiom DGFI.

Application again

DOT on 29 10 2020

DoT  vidc  lctter  d.lted

20 11 2020 stated to Fo1low

clarincatiOn  on  impOrt
policy Of

UAS′υAVs7RPAs′  Drone
vide their Ministry's letter

no   R‐ 11017′ 05/2017-PP
dated 27 09 2019

Comments are awrited
from DGC.A..

187 AirpOrts
Autho五 ty   oF
India,Dclhi

01′ 53/8/54438′A
M21/A-76′IC

061120 (l) l0 Nos. VHF
Transmitters
(2) l0 Nos. VHF
Receivers

85255010 288801
506

Comments soughl liom Do'l
on 09.1 1.2020.

DoT vide letter No. R-
1r020/05/20rGPP dated
30.12.2020 informed that
the applicant is required
to obtain e valid import
licence/ clesrsnce from
respective Regional
Licetrsing Omc€ (Rl,O) of
WPC Wing. Imporl
Licencece No. SR-
20r8r0495r dated
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13.06.2019 (ettrched
under refereDce) was vrlld
upto 12,12,2019.
Th€ Committ€€ decid€d to
seek comments from
DGCA.

188 Airports
Autho■ ty    of
lndia,Dclhi

01,53,8754439'A

M21,A77/1C

071120 (1)390 Nos VHF
Tttnsmitters

(2)390 NOs VHF
Rcccivc、

85255010 112632
58722

Commcnts souまt frOm DoT
On 09 11 2020

DoT vide letter No R‐
11020/05′ 201●PP  dated
30 12 2020 informed th8(
the applicallt is required

10 0btain a valid import
llcence′ clearance     From

respective       RegiOna:

Licensing Omce cLO)of
νVPC Wing
The Committee decided to
seek   comments   from
DCCA

lX9 Elcomc
lllte"ted

Sぃtcllls Pvt

Ltd,Na●
Mumbai
01/53/8′ 54750′A
M21/E-24/1C

080121 2 set MDC 2041A
KodeD Radar Wilh

85261000 476580
00
Commcns sought 

“

m
DCCA  &  DoT  on
l1012021
Comments received frOm
DoT vide letter  dated
08022021

190 ManOJ DOdda,
VJa,Wada
01/53/8/545991A

M21′M-84′lC

101220 I Nos drone for
individual srudent

Project

015301534
4

300000 Comments sought fiom
DGCA & DoT
12.Ot.202t.
DoT vide letter dated
08.02.2021 informed that
for import of any
UAS/UAVS/RPAS/ Drone,
Equipment Tlpe Approval
(ETA) is required irom the
concemed Regional
Licensing Office (RLO) of
WPC Wins.

191 San Manne,
kakinada

01/53′8/54866′ ′ヽ

M21/S-169′ IC

270121 l NKls 4KW Radar 85261000 470497
00

Comments sought lrom DoT
on 01.02.2021.
DoT vide letter dated
08.02.2021 informed that
fie firm is requircd to obtain
an import licmse/ Clearance
the concemed Regional
Licensing OfEce (RLO) of
WPC Wing.
The Committee decided to
seek comment! fiom
DC,CA.

192 Danny Dsouza., 040221 l Unt Ma五 nc 85261000 235500 Comments rcccivcd from
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Thane

01/53/8/54937′ A
M21/D3αIC

RadarJMR‐ 9225‐
6XC

()00 DOT  vide  letter  dated
18022021
The Committee decided to
seek   comments   From
DCCA

193 ハょis Vidco

Systcms lndia

P,Ltd,
Kalnatab
01/53′ 8′549561A
M21′A122′IC

080221 3 Nos Radar
Detector

85261000 131771
00

Comments received from
DoT vide letter  dated
18022021
The Committee“ェided to
seek comments  from
DGCA

Part
l,l DCCA

Sl

No

]lame of the
rpplicant (Nrs.)
&HO Filc No.

Date of
receipt

Item for import
ITC(HS
Code)

CIF
value

rlakll)

Status

194 Helicopter

Englnes  MRO
P“vatc Limited,

Bangalclrc

01/53′ 8/E′

ハより07H14′ IC

140819 34 Nos. Sp€cial
Tools for repair
activiry of artouste
helicopter engine

73269099
75089090
84119100

648 Comments sought ftom
DGCA on 19.08.2019.
DGCA vide e-mail dated
21.01.20 informed the firm
that Quality Manager of
CAR )45 is authorized to
requesl DGFI for import of
tools required for
mainlenance.

195 Ka宙 ta

BllardwaJ,

Curgaon
01′ 53′ 87E′

Aヽ鬱0/K‐29′ iC

181219 100 Box Motor,
Propellers, fight
cofltroller, power
distribution board.
RF devices. carbon
6b€r pafls, fiames,
wires, other items,
batteries, etc-

95030030 10 Comments sought ftom
DGCA on 30.12.19. DGCA
vide e-mail dated 01.01.20
has informed that DGCA
has not granted impon
permission to ihe subjecr
items to import. The
applicant is required prior
permission fiom DGCA for
ganting import license by
DGFT,

The applicanl has been
informed on 30.10.2020 ro
approach DGCA.
The Committee decided to
close the csse.

196 RanJan Kumar
Nayak,Kolkata
01′53/8′ E′

熱 イ201R‐ 51′ IC

181219 01 Box
OSSYMA X8PRO
FPV RE
QUADCOPTER
DRONE

95030030 91 Comments sought fiom
DGCA on 30.12.2019.
DGCA vide e-mail dated
31.12.19 has informed thal
DGCA has nol granted
impon permissioD to the
subject items to import. The
applicant is .equired prior
permission from DCCA for
granting import license by
DGFT.

′
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The applicant has been
informed on 30.10.2020 to
approach DGCA.
The Committee decided to
close the case.

197 Ispa8"o Robotlcs

P,       Ltd,
Mangalclre

01′53/8′E′

AM20/1‐44/1C

241219 I Box
Smanap PRO

85423100 48 Collllllcnls sount iom DHI

&DCCA on 31 12 2019

DHI  vidc  OM  No
15(1)AspagrORobotts′ 2020
‐HEI   

“

ted   05 10 2020

statcd that thc import itellls

are not conccmlng to DHI
As thc itcms are pa● ining

to MeitY and DCCA,thelr
vicws may be obtalncd

Relllindcr scllt to DCCA on

17092020

DCCA vidc cman datcd
17 09 2020 has sougllt some

clanication frOnlthe■
``“

Rcmindcr sent to fl,1.vide

clnail dated 03 11 2020

198 Ruthra

M00rthy,

Chcnnai
01/53′ 8′T′

AM20′ R‐53/1C

020120 I No.
Eachine mini
drone, 2.4ghz
tullills rules of
WPC wing and
DCCA

95030090 02 Comments sought from
DGCA on 10.01.2020.

RemindeN sent to DGCA
vide email dated 17.09.2020
and 03.1 1.2020.

DGCA vide email dated
05.11.2020 has sought some
information from the firm-
Reminder sent to lirm vide
email dated 09.03.2021

199 Grclvcr Zampa
Villeyards Ltd,

Mulllbai

01′ 53′ 8/E7AM20
′C‐5νIC

300120 l No
Drtlne

98059000 117 Commcnts
DCCA  &
06022020

よ
Ｄ。Ｔ
ｕ０

Remilder sent to DGCA &
DoT vide email dated
17.09.2020.DOT vide OM
dt. 15.10.2020 has informed
that they have Dot re{eived
e-mail from DGFT, hence
committee decided to resend
the mail to DoT.
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Reminder sent 10 DCCA
and DoT vide email dated
09032021

200 Vcda  Delcnsc
Sぃtems  P,
Ltd,Dclhi
01/53′ 8/E′か 420
A-554C

060320 20 Nos UAV
componcnts

85437099 Commcnヽ sought tOm
DCCA on 12 03 2020

DGCA vide email dated
09.06.2020 noted lhat as p€r
the ANF-2M, the imported
item will be supplied to the
LAF. However. details of
EUC/PYContract have Dot

been submilted by the
applicant. Ttercfore, the
applicant was asked to
submit the same, for further
action by them.

Firm s reply has been
referred lo DGCA on
29.09.2020.

DGCA vide email dated
30.09.2020 informed that
the copy of NOC from IAI,
is not authmticated and not
acceptable to consider-

The firm vide email dated
03.11.2020 has be€n asked
to submit authenticated
NOC from IAF.
Firm replied vide email
dated 03.1 1.2020.

DGCA vlde em.il drted
04.11.2020 DGCA doesn't
dealt d€fenre mrtter,
Thcreforq the comment
from DGCA mry be
trested r' NIL.

201 BaJaJ Auto Ltd,
Mallarashtra

01/53/8/53805′A
M21′B-28′ iC

140720 I No.
Helicopter
Sikorsky S 76D
along with loose
equipmmts as p€r
conEact.

88021200 149980 Comments sought iom
DCCA on 18 07 2020

Reminder has been sent to
DGCA on I1.12.2020
requeslinS for providinS

DCCA vide emeil deted
11.12.2020 informed that
the firm may be advised to
obtsin the Drinciple
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spprovaU NOC from
DGCA before granting
imDort license bv DG[-I.

202 Thuli Robotlcs
P■    Ltd,
Karnataka

01′53/8/53977′ A
M211T2ツlC

170820 50 CTN Precision
Agriculture Spray
Drone

84248200 ′̈ Comments sought ftom
DPIIT, DGCA & DoT on
19.08.2020.

DPIIT vide OM dsted
24.0t.2020 informed thst
they are not conaerned

DOT vide letter dated
23.10.2020 has sought
technical literature and RF
specifications ftom the firm.

Firm's reply wes referred
to DoT vide cmail delcd
26.11.2020. Reminder sert
to DoT vide emeil deted
22.t2.2020.

DoT vide lettGr No. R-
11020/05/20l&'PP dsted
12.01.2021 stated that for
the subject categories of
cquipment the epplicant
n€eds to obtaitr ETA from
the conc€rned RL()S of
WPC Wing as per
prescribed procedure snd
f,TA through self
declamtion is not
spplicsble.

'NOC' issued to the lirm
from DGCA vide letter
dated 23.10.2020.

203 iTrOntik  Smart
Systcms    Pvt
Ltd,

Maharashtra

01′ 53′ 8/54098′

AN121/1‐20/1C

080920 I Unit Transmittcr 95030090 02 Comlnents sought From
DCCA  &  DoT  on
10092020

Reminder sellt to DCCA
and DoT v■ dc cmail dated

03112020

DoT  ●dc  lcttcr  dated
8 12 2020 has sou』 t
infol``,ationお m dlc■lm

Finn's  rcplv  h“   bFen
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|

refered to DoT vidc cmail

datcd 09 12 2020

DoT vide letter No. R-
11020/05/2016-PP dated
12.01.2021 stated tiat l}le
requisite details have nol
been provided by the firm
and requested to provide
category of modevrechnical
litemture and RF
specifications of the
equipment proposed to be
imported for flnher

The firm has treen requested
on t2.01.2021 to tumish
reply to above queries of
DoT.
Thc flrm replied vlde
emsil dated 13.01.2021.

Firm's reply fonerrded to
DoT vide emcil dsted
r9.01.2021.

DoT vide letler deted
0t.02.2021 informed thst
the flrm is rcquired to
obtsin an ETA alld
subsequently import

li職 場 |:I・

Ve Rお

204 Alplla Dcsl帥
Tcchnologles

P● Ltd,

Bangalorc

01/53/8′ 5451″A
M21′A-85/1C

231120 2 Nos
X― Balld

Mattctron
Transmltcr

852610070 200032
00
Commcnts sou811t 'om
DCCA&   DoT   on
23112020

DCCA ●de emai dated
26 11 2020 has illformed
that import or tt BAND
NIACNETRON
TRANSPLTTER is does
llot comes under purview
or DCCへ henCe the items
are  may  be  related  to

deFense          thererOre

comments From DCCA
may be treated ns Nil

DoT ■de letter No R―
11020/0'201● PP  dated
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10.12.2020 steted that the
firm is required to obtain
an impo licerse/
clearence from respective
Regional Licensing Oflice
(RLO) of WPC Winc.

205 Atrports

Audlonty of

lndia,

RaJiv Candlli

Bhawan,Ne″
Dclhi

01/53′ 8′54634A
M21/A‐994C

181220 (1)l SCt
Dual HP Dis¨ nce

Mcasunng
Equlpmcnt

(DME)■ th
Accessorles

(2)l Set
Dual HP Dislancc

Measuhng
Equipment

(DME)Inth
AcccssOheS

(3)lSo
Dual HP Dislancc

Measuhng
Equipmcnt

(DME)輌 th
Accessoncs

(4)l Set
Dual HP Disme
Mcasunng
Equlpmcnt

(DME)■ lth
AcccssOneS

(5)l Sct
Dual HP Dislancc

Mcasunng
Equlpmcnt

(DME)● th
た cessones

(6)l Sct
Dllal HP Disme
Mcasunng
Equipment

(DME)■ lth
Accessones

(7)l Sct
Dual HP Distancc

Mcasunng
Eq●pmcnt

(DME)■ lth
Accessones

(8)l Sct
Dual HP Dislallcc

Mcastlnng
Equlpment

(DME)、lth

85269110 865603
4267

Commcnts sOu811t
DCCAm21 12 2020
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Accessones

(9)l SCt
Dual HP Distance

Mcasunng
Equipmcnt

(DME)■lth
Accessones

(10)l Set
Dual HP Distancc

Measunng
Equlpmcnt

(DME)■ lth
AcccssOnCS

(11)l Set
Dual LP Distance

Mcasunng
Equipment

(DME)w■ th
acccssones

(12)l Set
Dual LP Distancc

MeasuHng
Equlpment

(DME)Ⅲ th
accessoncs

(13)l Sct
Dual LP Distancc

MeastlHng
Equipment

(DME)wlth
acccssones

(14)l Scl
Dual LP Distance

Mcasuhng
Equipmcnt

(DME)Mth
acccssones

(15)l Set
Dual LP Distance

Mcasunng
Equipment

(DME)wlth
accessOncs

(16)l Scl
Dual LP Distancc

Measunng
Equipment

(DME)面 th
Accessoncs

(17)l Set
DME Repair
FacilityTest



accessoncs

206 llldiradc■■C,
THvandrum
01/53/8′ 54710/A
M21/1-32′IC

31 1220 100 No
Totcx

Meterolo81Cd

Banα)ns 2 Tン

"s(TA61111&TA1200)

88010020 226376
43

Cornmcnも  sougllt frolll
DGCA    &    Indian
Mctcorolo8ical

Dcparlment on 01 01 2021

207 Hcmani Exim
P、■Ltd,

Mab■‐ashtra
01/53′ 8′54'75′A
M21/H-63′IC

140121 5500 Nos'Model
Aircrafts' Made of
wood, Balsa wood,
Pollstyrene, Fiber
Glass, Carbon
Fiber, Foam(
Without Motor,
Engine, and
Remote Control ).

95030010 200000

00 CXl

Commcnts  sol興羹t  

“

m
DCCA on 14 01 2021

208

聰 J¨
冽3 Box Piper J3

CUB (model
aircrafts)
I Box cessna 188
(model airclaft)
4 Box Sman tminer
(model aircraft)
2 Box Devil 3d
(model aircraft)
2 Box SU 26M red
(model aircraft)
5 Box Sbach
(model aircraft)
2 Box Tigermoth
(modelaircmft)
I Box Gee Bee
(model aircraft)
1 Box Focke wulf
Fw- I go(model

aircrafi)
2 Box Spitire V2
(model aircrafl)
2 Box SU 26M
blue (model
aircraft)
2 Box Pins (model

aircrafi)
I Box cessna 310
(model aircraft)
2 Box Meteor
(model aircraft)
3 Box Primo
(model aircraft)
4 Box C-182 sky
trainer(model
aircrafl)
I Box C47 Sky
train ,llem (model

Collllnens souまt iOm
DCCA On 17 01 2021
Renunder sent tO DCCA
vide     email     dated
09032021

ヽ ン
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aircran)

9 Box Futtra

(mOdCl aircran)
3 Box Fox(modCl
aircrart)

l Box Votec

(mOdel aircra■)
l Box Zero mini

(mOdC laircraftsO
5 Box MXS V2

(mOdCl
2 Box kingishcr

(mOdCl aircraft)

l Box Flash(mOdCl

ai=し ,aft)

3 Box 81Xlmln Fox

(mOdel aircran)
l Box 1500mm
MOA(model
aircran)

2 Box FOX v2

(Il10dC laircraFt)

1 3ox 711mm F16

V2(model aircraft)

2 BOx ARC‐ RED
(mOdCl aircraFt)

3 Box ARC―

GREEN(modcl
ailcran)

3 Box NFD‐ S608

(ll10del aircran)

l Box 3‐ 25 Minl

(mOdd“ rcraFtl
l Box BF109 Bluc

and Crey Mini

(mOdel aircran)
4 Box XUAN P38

(mOdCl aircran)
2 3ox PiPcrJ3-Kit

(■Odd arcr・ ln)

l Box MINIF4U

(mOdCl aircra■ )

3 3ox BF109

(mOdCl aircran)
4 Box PT‐ 17

"llow(modelaircran)

l Box Pr 17 Bluc

3 Box HS‐ 123

(mOdCl aircraft)
2 Box A4「 mini

(mOdel aircran)
3 Box AMX卜Jnl

88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100
88021100



(model aircraft)
6 Box T45 Mini
(model aircraft)
2 Box F86 Mini
(model aircraft)
2 Box P47 mini
(model aircraft9
2 Box BFl09 Mini
(model aircraft)
4 Box Tiger Venus
(model aircraft)
I Box JOWER
AMX (model
aircraft)
2 Box JOWER l5
(model aircraft)
I Box F4U (model
aircraft)
I Box ZD fantasy
racer (model
aircraft)
1 Box Glider
(model aircraft)
3 Box HC-825
(model aircraft)

Part
l5 Department of Biotechnolos/

Ｌ

　
ｏ

Ｓ

Ｎ

Name of the
applicsnt (M/s.)
&HQ File No.

Date of
receiPt

Item for import
ITC (HS

Code)

‐Ｆ

‐ｕｅ
ｍ

Ｃ

塑
“

Siatus

209. National Centre
For Biological
Sciences..
Kamataka
0U53t8/54t36t1.
M2tN-14/rC

150920 s000 Nos
Rhagoletis
Pomonella Pupae

01069010 04 Commmts sought ftom D/o
Biotechnology on
15.09.2020.
D/o Biotechlology vide
email dated 01.10.2020
stated lhat DGFT may
request the applicatrt to
submit the IBSC minutes
where impon of 9000 Nos.
Rhagoletis PomoDella Pupae

considercd and
approved.

The firm vide email dated
8.10.2020 has informed that
they have applied for IBSC
approval and it is under
consid€radon for review in
the upcoming meeting.

R€mlnd€r .ent to firm l4d.
emsil drtcd 01.03.2021,

108



Reply from rlrm

rOttarded     to     D′ 0

Blotechnology vide email
dated 01 03 2021

210 Tata  MemoHal
Ccntre    ―
ACTREC
(Advanccd
Centrc   for
Trcatmcnt

Rescarch

& EduCation in
Cancer),

も argha,

Na宙 Mumbai
O1/53/8′54480/A
M21″ -611′IC

171120 600 Nos.
Drosophila
(PomaceFruitFlies)
Lines fiom vierula
Drosophila
ResouceceDter in
Vienna, Austria

00000000 390276 Approved             as
recommended   by   D′ o
Blotechnology vide email
dated 02 03 2021

RA, Mumbai may issue the impon authorization to the applicant for import of 600 Nos Drosophila (l)omace

fly) lines ftom Austria for CIF value ofRs.3902?6.001 [EURo (EUR) 4395.00] sub.,ect to the conditions in

D/o Biotechology email dated 02.03.2021 as well as with actual user condition besides other usual

conditions of imDo( authorization. The enclosures will be sent by e-mail to the applicant and RA, Mumbai.
211 Tata lnstl“ lc

For Cenetics

And S∝ iety,
Bcngalu叫

01′53/8′54886′A
M21′T‐80/1C

290121 42 VIs Drosophila
melanogaster lines
fiom Bloomington
Drosophila Stock
Center
(BDSC),USA.
Thel4 Drosophila
melanogaster lines
mentioned in IBSC
cenificate and
attached file named
as Miscellaneous
documeDt l will
be impon€d irom
BDSC.

01064190 880000
0

Comments souSit ftom D/o
Biolechnology on
02.02.202t.

D/o Biotechnology vide
email dated 10.02.2021
sought some information
from the firm.

The lirm replied Yide
emrll dated 16.02.2021.

212 Celltrc F∝ Dna
Fingclpinting

And DiagnOstics

CdFd,
Hydcrabad
Ol′53/8′ 54981′A
M21′C5211C

100221 500 vls Drosophila
(pomace fly) lines

01069000 362647
00

Approved             as
recommended   by   D′ o
B:otechnology vide emall
dated 26 02 2021

RA, Hyderabad may issue the import authorization to the applicant for impon of 500 Vls Drosophila
(pomace fly) lines Fom Austria for CIF value of Rs.362647.00/- [US Dolla6 (USD) 4976.00] subject to the

conditioDs in D/o Biotecbnology email dated 26.02.2021 as well as with actual user condition besides other

usual conditions of imporl authorizalion. The enclosures will be seDt by e_mail to lhe aPplicant and RA,
Hyderabad.

213 CeDtre For DNA
Fingerprinting
And
Diaglostics.,

150221 Slltl VLS
Drosopllila

(pOnlace n,lines

01069000 246274
00

Commcnts sought tom D/o
Blotechnology         on
17022021
D′o      Blotechnolo目
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H■derabad

01′53/8′55035′A
Nり 1′C‐53/1C

informed the Committee
in meeting no.lllAM2l
dated 26.02.2021 thst the
cas€ is under examination
with them.

Part
l6 D′o Food&PD

ｌ

　
ｏ

Ｓ

Ｎ

Name of the
applicant (M/s.)
&HO File No.

Date of
receipt

Item for import
ITC(IS
Code)

ＩＦ

ｍ

ｍ

Ｃ

ｖａ
“

Status

214 Alldantc  Foods
LLP,Bangalorc
01753′8753907/A
M21′A23/1C

060820 (i)86320 1itrcs
Uscd Vinegar

(128,960 1itrcs

rc宙scd by inn

vidc email

dt 18 08 2020)

(ii)457 NOs
Empty Barrcls

(686 picccs as
r"iscd by fln..

vidc cmail

dt 18 08 2020)

22090090

39233090

526360

(78605
6 67 as

levlsed

by 6n■

vidc

cl■lail

dt 18 08

2020)

Tccllnical speciflcatlon of

tllc prOduct to be imporlcd

by  tlle  in■   llas  becn

provided to M/oP&lヾ G on
03092020

M′oP&NG vidc OM No P―
12019(11)/54′2020-Sup′ (E―
35421) dated  01 10 2020
stated   alat   thc   items

mcntioncd h the applica● on

do  not  pertain  to  thcm

Hence,ヽ7o P&NG hab no
cKInllncnts to o月 rヽ in thls

mattcr

Committcc  dccided  to
cxaminc and send to thc
concemed Ministry as pcr
allocation   oF   Busincss

Rulcs,for colnlllenも

Applta●on has  bccn
fonvarded to D′ o Cons■ mcr
Affairs,D/o FKxld&PD and
AJcJulrC C00pera● on and
Fa..,,ers'   Wclfarc   on

29102020

Reminders  sent  to  D′ o
Food & PD ■de emalls
dated         02 11 2020,

29 12 2020 and 09 03 2021

Part
t1
PESO

ｌ

　
ｏ

Ｓ

Ｎ

Name ofthe
applicant(1〔′S)

&Ho File No

Drte of
receipt

Item for import
ITC(HS
Code)

CIF

value

(lakll)

Status

215 Himachal
Futtlnstic

Communications
Ltd Solan

160119 M100 Electic
Detonator

36030051 2477 ComttEns  sought
PESO on 17 01 2019

PESO 宙dc lctt銘

flom
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01′53′87E′AM19
′H‐28/1C

04 02 2019         sou8ht

infomlation 6Юm the nm
PESO ●dc e―mail datcd
l,03 2020  infOrlllcd  that

rcply nOt rcceivcd 

“

m thc

inn

Reminders sent tO Flnn
vlde    emalls    dated
29092020,23 10 2020 and
09032021

216 Pixad∞  Visuals
Prlvate Limited,

Bangalorc

01/53/8/E′AM20
/P‐ 11′lC

230519 128 Nos. of
Composit TI for
stage Effect, Host
Controller Falls
Under Other
Pyrotechnic
Anicles etc.

36069010
36049090

414 Comments sought from
PESO on 2E.05.2019.
PESO vide letter dated
25.06.19 has sought
infomation from the firm.
PESO vide e-mail dated
17.03.20 has informed that
reply not received ftom the
firm till date.

Remind€r scnt to flrm vide
emsil dated 09.03.2021.

217 Sial

ManuFactures

P■     Ltd,
Luckoow
01/53/8′ E′

AM2αS`411C

170719 I 19 Box
Primers C

93063000 269410
0

PESO vide lcttcr No E‐
25(38) lmpo″  POν 2018
datcd  22 08 2019  sought

sOmc info,“ ,ation tolll thc

inn followed■ lth rcmindcr

dated 17 03 2020

Rcminders scnt to rl,Ш  on
ll 10 2020 and 02 11 2020

rcqucstlng  for  ftlmising

rcply

Final Reminder sent to
nrm vide email dated
09032021

218 Indian

Explclsives

Prlvate Limltcd,

Wcst Bcn脚
Ol′53/8′ 54848′A
M21/137/1C

250121 300000 Pcs Ignite6
(UN No.M54
Classl.4S),
HiFIRE-Fuse Head
(Lower Fuse Hesd
resistance), Fuse
Head -Seismic (For

Impo( only) Fuse
Heads for
Electrical
Detonators/Soldere
d Fuse Heads for
Electrical
Detonalors/Eclectic
Fuses/Squibs/Fuse
Head Seismic

36030041 830588
01111

Approved             as
recommended  by  PESO
vide     letter     dated

05022021
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Insens /Articles
Prrotechnic.

RA, Kolkata may issue the impon authorization to the applicant for impo( of 300000 Pcs of Igniter
HiFIRE-Fuse Head Seismic ftom Austria for CIF value of Rs. 8305880.00/- [EURO (EUR) 93136.00]
subject to lhe conditions in PESO vide letter dated 05.02.2021 as well as with actual user condition besides
other usual conditions of impo( authorization. The enclosures witl be sent by e-mail to the applicant and
RA. Kolkata.

２‐８

０

Bakcr Highcs

Singapore PTE

01/538/54997′ A
M21お 8σIC

1102202
1

3564    NC
F310019338
SLEEVT
STIMGUN 3‐ 3′8
PERF     GUN
ARTiCLES
EXPLOSTVES,
NOS       1 4S
UN0349
3564      NC
F310019451
SLEEVE
STIMCUN 41′ 2
PERF     GUN
ARTICLES
EXPLOSP/ES,
NOS       1 4S
tlN0349
l llll      Nos
F235263000
CHARCE
CUTTER―TBC 2
l14 FOR 27/8217
NCH    WALL
CHARCES
SHAPED 14D UN
0440
100          Nos
F20700680
CUTTER TBG 2
1/32 NCH FOR 2
7/8  1NCH  217
NCH   W ALL
CHARCES
SHAPED 14D UN
440
41XI       Nos
A2000421000
CHARCE OWEN
PAC‐1562●55

ClRC      14D
UN0440
3000      Nos
F180380604
CHARCE  ASSY

36020090

36030019

514032
9037

Approved             as
recommended  by PESO
vide     letter     dated

22022021

)、
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171l PREDATOR
XP      HⅢ Ⅸ
CHARCES
SHAPED   14D
UNα●0
50           Nos
A20055401X13
T00L STIMTUBE
21X1 0D X 3n
LONC ARTICLES
EXPLOSiVES,
NOS       1 4S
UN0349
50          NOs
A2005539003
T00L STINfrUBE
lH/16 0D X 3n
LONC ARTICLES
EXPLOSIVES,
NOS    1 4S
UN0349
200          Nos
F248961000
DETNTR   TOP
FIRNG
JETRCD1208
MOD EB161 HNS
DETONATORS,
ELECTRIC  14B
LIN 0255

2000         NOs
F310401705
CHARCE ASSY
4539 PREDATOR
ZX       HNS
CHARCES
SHAPED 14D UN
0440
50 NOs
A200655401111

NrrlATOR,HNS
NONBREACHN
G    51‐ 6985-4
DETOblATORS,
NONELECTRIC
1 4S UN 0455

RA, Mumbai may issue thc impon auhorization to the applicanl for impon of 13078 Nos ofoil well loSging
explosives lrom USA foi CIF value of Rs.51403290.37l- [US Dollars (USD) 696521.55] subject to the
conditions in PESO l€tter dated 22.02.2021 as well as v.ith actual user condition besides other usual
conditions ofimpo( auhorization. The enclosures will be senr by e-mail to the applicant and RA, Mumbai.

８

＞

２‐

●
Viking Life-
Savins

1102202
1

21400     Nos
Firc、vorに (Ma● nc

36049010 194651
4024

Approved as
recommelded by PESO
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Equipment

MumbaI PヽT
LTD
01/53/8わ 4998′A
M21′V‐47/1C

Signals) vide     letter     dated

22022021

ne, l,tumtai ;ay issue the import authorization lo th€ applicar{ for import of 21400 Nos of Fireworks

(Marine Siglals) from Cermany for CIF value of Rs. 19465140.241 [EURO (EUR) 248724.00] subject to

the conditions in PESO letter dated 22.02.2021 as well as with actual user condition b€sides other usual

conditions of import authorization. The enclosues will b€ se by e-mail to the applicant and RA, Mumbai.
Ｐａ

‐８
M′o Textiles

ｌ

　
ｏ

Ｓ

Ｎ

aヽme orthe
applicant(MIS)
&HO Fne N0

Date of
r€c€ipt

I(cm for imporl
:TC(HS
Cod■ )

CIF

value

(lakh)

Status

Comments sou♪ t
DIPP on 06 08 2019

Fom

Commcnts sou」 t'om DHI
&  N47o  Textiles  on
16 09 2019 as Pcr DIPP s
OM No P4701256′ 2019‐
TSWdated 1308 19

DHi  vide  OM  No
9783/2020‐ HE&MT dated
05 10 2020 stated that the

request has been examined

ill   eonSultation   with

lndustry Associatlons alld

it is ■oted that there is

sumdent 10cal CapaCi"′
manuFacturers  or  steel
bobbins   namely   iや Vs

Samruddhi EnJneering,
Mrs Trim Englneers and
othe、   ThereFore. i'Vs
Avm Syntex
requested to contaci the
locnl msnulscturers for
meeting their requiredent
of steel bobbins. Thus the
import of second-hrdd
steel bobbins is not
supported as it does not
encourage the ;Mske in
Indie" policy.

Hence, the Committee
decided to Relect the case.

Part
19
MSME

Sl

No
Name of the

,oolicant (M/s.)
Date of Item for imporl

ITC(IIS
Codc)

CIF Strtus
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&HQ Filc No. (lakh)

220 Jcll

Phanllacetltlcals

P● Ltd,

Rabalc,Na●
Mumbai,
Maharashtra

01/53′ 8′53853/A
IИ 21/J-5/1C

220720 13000 Kgs
Namral inccnsc

stick 10 1nch

(unpCrhmcd)
counting 800-850

sticks/k8,Dipping

ratlo

35-40,Bum亀 100

33074100 825825 Comlnents  sougllt
MSNIE on 17 12 2020

Rcmindcr scnttO MSME on
21 122020

221 Ramcsh Flowcrs
Pivatc Li面 ted,

Tuticohn,

Ta面inadu
01/53′ 8′5446フ′A
N017R‐ 24AC

121120 1393.480 Kgs.
Dried Flowers / Cut

06039000 114552
0

Commcnts sought 出 m
MSNIE on 12 11 2020

Reminder sent tO NIISME
●de     email     dated
09032021

222 MatrlxOne
Brallds Pnvatc

Limited,

Mumbai
01/53′8/54758′A
M21′ 4ヽ‐93/1C

110121 69 Kgs Canesha
Eva Car Air
Freshener I 2g
Lavender-
Onuliscent
( MatrcarSaneshal )
69 Kgs GaDesha

Eva Car Air
Freshener l2g
Sandlwood-
Ormiscenl
(Matrcarganeshal)
69 Kgs Canesha
Eva Car Air
Freshener I 29
Rose-Omniscenl
( Matrcarganeshal)
69 Kgs Ganesha
Eva Car Air
Freshener I2g
Jasminc-Ornniscent
(Matrcargaoeshal )

33074900
3307491111

33074900
33074900

837296
00

For Er-post
epproval.

壼Ｐａ

２０
Department of Agriculture, Cooperation and Fsrmers' Welftre

ｌ

　

ｏ

Ｓ

ヽ

Name of th.
applicant (M./s.)

&HO File No.

Daie of
receipt

Item for import
ITC(HS
Code)

CIF
value

rlakh、

Status

223 Arccli  Agnbiz
P、■      Ltd,
Ahllledabad

01/53/81E AN420

'A80/1C

151019 100 Kgs Industrial
Hemp Seeds, used
for growing fib€r

12079990 100000 Comments sought from D/o
Agriculture, Cooperation
&Farmers Welfare on
18.10.2019.
Remindcrs sent to D/o
Agrlculture, Cooperation
& Farme$ welfsre vide
emails dated 17.0t.2020.
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05092020,02 11 2020 and
09032021

224 F■ngc    Papo
lntcmational,

Ncw Dclhi
01′ 53′ 8`E′

AM20/F177iC

131119 250 MTs
Buckwllcat Sccd

10081010 131250
00

COmmenls souttt frOm D/o
Ag.■ elllttre,Cooperation&

Fanners  Vヽclfare  on
20112019
Reminders  sent  to  Dlo
A」 culturc,coopcralon&
Fan,,ers  Welfare  on
17082020, 05 09 2020 and
02112020
D′o       Agriculture,
Cooperation & Farmers
Vヽelfare vide emall dated

06 11 2020 informed the
nrm that application is not

in prescribed Format

Remlllder sent 10 nrm vide

emam  dated  01 12 2020
and 09 03 2021

225 A3   Express
Cargo,Chcnnal
01/53/8E′AM20
/A-98′IC

090120 22 MTs pure White
Sesame Seed

12074000 83 Commcnts sclllJt iOm D/0
Ag lculmrc C00pcra“ ∞ and

Fanllcrs  WelFarc  on
05032020
Remindes scnt vide cШ ails

dated          17 08 2020,

05 09 2020 and 02 11 2020

D/o         Agriculture,

Cooperatioll & Farmers
Vヽelfare vide entBIl dated

06 11 2020 informed the
rlrm tllat appucatioll is not

in presc●bed rormat

Reminder sellt to nrm vide

ema]  dated  01 12 2020
and 09 03 2021

226 NlktlnJ
Mala、iya,

Surat

01/53/8′ 53685′A
M21月 ‐ヽ7/1C

240620 311110 MTs
unnavOuredSupan
Bclcl Nut

Producttom
Victnalll

21069030 251300 Commcnも sougllt“m D10
Agncuttlrc,Coopcralcln&
Fanners    WclFare    on
02072020
Renunders   sent   宙de
emalls dated  17 08 2020,

17092020,02 11 2020 and
09032021

227 Spal     A8ro
Spares,

Colmbatore

01/53/8/54169/A

M21/S-91′IC

210920 12100 CTN
Power Tiller bladcs

used FOr agn

purpose

84329000 1000 Comments sought from
Agriculture and Coopemtion
on 08.09.2020.

Reminders sent to
Asdculture - &
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Cooperation  宙de emails
dated   02 11 2020   and
30122020

228 PagaH, Auto
Pvt      Ltd,
Aurangabad
01/53/8/54256′A
N121′P-32ソIC

51020 165 Nos.
Rotary Tiller for
agricultural
application
wilh standard
accessories

84328020 131250
00

Recommended as per D/o
Agriculture, Cooperation
& Fermers Welfere vide
oM drred 25.02.2021.
Subject to Approval by
Competent Authodtv,

229 Siddhi Vinayak
Agn Procssion
Plt l´td, Pune

01/53/8′ 54383/A
M21′S-122/1C

281020 110 Nos
Seeds of POtatO(In‐

Vitro(in tcSt tubcs)

。f fOnowing

vancties For sowing

:―(1)Sやν08-1984,

(2)忠 084241,
(3)MA 850698,
(4)AR 08 3271,
(5)AR 2012-“ ,
(6)UK931 2,(7)
TW 08‐ 1507,(8)

SW 04-lll187,(9)

AR 98‐ 0313,(10)

K0032027((11)
想 07‐3009

07011000 105600 Comments sought from
Agdculture & Cooperation
on 29.10.2020.

Remitrder sent vide emsil
drred @.03.2021.

230 Bull    A,o
lnlplanents,

Colmbatore

01′ 53/8/54415/A

M21/B59/1C

031120 (1),3404 Pcs
Power Tilicr

Blades,

Itし,,`BullHD

Bladcs‐ Nct

Wcight42574 32
Kgs

(2)90000 PCS
Powcr Tillcr

Bladcs,It,1lrBun

EX,Nct WOght‐
4511110Kび

(3)45000 Pcs
Powcr Tillcr

Blades,ItcIIl:Bun J

Sharp Blades,Nct

Wciellt 20250Kgs

84329090 696840
8

Comments sOught from
Agnculture &CoDpcration
on 04 11 2020

Reminders    se■lt    tO
Agrlculture        &
Cooperatlon  lnde emails
dated   30 12 2020   and
09032021

231 Eurc cOustic

Products Ltd,

Daman U T
01′ 53/8′54568′A
M21′E-22/1C

071220 21 MT
Uscd Cooklng Oil

15180039 360801 Comments sought from
Agicultural & Cooperation
on 07 .12.2020.

The Committee noted that
the import of the item is
Prohibited. Herce, the
committce decided to

232 Om Industries.
Rohtak, Haryana

31 1220 12000 MT
Used c00klng oil

15180039 630000
00

Comments sought from D/o
AFicultural & CooDeration
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01753′ 8′54711′A
M21′08/1C

on 0r.0r.2021.

The Committce noted that
the import of the item is
Prohibit€d. Helce. the
committee decided to
reiect the cas€.

233 Indus   Biotcch
Pvt Ltd

Punc,

Maharashtra

01/53/8′ 54640/A
M21/1-29′IC

191220 50"K8
Glapc Sceds Dned

12119019 413600 Commcnts sou』 t 'Om
Agnculttlral&Cooperation
on 21 12 2020

Reminders    sent    10
Agricultural         &
Coopera●on vide ema:is
dated   22 01 2021   and
09032021

Part

2:
Ministry of Pow€r & MNRE

Ｌ

　
ｏ

Ｓ

Ｎ

Name oFthe
npplicant(M/S)
&Ho Fneヽ o

Date of
receipt

Item for import
ｂ^Ｈ

ｅ＞

＜

ｄ

ＴＣ

Ｃ。

CIF
value

(lakh)

Slatus

234 Ralcsh  Powcr
ScⅣiccs    Pvt

Ltd,

ハ mcdabad
01/53′ 8′ E′

Aヽ20'R26′ IC

0,0819 5 nos.

lG 1805 60 r
lnsulating
compound (Parts of
Electric Cable
Joining Kit)

27102000 146 M′oP&NC vidcOM No P―
12019(11)′ 33/   2019-SuP/

(P-31439)datCd 15 07 2020
bas in宙tcd attcntion tO their

carlicr OM    No P―
12019(11)′ 33′       2019-

Sup′ (P‐31439)     datCd
08012020  ■llcrein  thcy
had infomled that thc item

bcing lmportcd fa1ls under

HSN Code 39022000 and
docs not pertain to them

Commcn“  souttt im
Minist3  of Powcr  On
25092020

Rclninders sent to  剛 o
Power ude emails dated
02112020,29 12 2020 and
09032021

235 Amplus KN Onc
Power   Pnvalc
Limitcd,

Cururam,
Hawana,
01/53/8′ 54585/A
M21′A-91/1C

091220 174773000‐ TKヽV
Interllational

Rcnewable Encrgy
Ccrlirlcatcs

(ClaSSined luldcr

HSN 49070090 by
宙rtuc OF C“ lllar

No 46/20/2018‐

CST datcd 6■ Junc

2018)

49070090 928134
6

Comments sought from lwo
Power& MNRE on
r0.12.2020.

MNRE vide email dated
10.12.2020 informed that

the case is related to
procurement of Intemational
Renewable Energy
Ceni6cates to be used for

ハン
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reduction of CO2 eDissions
on volunlary
basis. MoEF&CC may be
contacted for this pupose.

Cornments sought fiom
MoEF&CC on 24.12.2020.

Reminder sena to MoEF &
CC vide €mails dated
09.03.2021.

Part
M/o Atomic f,nergy & AERB

Ｌ

　
ｏ

Ｓ

Ｎ

Nam. of lhe
rppltcant (Nrs.)
&HO File No.

Dste of
receipt Item for import

ＳＨ

ウヽ

＜

ｄ

ＴＣ

Ｃ。

CIF
value

(lakll)

Slalus

236 Osaw indus饉 al
Products Pvt

Ltd,

Ambala Hanana
01/53/8/54591/A

M21/0‐フ′lC

091220 2 1XXl― SET
RSSSEU―
Radloisotopa

NRC′lAEA EU
Excmpt Quantity

Ntatenal

28444000 4750'6 Commcnts sougllt tolll
AER3 on 16 12 2020

Reminder sent tO AERB
●de    en311    dated
09032021

ｈ

２３
MOEF&(lC(SU Divn)

Ｌ

Ｑ

Ｓ

Ｎ

Name of the
applicant (tr!/s.)
&HO File No.

Date of
receipt

Itcm for import
ITC(HS
Code)

ClF
value

`lakll)

Status

237 Vibhu Esscntial
Oils LLP,

PatparganJ,

Delhi

01/53/8/54543/A

M217N7-42′ IC

021220 5000K6
Sandalwood Logs
&Roots

44039922 451200
00

Comments sougllt iom
MOEF&CC(SU Divn)On
03122020

MoEF&CC(SU Div■)vidC
OM No 5-5′ 2019-SU datcd
28 12 2020 has sought somc

dclcumcn● from the■ lm

The rlrm replied directly

to MoEF&CC(SC Div■ )
vide     email     dated
O'01202:

Reminder    sent    tO
MoEF&CC(SU DⅢ n)vide
email dated 15 01 2021

Comments received rrom
MoEF&CC(SU Divis10n)
宙de OM dated 22 02 2021

Clarincat10n sOught frOm
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MOEF&CC(SU Divn)● de
email dated 25 02 2021

”ｈ

２４
1)′oC&PC

S:

oヽ

Nsme of the
applicant (M/s.)
&HQ File No.

Dat€ of
receipt

Item for import
ITc(ns
Codo

CI「

value

(lakh)

Status

238 T&G Mcdicarc.
Baddl,Himachal
Pradぃh

Ol′53/8750699′A
M211T‐ 30′ IC

110420 5000)D Ltr
Denatured Edl,

Alcohol EthanOl

220'2000 162500
00

Comments sought from D/o
C&PC on 24.12.2020.

C&PC vide email dated
10.02.2021 has sought some
information from the firm.

Reminder sent to firm vide
email dated 26.02.2021.

●0520 :Ⅷ
∫:き:濡鯨

29051990  1  9357 C&PC vide OM No. CJI-
17014/4/2020-Chem.ll
(FTS| 16691) dated
08.10.2020 forwarded a

copy of application lo
Department of
Pharmaceutical s. New Delhi
requesting for Bking
necessary action.

Comments again sought
ftom D/o C&PC on
24.\2.2020.

C&PC vide OM dated
20.01.2021 informed thot
2, 2, 2 Trifluoro Ethsnol'
does not frll under the
cstegory of 'Denatured
Ethanol' snd is within the
domein of Department of
Pharmaceuticals.

It is also st.ted thst vide
OM of even number dsted
08.10.2020, the applicotion
for grant of import licetrsc
for the impo of 200000
kgs of 22,2 Trifluoro
Ethrnol, wrs forw.rded to
Departmenl of
Phrrmaceuticals.

Comments sought from
D/o Pharmac€uticals on
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01032021
240 Satyam
peLochemicals

Ol′53/8′53636′A
M21/S‐ 13/1C

1406202
0

25000000‐ NrrS
Dellatured Ethメ

Alcohol

22072000 140000
000000
Commens sought'om Dlo
C&PC on 24 12 2020

C&PC vide emril dated
1t.02.2021 has sought
some itrformrtion from the
firm.

Reminder setrt to firm vide
email dated 01.03.2021,

241 CNFC Ltd,
Bha‐ch
Ol′ 53/8′54108′A
M21′C‐201C

090920 50000000 LTR.
Denatured
Ethyl Alcohol

22072000 187500
0∞0

For Ex-post facto
Approval.

242 Sa"コ it Nal●
Bavla,

Ahmedabad
01′53/8′54199′A
M21/S9σ IC

250920 8 DRM
SDA 23A 190
PR00F

22071000 370000 Comments soughr &om
C&PC on 04 .0 1 .2021 .

D/o C&PC vide email
dated 20.02.2021 informed
that the spplicant lirm has
communicsted to keep on
hold this time their
rpplication.
The Committee decided to
close th€ case.

243 Dorf Kelal
Chcnlcals lndia

P● vatc Limitcd,

Mulld・ a、 Cularat

01′ 53/8′54269/A
M21/D22′ IC

071020 7163E.040 Litres.
Denatured Ethanol
(Etanol
Desnaturado) fiom
Brazil

22072000 304306
902

Comlllellも sclught From D′ o

C&PC on 24 12 2020

C&PC 宙de email dated
10 02 2021 has sought some

infomation from thc rlm

Remindcr salt to inll宙 de

cmail datcd 26 02 2021

244 Ye1lo″stonc
Chcmicals

Prlvatc Lilllied,

Mumbai
Ol′53/8′54484/A
M21/Y‐ 8′IC

1711 20 30000 ldTs
Denatured Ethyl
Alcohol for
manufacturiDg of
Ethlt Acetate wilh
miduln 90% of
punty and

Acetaldchttc from
USA

132240
0000

Approved            as
recommended by C&PC
vide OM d9ted 03 03 2021

RA,Mumbai ma,
Eulyl Alcohol(E
dated 03 03 2021

authonzatlon The

/ issue the in
thanol) from

as well a:

lport authorization to
USA for proportiona
i with actual user c

vill be sent by e-mail n

the applicant
te CIF value
,oDdition besi
D the applicanl

for import
subject to
des other
i and RA, I

of 22595 MTs of Denatured
the conditions in C&PC OM
usual conditioDs of impon

,{umbai.

245 Sagar Chcmicals
PHvatc Limitcd,
Kanpur
01′5318′54490'A
M217S_13171C

171120 500 MTs
Ethメ Alcollol For
lnanuractunn8  0f
Ethメ Acctatc from

uSA

174000
00

Com nenも souJlt frOm D10
C&PC on 24 12 2020

D′o C&PC vide email
dated   18 02 2021   has

ヽ
′

バ
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sought some information
from th€ lirm.

Reminder sent to firm vide
emall dated 01.03.2021.

246 RA Chcm
Pham,a Lld,

Httcmbad,
Telangana

01′53/8154514/A

M21R‐291C

231120 10320 LTR
Ehan0199 9

22071000 159007
464
Comments sOught from
C&PC on 04 01 2021

D/o C&PC vide OM dated
26.02.2021 thrt the
appllcation is for import of
Un-denrtured Ethyl
Alcohol hsving HS Code -
22071000 which is ftee.
Un-Denatured Ethyl
Alcohol is not felling
under restricted list of
import, it is freely
importable.
Ilence- The Committ€e
decided io close the case.

247 Enal Druび  P、
“Ltd,

HガCrabad
01/53′8/54556/A
M21/E-21′ IC

031220 51Xlllll Kび
2 2 2 - Tnfluoro
Ethanol

25987500 290519
90

Commellts sought iom D7o
C&PC on 24 12 2020

D/o C&PC vide email dat€d
29.01.2021 informed riar
they are not concemed with
the matter and D/o
Pharmac€uticals may t!€
consuhed.

Accorditrgly, Comments
sought fiom D/o
Phermaceuticrls on
01.02.2021.

Rcminder sent to D/o
Phtrmsceuticsls vide
em{il dated 01.03.2021

248 Accordd
Organts Pnv“ e
Lillllted,

Punc

01/53/8/54の 0/A
M21′A-94AC

161220 8CX10 MTs
Der aturcd Ethyl

Alcohol(Ethanol)

220,2000 392000
000

Approved             as
recommended by C&PC
vid● On4 dated o5 02 2021

Lヽ Punc lnayヽ suc tllc impon authoHzalon to thc apphcant for import oF 73∞ MTs oF Dcnamcd Etllメ
Alcohol(Etllanol)frOlll USA for proportlonatc CIF value subjcct to the condltiOns in C&PC OM dated

05 02 2021 as wcll as with actual uscr condition bcsides otller usual cOndltions of impolt autllonzatiOn The

cnd“ures■ l‖ bc scnt by c‐ malt。 ●c apphcallt and RA,Punc
249 IG

Petrochcl ucals

Limi"d,

231220 7000 MT
Dcnatllrcd Elllメ

AlcohOl

22072000 329000
1XXl

ApprOved             as
recommended   by   ID7o
C&PC vide OM dated
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Mumbai
01/53/8/54661/A

M21/1-31/1C

05032021

RA, Mumbai may issue the impo( authorization to the applicant for impon of 2142 MTs of Denatured
Ethyl Alcohol (Ethanol) ftom USA for proportionate CIF value subject to the conditions io C&PC OM
dated 05.03.2021 as well as with actual user condition besides other usual conditioDs of import
authorization. The enclosures will be smt bv e-mail to the aDDlicant and RA. Mumbai.

250 Alchanic
LaboratOncs,

Mumbai
01/53′ 8/54693′ A
M21/A10611C

281220 7000 MTs
Dcmtted Ethメ
AlcOhOl

22072000 51801111
000

Recommcrded by C&PC
vide OM dsted 24.02.2021
for 4125 MT of den.tured
ethyl alcohol

For Ex-post f.cto
Approval.

251 S V P Che血cal
P● Ltd,

Bclgaum,
Kamatata
01′53/8/54698′A
M21/S-1601C

291220 2200 MTs oF
Dcnatllrcd Ethyl

AlcOhOI

22072000 l llll100

01Xl

Approved           as
recommended   by   D/o
C&PC ●de OM dated
26022021

RA,Bangalore ma
nth,Alcohol(じ t
datcd 26 02 2021

authorization Thc

Ly issue the i
hanol) from
as well as

mport authorization lc
USA for proponional
with actual user c

,ill be sent by e-mail t(

, lhe applicanl
e CIF value r

ondition besi
, the applicant

: for impor
rubject to l

des other
ADd tIA, B

t of 1520 MTs of DeDaturcd
lhe conditions in C&rc OM
usual conditions of impon
angalore,

252 Aattl lndllsdes
Ltd,Mlllnbai

01/53/8′ 5469ツA
M21′A lll■ C

291220 5000 MT of
Dcmtllrcd Ethyl

Alcohol

22072000 370000
000

Recommended by C&PC
vide OM dated 24.02.2021
for 2520 MI of denatured
ethyl rlcohol.

For Ex-post facto
Aooroval.

253 10L Chenllcals

And
PhaШcctlticals
Limited,Pulljab

01/53/8755002/A

M21/1-40/1C

120221 72000 Mts
Dcnaturcd Ethメ

alcohol

22072000 292248
000000

Comments sought fiom M/o
C&PC on 16.02.2021.
C&PC vide email dated
18.02.2021 has sought
some information from the
lirm.

D′o C&PC
Committee
no ll′AM21

informed lhe
in meeling

26 02 2021 that the

under  examination
them

dated

ense ls

with

253

(a)

Shakti

Dis● llc■cs

PHvatc Linitcd

01′ 53/8′54795′A
M21′S1661C

190121 25000 MTS
Dcnattred Ethyl

alcohol

22072000 101750
000000

Comments sαュght iom D′o
C&PC on 22 01 2021

AppucatiOll fottarded to

C&PC    again    on
01032021

D′o C&PC ude emal:
dated   01 03 2021   has
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sought some informrtion
from the firm.

ｒｈ

２５
MoEF&CC(HSMD)

Ｌ

　
ｏ

Ｓ

Ｎ

Name of the
.pplicent (M/s.)
&HO File No.

Date of
receipt

Item for import
ITC(HS
Code)

CIF
value

`lan)

Status

254 Ago
Products.

NavsaH,CuJarat
01/53′ 8′E′

AM19/S‐ 102ric

070319 200 MT
Zinc Ash below

65%Zinc

26201900 4000 ComIIlents sm♪t From Dん
Fo面 1セer on 22 03 2019

Rclllindcr again sent to D′ o

Fcrtllizcr on 17 08 2020

Collmlcnts also sought,om

MOEF&CC (HSMD)cln
05092020

Remlnder sellt 宙de email
dated 24 11 2020

255 Ratan

Alu血 nium

Rccycling   P
Ltd,Fandabad
01′53/8240777A
M18/R´ 171C

140318 61XXI MTs
Al''…inium Dross

価 11

26204010 17550 Colluncnも  sought  from
M′o Mincs on 27 032018
as per DPIIT's OM datcd
04072018

Mlo Mincs vidc OM datcd
24 09 2018  suggcstcd  to

scck    comlnents    Aom
MoEF&CC

Comcnts  sought  from
MoEF&CC on 31 05 2019

Re― ders    sent     lo
MoEF&CC(HSMD)vide
emalls dated 28 01 2020,
01102020,30 12 2020 and
09 03 2021 requesting ror
providillg comments

256 T∝hno Fcedcls,
Kanpur

01′53/87E′

AM20′T‐ 1′lC

2303 19 ( r ) 150000

Qua ity
Zinc Dross (H S

code 79020010) is
by producr of hor

dip galvanising
process with

percentage 92. This
is refined io
produce Zinc metal
and allo)r.
(2) 150000

Quantity
Zinc Dross {H S

79020010 168 Collu lents sought fronl
MOEF&CC (HSMD)on
12“ 2019    MoEF&CC
ndc c―mail datcd 22 04 19

has     infol,,,ed     that

υヽs Tcchno      Feedgs,

Kanpur has not applicd For

thc NOC in MoEF&CC
(HSMD)and requcsted to
commulicatc thcm to apply

■itll an rclcvant documents

in MoEF&CC(HSMD)
Hence,dle inll is to apply

for   the   NOC   in
MoEF&CC`HSMD)

124



Code 7902∞ 10)

Reminders    sent    to
MoEF&CC (HSMD)on
19062020,    06102020,
30 12 2020 and 09 03 2021

requesting For expediting

the comments
257 Inspec Oils Ltd,

Kolkala

01/5378/E′

AM20/1-42′ :C

090919 120 MTs
Uscd Ol

27101990 271 M/o P&NG vide OM No. P-
12019(l lY591201g-Sup(E-
34916) dated 24.08.2020
stared that the product under
consideralion for import is
used oil and import of used
oils is govemed by
NotificatioD issued by
ministry of Envirotunen!
Forests aDd Climate Change
under the Hazardous and
Other Wastes (Management
and Tmnsboundary
Movement) Rules, 2015
(G.S.R.No.395(E)). ln
addition to this, they stated
that the subject product is
used in lubricating oil and
lubricating oils baving
similar or better
specificatiotrs are being
manufactured in India.

The Committee also decided
to send the application to
MOEF&CC(HSMD) ,or
their corlments.
Accordingly, comments
sought liom MOEF&CC
(HSMD) on 02.09.2020.

Ｚ^ Uppcr   india
lnor8anic

lndustrlcs  Lid,

Chandigarll

01′ 53′ 8′E′

AN120/t‐ 7′IC

080120 40 MTs
Zlnc Dross

26201910 1000 Comments sought from
Mines on 10.01.2020.

Reminders smt !o M/o
Mines on 17.08.2020 and
16.09.2020 for providing
comments.

lvYo Mines vide OM dated
22.04.2020 has informed
lhat, DGFI may rake a
decision for providing
impo( license for import of
zinc d.oss as per the
conditions me ioned above
and if required. mav- also
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consult Ministry of
Environment l'orest and
Climarc Change.

Th€ Committee decided in
Meeting No. 7lAM2l
dated M.11.2020 to reler
the spplication to
MoEF&CC for their
comments.

Accordingly, the case hts
been forwrrded to
MOEF&CC (HSMD) on
16.1t.2020.

Reminders sent to
MoEI&CC (HSMD) vide
emsils deted 29.12.2020
and 8.03.2021.

259 Rubamn  卜1
Ltd,

Panchttndhal

01/53/8′■ソ

AM20 R-59/1C

130120 5000 MTs
Zinc Dross

26201910 88750 Commmts sought fiom IWo
Mines on 21.01.2020.

Reminden sent to M./o
Mines on 17.08.2020.
16.09.2020 and 09.10.2020
for providing comments.

N4./o Mines vide OM daled
22.04.2020 has informed
that, DCFT may take a

decision for providing
import license for impon of
ziac dross as per the
conditions mentioDed above
and if required, may also
consult Ministry of
Environment Forest and
Climate Change.

The Committee decided in
Meeting No. 7/AM2l dated
04.11.2020 to refer the
application to MoEF&CC
for their comments,

has

lo

１。

ｄｅＶ
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ema:is  dated  29 12 2020

and 09 03 2021
０´
０Ｚ^ innovac3d  P、■

Ltd,

Maharashtra

01′53/8/E′

ハされ20/1‐50/1C

180120 50Kが Tita面um
PowdcI Mctal
Powdcr EOS
Titanium Ti64

81082000 177 Conrments sought ftom
Dept. of Atomic Energy on
24.0t.2020.

DAI vide email dated
21.09.2020 enclosed a copy
of thei. earlier letter dated
13.03.2020 wherein they
had stared rhat rhe

application pertains to the
import of Titanium Powder,
which is not controlled by
DAE under prescribed
substance conrol list.
Hence. license from DAE
is not required for this
import.

Comments also sought from
MoEF&CC (HSMD) on
08.09.2020.

MoEF&CC(HSMD) vide
email dated 16.09.2020
informed that the firm needs

10 apply onlifle widr
MoEF&CC.

Accordingly, the applicant
was requested 10 apply
online in MoEF&CC
(HSMD) directly.

261 Alcelor   Mittal
Nippon    Steel

lndia    Ltd,
Maharashtra

01/53/8/E′

ハ 420′A l14/1C

110220 200000 MTs
4ヽillscale

26190090 122655 Comlncn、  sou』t iOm
Min6 on 13 02 2020

Ministy of Mines vide OM
datcd 15 05 20 suggcstcd to

seek   collllnellts   iom

MOEF&CC(HSMD)

Accordlngly,    cKlllmentS

sought ■om MoEF&CC
(HSMD)on 20 05 2020

Reminders    sent    to
MoEF&CC (ISMD)on
15092020,07 10 2020 alld
30122020

262
Private Limited,
Maharashtra

1フ 0820 500 K8s-
Titanium Powder
(Metal Powder

81082000 1991 The fim has b€en requested
vide email dated 22.09.2020
to aDDlv onlinq to

12フ



01/53/8′53972A
M21■ -15′IC

EOS
Titanlum Ti64)

MOEF&CC (HSMD). Link
has also been provided to
fimL

263
′ヽenturcs,

Curgaon,

Har"na
01′53/8/54292/A

M21′J-131C

091020 (1)250 Ton
SBR Cranulcs l‐

4mm
(2)450 Ton
SBR Cranulcs 0 8-

25mm

400400000
400400000

767 Comlncnts sou811t  From
MOEF&CC(HSMD)&
DPllT on 12 10 2020

DPllT ■■de OM dated
23 10 2020 informed thatit

is not concerned with the

matter

Reminder    sent    tO
MoEF&CC(HSMD)vide
emall dated 30 12 2020

264 Mctanu● cal
products   lndla

P,Ltd,Raigad
Ol′ 53′ 8′E′

AM20A``8/1C

231019 50∞ Kgs
Niobium Scrap

81129200 ,21 CcllllmellS sought tom
DAE    on    13 12 2019
FOnOwcd Mtll rcmindcI
datcd 17 09 2020

DAE ●de leter dated
28 09 2020 informed that
license rrOm DAE is ntlt
requlred

Commcnts souttt From
MoEF&CC (HSMD) on
03112020

Reminder    sent    to
MoEF&CC(HSMD)vide
eman dated 30 12 2020

265 Paninian
P\,1

ａ

　

つ

‐ｎｄｉ
ｍ

Hメerabad
Ol′ 53′ 8′E′

AM2ンP5671C

210120 1 51111 Kgs

Ti‐64 Mctal

PowdcI

810820003
0

02 Cortu[ents sought from
Dept. ol Atomic Energy on
27.01.2020.

DAI vide le(er dared
28.09.2020 informed ihat
the application penains to
the impori of Ti-64 Metal
Powder, which is not
controlled by DAE under
prescribed substance control
list. Henc€. license fiom
DAE is not required.

The lirm has bee,l edvised
on 06.11.2020 to apply
odline ro MoEF&CC
(HSMD) for their
comments, rs pel
suggestion of MoEF&CC
msMD).
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266 Industrial  Mctal
Powdcrs   lndia

P●     Ltd,
Maharashtra

01/53/8/53627′A
M21/1-3/1C

110620 150 Kgs Cas
Atomlzed Ti‐ 6Al‐

4V Gnde23 LPBF
Flcxlblc Titanium

Powder 60 N∝ x
25K8Pcr paCk

81082000 365 Comments sought
AERB on 24.07.2020.

Reminder sent to
vide email
t't.o9.2020.

from

AERB
dated

Colllncnts  sought

MoEF&CC (HSMD)
03112020

llom

Firm asked to apply online
with MotsF&CC vide email
dated 1 .12.2020.

Firm vide email daled
8.12.2020 informed thal
they have applied online
wirh MoEF&CC.

Reminder sent to
MoEF&CC vide €mrll
dated 30.12.2020

267 Harsh industics,
Amaraiwadi
01753′ 8754730/A
M21`H‐ 62′ IC

060121 1200 Nrr
Plastic Scrap

39159090 142080
00
Commcnts souttt from
MOEF&CC (HSNID)&
DPIIT on 07 01 2021

DPIIT vide OM No P‐
47012′ 1′2021-TSW  dated
14 01 2021 stated that thev

are  not  cOncerned  and

sugЯested to collSult D′ o

C&PC

Comments  alsO  sought
From Dん  C&PC on
15012021

Comments awaited rrom
MoEF&CC(HS'D)

268 Bansal Brothers,

clulattisgarll

01/53/8/54797′A
M21/B79月C

200121 5000 Mts Titanium
Scrap

81083000 125000
000000

Comments sought from
MOEF (HSMD) on
22.01.2021.
MoEF(HSMD) vide email
dated 27.01.2021 iDformed
that Titanium Scrsp
(Besel No.B10l0) fclls
under psrt D of Schedule
Ill of Hazsrdous and
Other Wastes
(Manas€ment and
Transboundary) Rules,
2016 and rDDlicable for
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Imporl and Export
*ithoul permission from
Ministry of EnYironment,
Forest rnd Climate
Change with conditiotr
that the import permitt€d
in thc country to the .ctual
user or to the trader on
behalf of the acturl user
authorized by SPCB on
one time basis and subject
to verificatiotr of document
specified ir Schedul€ VIII
of these rul€s by the
Custom Authority.
Accordingly, the
Commiitee decided to sent
the case to M/o Mines and
DPIIT for their comments.
Comments sought from
wo Nlines and DPIIT vide
email drted 09.03.2021.

269 Riddlli Villasak

CC&CC
includcs

M speciali,

HosptlⅢ Mumbai
01′ S3/8′54770′A
M21/R‐ 37′ IC

130121 I set l(One) set of
Used Bwass
Operation Theare
Uni(Seo with
Standard
Accessories &
Spares as per

atlached
I set l(One) set of
Used ICU Central
Monito.ing station
for Cardiac&
Respiratory Patient
unit with Standard

Spares as p€r

attached.
I set l(One) se( of
Used Endoscopy
Laboratory
Equipment for
Endoscopy Unit
with Standard
Accessories &
Spares as per

attached.
I set l(One) set ol
Used Patholocv

90189099
90189099
90189099
90189099
90189099

237228
000

Commenls soutfit from
DPIIT & N4io Heallhy &
Family Welfare on
11.01.2021.
Comments sought fiom
MoEl (HSMD) on
02.02.2021.
MoEF (HSMD) vide letter
dated 01.02.2021 has
sought some information
/documents from th€ firm.
DPIIT vide OM dated
05.02.2021 informed that it
is not concerned with the
matter.
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Labomtory
Equipmenl Unit
with Standard

Spares as per

attached.
I set l(One) sel of
Used Spine & Joint
replacement
Orthopedic Unit
with Slandard

&Spares as per
Arnexure-attached.

”ｈ

２６
MoEF&C(:(IISMD)&DPIIT

ｌ

　
ｏ

Ｓ

ヽ

Nrme of the
applicant (lrs.)
&HO File No.

Dcte of
receipt Item for import ITC(IS

Codel
Ｆ
　
い

ぐ

ツ
Stalu!i

270 Sky   Rubber
lndus● es,

Rajkot

01′53/8′E′

AM20/S91C

200419 2290 Ml Rubbcr
TvTcs Scrap/1nncr

Tubc Scrap

(PrCSSCd7 Balcdl
Shrcdded/

Mul●plc Cuts)

40040000 105000
00

Collllllcnも  sought from
MoEF&CC (HSMIl) &
DIPP on 23 04 2019

MOEF&CC(HSMD)vidc
cmail  dated  06 10 2020
infonllcd that the fl...,has

llot applicd in MOEF&CC

(HSMD)fOr NOC・

AccOrdingly, tlle f缶 Ⅲ  has
been rcqucstcd vide emai:

dated 14 10 2020 1o apply to

MOEF&CC(HSMD)for
'NOC

Reminders sent to ■rm
宙de    emalls    dated
24 12 2020 alld 03 02 2021

t0 8pply to MOEF&CC
(HSMD)ror`NOC'

271 Gochcm Metals
and Alloys,

Na180nda,

Telangana

01/53/8/E′

AM20/G14/1C

160719 3500 MTs Battcry
scrap

85481010 311993
000
Comments sought from
MOEF&CC (HSNID) on
24 07 2019 FoHowcd with
rclnindcr datcd 06 10 2020

Thc 6`“ ,has been rcqucstcd

on  13 08 2020 10  価mish
rcply tO DPIIT s OM No P‐

29019′ 14′2020‐LEI   dated
12082020

Remillders sent to rlrm
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31082020,    06102020,
03112020,24 12 2020 and
03022021
The firm has been requested
on 26.08.2020 to tumish
reply to DPIIT'S OM No. P-
4701 l /2121201g-TSW dated
09.08-19 followed with
reminde. dated 20.06.2020,
26.8.2020 and 06.10.2020.

The 6m vide email dated
07.10.2020 infomed dlat
lhey have already submitt€d
the requisite reply/
documents to DIPP. They
also informed that they have
submitted their application
to MOEF&CC for new
'NOC"

Remindels sent to
MoEF&CC (HSMD) vide
em.ils drted 24.12.2020
and 03.02.2021.

Comments rcc€ivcd fiom
MoEF&CC (HSMD) vidc
letter drted l?.02.2021.

1201XI MTs

Used Rubbcr
Scrap TyTc′

Pai■n,(Multlple
Cuts′ Shreds/Press

BJed)

40040000 590520
00

Balali  Rubba
lndllsthes

PHvate Limtcd,

Salem
01/53/87E′

小 鬱OB‐ 17′IC

240719

DPIIT ●de OM No P‐
29019′ 13′2020‐LEI   datcd

12 08 2020  sought  some
infonllation tom the nⅢ

“
along 輌 tll a valid copy of
.NOC'  oF  MoEF&CC

Rcmillder scnt to n,Ш ●dc

email datcd 15 09 2020

Fill,,・ s rcply has becn
fomarded to DP1lT on
06102020

Rcmindcr sellt to DPIIT
■dc   cmall   datcd
24122020

DPIIT vide elllail datcd
22m20"has stt」 lt N∝
frOm  MOEF&CC  &
Consent to opcratc Oder
tom SPCB“ m the rl,Ш

2650 MTs Lead
Scrap as per ISRI
'Relay'

78020090 39フ 250
000

Jammu PinenlS
Linuted,  Kola
Ralas価 an

01/53′ 8′ E′

AM20/J‐ 164C

220819



Rcrnindcr scnt to rlnn on

03022021

Reply from rlrm rererred
to DPIIT vide email dated

24022021

Commcn` souまt iom
MoEF&CC (HSNID) on
20 08 2020  rol10wed  witll

rcmindcrs dated 06 10 2020

and 24 12 2020

Comments received frOm
MoEF&CC(HSPD)Vide
letter dated 19 02 2021

274 Slree     Metal
Vヽorks,

Muzaffamagar.
Uttar Pradcsh

01153′ 8′ E′

Aよ420′ S-6211C

020919 (l)5000 MTs
Batte,Scrap,Likc
Lcad Battay
Platcs,

(2)5000 MTs
Battc● wasteS ilke

Scrap Drained Klr

Dry while intact

85481010
85481020

790420
000

DPllT adviscd thc applicant

on 16 08 2020 to submit a

cOpy  oF  NOC  of
MoEFaCC(HsMD)

MoEF(HSMD)蒟 dc cman
datcd 06 10 2020 infomcd
that thc ttrm has not applicd

fol NOC

Reminders sent,o rlrm tO
apply  for  `NOC'  in
MoEF&CC vide emails
dated         06 10 2020、

24 12 2020 and 03 02 2021

275 Greencell
Rubber india Pvt

Ltd,Rttkot
01/53′ 8/E′

AM20′G-37/1C

121019 2500 MTS
waste Tlres Scrap
(Multiple Cuts/
Shreds/ Press

Baled)

40040000 200000
00

Commcnts rcCelv“  Iom
DPIIT vide OM NoP‐
47012/ 64′ 2019-T S  datcd

21 102019

Commcnts souまt tom
MOEF&CC (HSMD) on
25112019

Reminders    sent    to
MoEF&CC ●de email
dated         24 08 2020,

06102020,24 12 2020 and
03022021

276 TInna   Rubber
and
lntastructurc

Ltd,Dclhi
01/53/81E′

AM20′T-31/1C

211019 500 MTs
Tyrc Buttng
Powder

40040000 730111111

O

Commcnも  sought iom
MoEF&CC (HSNID)on
ll H 2019 Fo1lo■ cd 輌 tll
rcminders datcd 26 08 2020

and 06 10 2020
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MoEF&CC(HSMD)● de
letter dated 02 11 2020 has

inFormed that nO pr:or
permission  is  required
from its side For importlng

the buFrlng pOwder

Tllc rl,n,has bccn rcqucstcd

on 26 08 2020 1o flnush
reply to DPIIT'sOM NO P―

4ワ 012′ 65/2019      datcd
18082020

Rellllndcs scnt to flnn On

06 10 2020 and 24 12 2020

rcqucsting  fol  imishing

reply

The  reply  frOm  rlrm
forwarded to DPllT● de
email dated 22 01 2021

277 Gra■ ita    lndia

Ltd,Jaipur

01/53/8/E/AM19
′G-41′

041219 5000 MTs Lead
Scrap as p€r ISRI
Rails, Lead Batlery

word Rakes'

85481010 525000
000

Approved             as
recommended         by
MoEF&CC  vide  OM
dated   09 09 2020   and
DPIT vid●  OM dated
16122020

RA, Jaipur may issue the import authorization to the applicant for import of 5000 MTs of Lead Scrap (as per
ISRI 'Rails' & 'Rakes') liom GCA for CIF value of Rs.525000000.00/- IUS Dollals (USD) 7000000.00]
subjecl to ihe coDditions in MoEF&CC OM dated 09.09.2020 aDd DPIIT OM dated 16.12.2020 as well as

with actual user condition besides other usual conditions of impot authorization. The enclosures will b€ sent
bv e-mail to the aDDIicant and RA. Jaiour.

278 Cravita    lndia
Lid,Jaipur

01′53/8′ E′

AM20′C-44/1C

271219 5000 MTs Battery
waste & scrap, lead
ballery plates
covered byISRI
code word Rails

85481010 504000
000

The tt has providcd a
cOpy   Of   MOEF&CC
(HSMD)commClltS vide
OM NO HSM 23/5312017-
HSM   datcd   16 11 2018

(CXpircd)

Thc inn has bccn rcqucstod

vide email dated 22 08 2020

lo ftlnlish reply to qucl■ cs

raised by DPIIT vidc OM
No  P-29019′ 18′2020‐LEI
datcd 20 08 2020

Reminders sent to 6rm
vide    emails    dated
24 12 2020 and 03 02 2021

279 Parekh Rubber
Company,
Valasan Dist.

210220 20000 MTS 01d
uscd l■lbbcr tン Tcs

SCraD & uSCd tubc

40040000 8640 DPllT vide ONI No  P‐
47012′36′2020-TSWdatcd
23 10 2020  infomed  that
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Alland,CllJarat

O1/53′ 8′E′

AM20/P‐ 62/1C

scraP with cut/
uncurshreds/ baled
& pressed/ tipled
fonr/ one cut in
beadwire/ single or
multiple cut
skedded & loose
form for making
crumb rubber.

thc reply sublnl"ed by the

im  is  incomplcte  and
sought  a  cOpy of valid
NOC ofMOEF&CC

The rl,Ш has been requested

、■dc email dated 30 10 2020

fOr ttmishing reply

The rlrm vide emall dated

05 11 2020 informed that
NOC from MOEF&CC ls
in Process at the Ministrl

DPIIT vide OM dated
20 11 2020  bas  3d● Sed
that irm may approach
DPIIT ollce they get`No
Ouec●on,     from
MoEF&CC

Reminders sellt to rlrm
vide    emais    dated
24 12 2020 and 03 02 2021

Comments recelved frOm
MoEF&CC ●de letter
dated 22 02 2021

Reply from r■rm rererred
to DPIIT vide email dated

24022021
280 Prattm Melal

lndustrles,

Saharanpur

01′53/8E′

AM20 P-63AC

260220 4500 MTs of Lead
Scmp: Lead Scmp
(ISRI Code: Rains,
Radio, Rakes, Rent,
Relals, Ropes,
Roper, Rails and
Rach). Lead Scrap
namely (Lead
Baltery Plates
Covered by ISRI
Code Word Rail,
Baltery Lugs
Covered by ISRI
Code Word Rakes)

85481020 2,0000 Commcnts sOught tom
DPIIT on  10 03 20 and
MoEF&CC Onl1 03 2020

MoEF&CC vide email datcd
10 07 2020 statcd that thc

applicant has not applicd fOr

thc NOC'in MoEF&CC

The Flm has bccn icqucstcd

on 03 08 2020 1o apply for

the'NOC with aH relevant
d∝umcnts in MoEF&CC
(HSMD)

Thc nm vidc cmail datcd
21 10 2020  infonlled  tllat

thcy   havc   applied   in

MoEF&CC For`NCIC

The  ■rm  has  been
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requested on 23 12 2020 to

furnish reply to queries
raised by DPIIT vide OM
dated 22 12 2020

Reminder sent to the rlrm

vide     email     dated

03022021

281 Singodaa

lndustrles,

Bhanlch
01/53′ 8′E′

AM20′S-2221C

170320 100 MT oF Batte″
Plate  Scrap/Lcad

Scrap

85481020 399575 DPIIT vidc OM datcd
21 10 2020 sou811t some
infon“ at,on■ om thc n"ロ

Reminders sent tO nrm
vide    emalls    dated
l,112020,24 12 2020 and
03022021

Commcnts sought froln
MoEF&CC on 19 03 2020

Reminders    sent    tO
!ⅥoEF&CC On 04 08 2020,
15092020,    07102020,
24 12 2020 and 03 02 2021

requesting For expeditillg

thむ ●omments

282 Karthikcya
Rubber
Company,
Coimbatorc,

Tamil Nadu
01/53/8/E′

施 り 1′K8′IC

040720 24.000 MTs Waste
parings and scrap
of rubb€r (other

than hard rubber)
and powders and
granules obtained
there form (Multi
cut Tlres - other
cut Rubbers) ftom
Austmlia.

40040000
酬
0“

|

DPIIT 宙dc OM NoP―
47012759/2020′ TSヽV  datcd

15 09 2020 statcd tllat ulc

rl,..1 、vas canier askcd lo

submit ccrtain info...,at,on

including spcciflc item of

import and no oblcction
,Om  MoEF&CC  and
requestcd  to  infonn  tllc

applicant     abOllt     thc

proccdure FtDr obtaining nO

oblcclon flom MoEF&CC

Accordingly, ule rml has
bccn     infomed     on
01 10 2020 aboutthc link on

、vhich thcy have to apply for

MOEF&CC s.NOC'

Reminder sent tO rlrm vide

email dated 24 12 2020

283 Prllgati Rubbcr,

Cularat

01/53/8/53905′A
M21′P-19′IC

020820 10000 MT
used nlbber tソ c′

"be scrap KprCSSCd/shrcddcd7

balcdllllullplc cut)

40040000 4560 Thc Fl口。 was requcstcd on

27H20201o imlsh rcply
to quchcs raiscd by DPIIT

vide    OM    No    P―
47012′ 15/2019‐ TSヽV datcd
26082020
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The nrm replied directly
to DPIIT vide email dated

27112020

Now, DPIIT ●de OM
dated  18 01 2021  stated

that the nrm may be
nd● sed   to   approach
DPIIT omce Once they get
`No  Oblec● on'  frOm
MoEF&CC

Reminder sent to the nrm
vide    email    dated
03022021

Commcnts sOught
MOEF&CC (HSMD)
12082020

&onr

Reminders    sent    tO
MOEF&CC(HSMD)● de
emails dated 07 10 2020,
24 12 2020 and 03 02 2021

Comments recelved from
MoE「&CC(HSMD)vide
letter dated 18 02 2021

284 Erlc   Rubbcr,
Ahmcdabad
01′ 53/8153932′ A
N鬱 1/E9/1C

100820 10000 MTs
used rubber l)Te
scrap & used tube
scrap with cut/
uncu/ skedded/
baled& presseaU

lripp€d form./ one
cul in bead wird
single or multiple
cul,/ sbredded aod
loose form for
makiDg crumb
rubber.

40040000 4560 Thc in..has Alrnishcd reply

ol1  04 09 20201o  quenも

raiscd by DPIIT vide OM
No P-47012,02020-TSヽ V
datcd 21 08 2020

DPllT vidc OM datcd
23 10 2020  has  rcqucstcd

ule rl,“ , 1。  submit valid
N∝ 'おm MoEF&CC

Thc■口
“
bas bccn requstcd

tO prOvidc a valid ｀NOC
from  MoEF&CC  On
23102020

Reminders sent lo firm
vide emails dald
04112020,24 12 2020 and
03022021

Commcnts alsO sOught 'om
MOEF&CC (HSMD)on
12082020  ^    ´
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Reminders    sent    to
MoEF&CC (HSMD ■de
emails dated 07 10 2020,
24 12 2020 and 03 02 2021

for expediting comments

285 RS    Rubber
Solutiolls,

PunJab

01/53′ 8′540997

AM217R‐ 15/1C

080920
繹

]:iiilllh 140040000

7200

Comnlcnも  souまt iOm
MOEF&CC (HSMD)on
10092020

RemnderS    Sent    tO
MoEF&CC(HSMD)● de

emalls dated  17 11 2020,

24 12 2020 and 03 02 2021

286 VK Lcads P,
Ltd,Sonipat,

Har"na
01/53′ 8′54266′A
M21ハヴ‐35/1C

061020 501X10 Nrrs
llllport of Crulnb

Rubber7Granulぃ /S

hrcdded/Shredded
Rubber

40040000 1875 Com llenも  souまt  tOlll
DPIIT on 08 10 2020

Thc rmll has been rcqucstod

On 23 10 2020 to hnlish
rcply to DP1lT'sOM NoP
47012′ 87′  2020′TSヽV datcd

23102020
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Reminder sent to
MoEl'&CC (HSMD) vide
email dsted 01.02.2021.

287 Cra宙 ta  india
Limitet
Jaipur

01/53′8/54440A
M21′C_28/1C

071120 (1)5tllXI Nrrs
Battcrv

Scrap7Lcad Scrap

ISRI RainVLcad
Scrap lSRI

Rails/Battcn Platc

(2)50∞ MTs
Battaγ

ScraprLcad Scrap
Rains/Lead Scrap

ISRI Rails/Battcヮ

Platc

(3)151X10 MTs
3attay Scraノ

Lcad Scrap
Rains7 Lcad Scrap

ISRI Rails/

Batt Plate
(4)15000 MTs
Ba"ヮ  Scrap′
Lcad Scrap

Rains/Lcad

Scrap ISRI Rails′

Bat●ッ Plate

85481010
85481010
85481020
85481020

400000
0000

Collullcnts sm811t

MOEF&CC(HSMD)
DPITr On o9 11 2020

赫
綱

RenJnder    sent    to
MoEF&CC and DPIIT
vide     email     dated
30122020

Reminder sent tO DPIIT
vide     email     dated
03022021

Reminder    sent    tO
MoEF&CC(HSMD)● de
email dated 03 02 2021

DPllT ●de OM dated
12 02 2021   11as   sOught

some informatlon from the

irnl

288 Balkrlsba
lndustncs Ltd,

Lower Palcl,

Maharashtra

01/53/8/54486A
M21お 7αIC

171120 l NO
used T,c_61180
R57■om USA

40040000 164280
0

COnllnents sOugllt From
MOEF&CC (HSMD)&
DPIIT On 19 11 2020

DPIIT vidc OM dated
08 12 2020 sOu♪ t SOme
inforlllation,Om thc i=“

I

Thc角口m replicd vidc cmail
datcd 09 12 2020

The nrm llas once agaln
been    requested    On
21 12 2020 1o Fur● ish repけ

lo quenes raised by DPnT
Vide  OM  NO  P
47012′ 106/202● TSW
dated 21 12 2020

Comments received frOm
DPIIT Mde OM dat“
20012021

よ
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Commellts awaited From
MoEF&CC OSMD)

Reminder    sent    tO
MoEF&CC(HSMD)● de

ennail dated 03 02 2021

450111Xl

00
MoEF&CC ((HSMD) vide 

Jlener No.2l-14212016-
HSMD dared 16.09.2020 

I

accorded no objectron for 
]

impon of 250 MT of t-ead 
I

Scrap and stated thal I

rerMinins 250 MT would b€ I

granted after submission of
site visit repofl by CPCB. I

I

Comments sought from
DPIIT on 17.12.2020. 

I

DPIIT vidc OM No.P-
29019/23/ 2020-Lfl dsted
:10.12.2020 informed lhrt
th€ flrm hos not rubmitted
fresh ,NOC' from
MoEF&CC for additionrl
25O MT of Lesd ScrrP.
Therefore, they have
rcquested to call for
`ヽOC'
from

Of

the

IMoEF&CC
rl.n

Reminder sent to the nrm
vide     email     dated
03022021

290 Tinna   Rubbcr
and
intastructurc

Ltd, Mclrallh,
Dclhi

01′ 53/8′54663′A
M21汀‐66/1C

231220 1000 MT
Uscd Rubbcr
TIcScrap(Cut in
thrccpcs/shlcds)

40040000 654500
0

てommcnts  sOugllt  iom
DPIIT  and  MOEF&CC
(HSMD)on 24 12 2020

The rl口
“
has becn lcqucstcd

On 07 01 2021  to hIIlish

rcply to quencs raiSOd by

DPllT Vide OM No p_
47012′ 7/2019‐TSW   datcd

/
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MoEF&CC (HSMD) vide
email dated 25.01.2021
informed thrt matter was
discussed in thc 10lst
meeting of expert
committee and the minufes
is under submission.

Comments received from
MoEf&CC vide lefter
d^ted 22.02.2021.

291 Tinna   Rubbcr
Alld

lllfrastrllcture

Ltd,  Mehauli,
Delhi

01/53/8/54666′ A
M21′T-67/1C

23 1220 3000 MT
Uscd Rubbcr
TrCSCrap(cut in

lhrec"s/shrcds)

40040000 196350
1111

Comlllents  sOugllt  iom
DPIIT  and  MOEF&CC
(HSN4D)On 24 12 2020

The  nrm  h“   beell
requested On 07 01 2021 tO

価rnish relJly to queries

raised by DPIIT vide OIM
No  P-47012′ 7/2019_TSW
dated O,012021

Reminder sent to the rlrm

●de     ema:i     dated
03022021

Firm replied ●de email
dated 26 02 2021

MoEF&CC(HSMD)vide
email  dated  25 01 2021
inforllled that matter was

discussed  in  the  101st

meetlng    Or    expert
committee alld the minutes

ls under subm:sslon

292 Tinna   Rtlbber

And
lntastructurc

Ltd,   Mchrauli,

Delhi

01/538/54667′ A
M21′T-68/1C

231220 10000ヽ何
Used Rubber Tyrc

Scrap(Cutln Thrcc

Pcs Shrcds)

40040000 654500
00
Commcnls sOu』 t iOm
MoEF&CC (HSMD)&
DPHT On 24 12 2020

The  rlrm  has  been
requested On 07 01 2021 10

Furnish reply to queries
raised by DPllT vide OM
No  P‐ 47012′72019‐TSW
dated 07 01 2021

Reminder sent tO the nrm
vide     emall
03022021

dsted

referredReplv nrm
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to DPIIT vide email drted
22.02.202t.

MoEF&CC (HSMD) vide
€mril datcd 25.01.2021
inform€d that matter was
discussed in the lolst
meeting of expert
committee and the minutes
is under submission.

Comments received from
MoEf&CC (HSMD) vide
letter dated 19.02.2021'
Comments souJt frOm
MoEF&CC (HSMD)&
DPIIT on 24 12 2020

The  rlrm  has  been
requeSted On 07 01 2021 to

furnish reply lo queries
raiSed by DP“ T vide OM
NO  卜47012′71201'TSW
dated 07 01 2021

Reminder sent tO the nrm
vide     emall     dated
03022021

Firm replied directly to
DPllT vide email dated
22022021

MoEF&CC(HSMD)vide
en3il  dated  25 01 2021
informed that matter Was
discussed in the lolst
meeting of erpert
committee and the minutcs
is under submission.

Comments received from
Mof,F&CC (HSMD) vide
letter drted 22.02.2021.

654500
00

40040000llX100ヽぼ

Used Rubbcr TrC
Scrap(Cut ln Tllree

Pcs Shreds)

293. Tinna Rubber
And
infrasmcturc

Ltd,  Mchrauli,

Delhi

01′ 53′ 8′54668′A
M21″IC

231220

MOEF&CC(HSMD)ude
OMヽ o23‐3′2019 HSMD
dated 13 05 2020 informed

that the rubber crumb′
granules having mesh Sレ e

rlner thal1 10 mesll and
devoid ofiro″ steel&moSt
Or the rlbers are product

4004000055 MTs
Rubber
Crulnb/Crllnulcs

mcsh sizc incr

tllan 10 mesh

Tinna Rubber
aDd

lnfrasEucnrl€
Ltd.. New Delhi
0l/53/8/53E99/A
M2vl-2411c

310720 118
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permissiOn         from
MoEF&CC

Thc rlin.llas been rcqucstcd

on  26 08 2020 1o  nttmish

rcply to DPlIT OM No P‐
47012′7/2019‐TSW   datcd
26082020

Reminders sent (o firm
、idc emails dated

07102020,    24112020,
24 12 2020 and 03 02 2021

295 SabaH Tcxtilぃ
PHttte Limited,

Tamil Nadu
01′53′8/5412θ

AM21/S‐ 86′IC

140920 25000 MTs
Crumb Rubber/
Rubber Granules
having mess size
less ahan l0mm and
devoid of iron and
sleel and most of
fibres

4()0400()0 23437 MoEF&CC (HSMD) vide
OM No. 23-3I2019-HSMD
dated 13.05.2020 informed
that the rubber crumb/
granules having mesh size
finer than l0 mesh and
devoid of irorL/steel & mosl
ofthe fibers are produce and
does not require permission
from MoEF&CC.

Commcnも  5ou♪t  f1 0m
DPII「 on 14 09 2020

Thc■ ln,has becn requcstcd
on 01 10 2020 to ttmish
rCPly tO DPllT s OM datcd

22092020

Relninders sent to nrm on

04112020,24 12 2020 and
03022021

296 Navkar
lndusthcs,

Tclangana

01/53/8/5427α A
M217N-22′IC

071020 10000 MTs Crumb
Rubber/ Granuals
mesh size fiDer
then l0 mesh and
devoid iron steel &
most fibers

40040000 3700 MoEF&CC(HSMD)vidc
OM No 23-3′ 2019‐HSMD
dated 13 05 2020 info,med

that  thc  rubber  crumb′

granules having mesh size

incr than  10 mesh and
dcvoid oF irol1/stccl & most

Ofthc i狭バ arc product and
does nOt rcquirc pcn,,ission

from MOEF&CC

Comlnents sOuま t 6om
DPIrr on o9 1o 2020

Tllc rlm has ttcn rcqucstcd

on 04 11 2020 1o 価mish
rcply to DPIIT's OM datcd
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23102020

Reminders sent tO rlrm
、ide enrails datcd

24122020■ nd 03 02 2021

Reply from rlrm referred
tO DPllT vide email dated

15022021

DPIIT vide OiⅥ  dated
01 03 2021   has  sought
more informatlon■om the
rlrm

297 Jain Mctal
Rollin8 MillS,

Chcmat Tam‖
Nadu
01/53/8′ 54521′A
M21/J-17′ IC

241120 (1)5000 MTs
Lead Batto,SCrap

(lSRI Code:Rttns)

(2)5000 MTs
Lead Batte,Scrap

(ISRI Codc:Rails7
Racks′ Radio′

Rakcs′ Rent/

Ropcs)

(3)5000 MTs
Lcad Battoγ SCrap

(ISRI Codc:
Relay)

(1)

85481020

(2)

85481010

(3)

78020090

160380
0000

Commellts received from
MoEF&CC(HSMD)vide
letter No   23‐ 130/2014-

HSMD dated 16 09 2020

Ctlllmcn、  sm8ht tOm
DPIIT on 24 11 2020

Reminder sent lo DPIIT
on 03.02.2021.

DPIIT vide OM dsted
09.02.2021 has sought
some information fiom the
lirm.

298 Slar Trading
House,Punc
01′53/8′54558′A
M21′ S‐

14411mport Cen

3 1220 10000 MT of
Crumb
Rubber/Granusl
Mesh size finer
then lomesh and
devoid of iron and
steel& most ofthe
fib€n

40040000  1 ::000° MoE「&CC(IISMD)vide
OMヽ o23‐3′2019‐ESMD
dated 13 05 2020 informed

that the rubber erumb′
granules haung mesh sLe
rlner than 10 mesh and
devoid of iroWsteel&most
of thc ibers are product
and  does  not  require
permis“ n         frOm
iⅥoEF&CC
Comrncnts sought FOm
DPllT on 04 12 2020

The  nrm  has  been
requested On 21 12 2020 to

fllrnish repけ  tO queries
raised by DPIIT Vide OIⅥ

NO     P-47012′ 11672020-

TSVV dated 18 12 2020

Reminder sellt tO the arm

、ide rmril d.lted

03022021
嗜
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Reply from nrm referred
to I)PI:I ●de email dated

l1022021

299 Thoms Rubbers,
Kottayam.

Kcrala

01/53/8/54561/A

M211T-63/1C

041220 15000 MT
Crumb
Rubber/Gmnusl
Mesh size finer
theD lomesh and
devoid of iron and
steel& most of the
fibers

40040000 370000
00

Comlncnts  sougllt

MOEF&CC (HSMD)
DPIIT on 04 12 2020

■om
&

MoUr&CC (HSMD) vide
email deted 21.12.2020
referred to its letter drted
13.05.2020 where it
informed that the rubber
crumbs/ granules having
mesh 6izc finer than l0
mesh and devoid of iron/
steel & most of the fibers,
ere product rnd does not
requiro permission from
them.

The firm has been
requested on 21.12.2020 to
furnish reply to queri.s
raised by DPIIT vide OM
No. P-47012111E12020-
TSW dated 18.12.2020.

Rehinder sent to lhe lirm
vide email dated
03.02.2021.

300 Thnlbber lndia
NC,Kllarapur
01/53/8′ 54680/A
M21′T―フ0′IC

241220 6000 MT
Crumb Rubber
Cranules 10 mcsh

and devold Of

iron/steel

40040000 720000
00

MoEF&CC (HSMD) vide
OM No. 23-3/2019-HSMD
dated 13.05.2020 irformed
that the rubber crumb/
granules having mesh size
finer than l0 mesh snd
devoid of iron/steel & most
of the fibers rre product
,nd do€s not require
permission from
MoEF&CC.

Comments sOught 

“

m
DPIIT On 29 12 2020

The  nrm  has  been
requested ol1 05 01 2021 to

rurnish reply tO queries
raised by DPIIT vide OiЧ

No     P 47012′ 126′2019-
TSW da,d05012021

/ヽ
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Reply from● rm rererred
tO DPIIT ude email dated
02022021

DPIIT vide Oヽ4 dnted
23 02 2021   has  sought
sOme information from the

rlrm

Reply from rlrm reFerred
to DPIIT vide email dated

01032021

301 Jayachandran

Alloぃ P■vate

Limitcd,

Colmbatorc
01′53/8′54690A
M21″‐19AC

261220 4000 Vr
Lcad Scrap as pcr

iSRI Rains

85481020 31X1000
000

Comments received from
MOEF&CC((Ⅱ SMD)● de
letter     No 23‐ 25/2019‐

ISIMD dated 07 10 2020

Commcnts sought frolll
DPHT on 29 12 2020

Reminder sent tO DPllT
vide     email     dated
03022021
DPIIT ‖de OM dated
00 02 2021   has   sought

some informatlon from the

nrm

302 Sh市alik
Rcclamatlons

P■ Ltd,

Httana

01′53/8′54751/A

M21/S164/1C

090121 2000 Mrs Rubber
Crumb/Granules
Powderlo Mesh Or
More

40040)00 21 28KXl
0000

Commcnts sougllt fronl
MOEF(HSMD)&DPIIT
On 11 01 2021

Comments reCeived from
DPllT ude OM dated
03022021

303 Tima Rubbcr
ハmd
lnfrastrtlCture

L!d,Dclhi
Ol′ 53′ 8154754′A
M21′T-74′ lC

090121 250 Mts Rubber
Crulnb′ Granllles

Mcsh Sizc FIner

Than 10 Mesh

40040000  1:li100 Comlllents SOught From
MOEF(HSMD)&DPIIT
On l1 01 2021

Conlments received frOm
DPIIT Vide OM dated
03022021

304 Tinna Rubbcr
And
iniastruc●Ic
Ltd,Delhi
O1/53′ 8′54755/A
Nり 1′T-75′IC

090121 200 Mts
Rubber
caumb/Granules
mesh Size Finer
Thanl0 Mesh

400411000 425600
000

Col■ llllenも  SOught tOlll
MOEF(HSMD)&DPIIT
On l1 01 2021

Comments received from
DPIIT ■de OM dated
16022021

305 Gulatl Ud"g,
Chhattisgarh

01/53/8′ 54787′A
M21/Cr40/1C

180121 69000 Mts USed
Rubbcr TyTes νVith

Multiplc Cuts or

Singlc Cut or

Sicddcd or Press

Baled or L∞ sc

Fon■

40040000 621000
0(X)00

Comlncnも  sougllt 

“

m
MOEF(HSMD)&DPIIT
On 19 01 2021

DPIIT ¨de OM dated
28 01 2021   hns  sOught
some informatlon from the
rlrm    ″ゝ   ′  __
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Comments received From
MoEF&CC vide letter
dated 18 02 2021

306 R SSh・ cadOn,
UttaI Pardcsh

01′53/8/54786′ A
M21/R‐ 38/1C

1801 21 48000 Mts uscd

Rtlbber,Ics With

multiple Cuts or

single Cllt or

shrcdded or press

Baled or loOse

Fo=n,

40040000 432000
00000

Comlncllts SOu_2ht aom
MOEF(HSMD)&DPIIT
on 19 01 2021

DPIIT vide OIⅥ  dated
28 01 2021   has   sought

some        informa6on
′documents rrom the rlrm

Comments received from
MoEF&CC  vide  OM
dated 19 02 2021

Part

2,
I)PIIT

Ｌ

　
ｏ

Ｓ

ヽ

Name of the
applicsnt (V/s.)
&HO File No.

Date of
receiPt Item for imporr

ITc(us
Code)

CIF
value

(lakll,

Status

307 Arcclor   4ヽittal
NippOn    Steel

lndia      Ltd,

Mumbai
0175378153946′A
M21'A-30/1C

120820 l Set SccOnd Hand
Cas Control

Valves:Valves Dia

350-4 Numbers,

Valves Dia 300‐ 2

Numbers,Valvcs
Dia 80/100-8

Nulll腱、

84818030 304 Commcnts souttt from DHI
on 15 08 2020

DHI ●de emau dated
17 08 2020 informed that
ContrOI Valves does nOt
pertain to DHI and this

may peraln tO DPIIT

Accordingly,    cOmments
souま t Fom DPI11 0n
17082020

The rlm has been rcquestcd

vide cmail dated 23 09 2020

1。 mmish rcply tO DPllTヽ
OM No P4フ 012171′2020‐
l SW dated 16 09 2020

Reminders sent tO ■rm
vide    emalls    dated
07102020,24 11 2021 and
03022021

Final Reminder sent tO
nrm ●de emall dated
09032021

308 Larsen    &
Toubro Limitcd,

Kolkata

01′ 53/8′54148′A
M21L■ 4ДC

1'0920 62 Nos SBH
Double Slide Rail
Slstem wilh
accessories : sBH
Standard box 5600
including all
accessories :

Staodardbox Base

73084000
73084000
フ308401Xl

73084000
73084000
73084000
7308401111

73084000

3638 For Er post facto approval

り
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73084000
73084000
73084000
73084000
7308401111

73084000
73084000
73084000
73084Cll10

73084000

Platc 3500 mln(L)

x241111mal(H)

62  Nos  SBH
Double Slide Rail

Syゞclll    wi6
acccssOHcS:  SBH
Slalldard Box S61Xl

includillg      an

acccssoncs:

Stallda‐dbox  Top
Plate 3500 1n n(L)

X16∞ mm(H)
186  Nos  SBH
Double Slidc Rail

Sぃtcm    Witll
aCCeSSOncs:  SBH

Standard Box S600

induding    all
acccsSOnesi spindle

ctelnent

54  Nos  SBH
Doublc Slidc Rail

Systcnl        with

aCCeSSOncs I SBH
Stalldard box S61Xl

induding    ハdl
Accessones:   Pコ N

40x230
50 Nos SBH
Double Slide Rail
S)stem wilh
accessories : SBH
Standard box 5600
including all
accessones : bx

444 Nos SBH
Double Slide Rail
System with
accessories : SBH
Standard box 5600
including all
accessories :

CI,IP6.3MM
8 Nos SBH Double
Slide Rail S,stem
with accessories :

sBH Manhole Box
5600 including all
accessories :

Manholc     Basc
Platc 3000mm(L)x



8 No6 SBH Double
Slide Rail Slstem
with accessories :

SBH Madole Box
5600 including all
accessories
Manhole Top Plate
3000mm (L) x
l400mm(H)
24 Nos SBH
Double Slide Rail

accessories : SBH
Manhole Box 5600
including all
accessories :

Spindle Element
80 Nos SBH
Double Slide Rail

acc€ssories : SBH
Manhole Box 5600

accessories : Pin
40r30
16 Nos SBH
Double Slide Rail
Slstem wilh
accessories : SBH
Manhole Box 5600
including all
accessories : Box
Connector
80 Nos SBH
Double Slide Rail

accessories : SBH
Manhole Box 3600

accessories
CLIP6,3MM
22 Nos SBH
Double Slide Rail
Slstem \.ith
accessories : sBH
Double Slide Rail
S,stem RSS750
including all
accessories :

Double Slide Rail
RS (ssooMMXL)
40 Nos SBH
Double Slide Rail



S)stem ■lth

rccessories : sBH I

Douhle stide Rail I

System RSS750
rncludins all
accessories :

Shoning Base Plale
: 3500mm(L) x
2400mm(H)
20 Nos SBH
Double Slide Rail
Slstem with
accessories i sBH
Double Slide Rail
System RSS750
including all
accessories .

Shorting Top Plate
3500mm(L) x
l400mm(H)
22 Nos SBH
Double Slide Rail
S)stem with
accessories : sBH
Double Slide Rail
System RSS750
including all
accessories :

Rolling Strut
1l Nos SBH
Double Slide Rail
S)stem with
accessories : sBH
Double slide Rail
System RSS750
including all
acc€ssories :

Distance Piece
(250MM)
176 Nos SBH
Double Slide Rail
Slstem with
accessories : SBH
Double Slide Rail
Slstem RSS7sC

includinp, all
I accessories : Scre\
I se' M30

309 AQSA
Stampin8,

AndhcH  East,
Mulllbai

01′ 53/8/54441′ A

071120 200 Nrs
Regned7 Hdpe′

Granulcs oF
Plastics

39159090 24000)
0

Colnlnents souttt 

“

m
DPHT  &  C&PC  On
09112020

DPnT ●de pM dated
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M21′A‐ 78′ IC 05.02,2021 informed thrt
they are not concerned
with th€ case and C&PC
may be consulted in the
matt€r.

310 Rama
Enterp●scs,

Chcnnal
01/53/8′ 545481ヽ
M21′R31′IC

031220 5Kび
Csphcr 88 Silver

Powdcr

71061000 553867
70
Colnments sought tOm
DPΠT on 03 12 2020

DPIIT vide OM dated
28.01.2021 has soughl some
informatior,- documeots
ftom the firm.

The firm vide email dated
2t.01.2021 requested to
furnish informstion as per
DPIIT OM dated
2E.0t.2021.

KohinOoI
RcclamatiOns,

Puttab

01/53/8/54759/A

M21′K‐34/1C

120121 500000 Kgs
CrumbBuffing

40040000 750000
000

Comments soughl from
DPIIT on 12.01.2021.
DPIIT vide OM drted
2t.01,2021 has sought
some informrtion from the
firm.
The firm replied vide
cmail dat€d 06.02.2021-
DPIIT vide OM dated
17.02.2021 has soughr
some more information
from the firm.

ｈ

２８
M′o「PI

Ｌ

Ｑ

Ｓ

Ｎ

Nam€ of the
appliceni (M/s.)
&HO File No.

Dale of
receipt

Item for import ITC(HS
Code)

CIF
value

rlakh、

Status

312 Chldambaram
confectiOncn,

Tam‖ Nadu
01′ 53′ 8/54306′ A
M21/C‐ 30/1C

101020 10 Kgs
Silver powder- For
confectionery use
(Silflok (Food
additive E-174)).

71061000 78 Commenも  sOught iOm
MOEF&CC(HSMD)alld
DPIIT On 12 10 2020

DPIIT 宙de OM dated
16 10 2020 info.Ш ed that it

is nOt cOnccrned 、nth the
mattcr  and  M70  FoOd
Proccssing indusmes may
be consllltcd in thc matter

Thc COmlllittcc dccided tO

reFerthc casc to Mlo FPI

Casc rcfcrcd tO M/O FPl
vide      cmail      dated

25112020

０
つ

⊥



Reminders sent to M′ 0
FPI  vide  emails  dated
10 02 2021 and 09 03 2021

Part

29
Miscellaneous

Sl

No

Name orthe
applicant(M′ S)

&HO File No

Date of
receipt

Item for import
ＳＨ

、ウ

＜

ｄ
ｒ
ｃ。

CIF

value

(lakh)

Status

The Committee noted thal
the firm has applied for 5

MT of Gold Dore Bars and

50 Ml ofSilver Dore Bars.

The firm vide email dated
25.12.2020 has provided
BIS Certificete valid uPto
02.12.2021. They also
stated that theY are
rpplying for the fiIst time,
hence they don't have
pr€vlous utilization
c€rtificate.

The firm hes proYided the
following documents:
(i) BIS Certincate valid
upto 02.12.2021
(ii) NABL certificarc velid
up to 25.06.2022
(iii) Consent to Operete
valid upto 3t.03.2021
(iv)The tirm has .Pplied
for the first time.

狙
1魃‖

0̈ (1)501111Kか
Gold DOre Bars

(2)50∞ O Kgs
Snvcr Dore Bars

71081200 (1)
1500000
0000/―

(2)

300000
0000/―

I I I I lAccordingll' tbe
I I I lcommittce decided to

I I ] I I a[ow impon ofone MT of
I I I lcold Dore Brrs Purlty
I I I I IuPto95 Percenl 'nd 

sMTI I I I of stlver Dore Brrr.
obtained NABL cenification will be

";il;ti.r ,pi; I MT of cold Dore bar. Accordinglv, the Committee decided to approve one MT of

6'"iJ-o"i" u".i" lhe firm subject to ph]sical verifrcation of the rcfinoy by fie conccmed RA and

submissioo ofall valid p€rmissions includi!8 Consent to oDerale
Committee de€ided to aPProve for

irp."l ffi .i sii"". oore Bars to the firm subject to ph)sical verification of the refinery by the concerned

RA.
314 Baskaran,
Shevapct,

Salcm
Ol′ 53/8′54045′A

260820 14 Kgs
Scmi Finishcd

Products in Snvcr
Vヽirc Round

ワ1 06KX100 755012 Commenls  SOught  rom
MeitY  and  DPHT  On
28082020

V
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M21/B39/1C DPIIT●de OM No P
47012′81/2020-TSヽV dated
15 09 2020   stated  that

DPIIT is■ ot concerned ln

the matter

NIIeitY vide email dated
16 10 2020 stated that the

matter does not pertain to

them

The  rlrm  has  been
requested on 05 11 2020 tO

provide the purpose oF
import and the description

oFitems tO be imported

Reminder sent to rlrm vide

ema:i  dated  29 12 2020
reques●ng rOr rurllishing

replv

315 Narrondass
Manordass,

Mumbai
O1/53/8/54774/A

M21/N-37/1C

140121 l0 MT of Gold
Dore Bars purity
uplo 95 percent

71081200 530111Xl
OCX100

The輌:11,llas bcen granted
imporl   Liccnce   NO
0319298143         dated
27 08 2020 fOrimpo■ of 10

MT 801d dOre bars The
■1...has provided l

(i)BIS Certincatc _ valid
uplo 21 03 2021

(li) NABL Ccnincatc _
valid up to 20 10 2022,

(lii)Utilizatlon dctails duly
c.■ irlcd by C¨toms

(i→  CCIIISCnt t0 0peratc
valid upto 31 12 2024

Accorallgly,         the
Committee  decided  to
a1low import of 10 MT Of
Cold Dore Bars pun,
upto 95 percent

The Committee decided to approve l0 MTs of cotd Dore Bar purifi upro 9S percenr ro thefrrn

316 MNrrC PAMP
India P,Ltd,
Ncw Dcllu
01/53/8′54924/A
M211M‐ 99/1C

040221 50 Mls Gold Dore
bars (upto 95
percenl purity)

71081200 247175
000000

Tllc flnl has beell grantcd

impOrt         Licence
No 0519211204      datcd
04032020 f" illlpolt Of
50MT gold dOre bars  nlc
Fl,Ш has prOvidcd:

0)BIS Cerlincatc_valid
upto 22 10 2021

(i)NABL C“ incatc _
vdid up to 05 02 2022,
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(iii) Utilizarion details duly
certified by Customs.
Balance quantity is 22863
kgs as on L I.2021.
(iv) Consent to Operate
valid upto 30.09.2021
Firm has llot utilized
earlier license end
substantisl balsnce
quantity is svsilable in
that license. The
Commitlee decided to ask
the lirm to approach rfter
utilization of earlier
license.

317 Precious Mclals

Renngs Phvatc
Limitcd,Jaipur

01′53/8/54931′A
M21P-63/1C

040221 1000 kgs Gold
Dore  Bar Ha宙ng
Purlty  :Upto  95

Percent

71081200 550000
01XX1 00

Thc  ■111l has submittcd
Consent to Eslablish valid

til1 31 07 2025 issucd vide

Ralasthan SPCB lct“ dated

9/11′2020
Thc Committee dccldcd to
ask the thc rlm tO submit

Conscnt to Operate and
NABL ccrtiFlcate

318 Zavcn&Co Pvt
Ltd,Ahmcdabad
01/53′ 8/54988′A
M21′Z-3′ IC

(for  Rud・ apur,

Uttaratland

unit)

100221 20 Mts Gold
(Dore)Bars Purity :

Upto 95 p€rcenlaSe

71081200 857132
839395
0

Thc fln,,has bccn granted

lmpOrt         Liccncc
N00819052254      datcd
02 08 2019 For import of
10MT 8old dorc bars nlc
a,“ `has prOvidcd i
(1)BIS CC tincatc valid till
l1072021

(ii)NABL Ccrlirlcate not
provided

(iii)COnsent to Opcratc
valid ttpto 31 03 2022

Firm has not utillzed
earuer    ucense    and
substant18i       balance
quantl, Is aVanab:e in
that   license       The
Committee decided to ask
the rtrm 10 approach arter

utillz26on    oF   earlier

llcense

319 Za■ cn&Co Pvt
Lid,Ablllcdabad

01′53/8/55032′A
M21′Z-4/1C

(fOr Ahmedabad
unit)

150221 2 Mts Gold(Dorc)
Bar P面ty Up To
95 Pcrccntagc

71081200 909575
453700

(i) BIS CCrlincate nOt
prO● ded

(ii)NABL CcrliFlcate valid
til1 09 08 2022

(iti)COnscnt to Establish
valid uplo 03 04 2025

The Committcc decidcd to
ヽ /
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ask lhe firm to submit (i)
BIS cerficate and (ii)
Consent to ODerate,

320 Augmont
Enterpiscs pⅣl

ltd,Uttarkhand

Ol′53/8′5504シA
M21/A‐ 124/1C

160221 2∞llll kgs Coに
Dore Bar(upt0 95
Perccnt Purl″ )For
ReF.nery  ActuJ
uscr  as  pcr
condltions

71081200 120000
000000
00

The firm has been granted
Impo( Licence
No.6l19001200 daled
25.06.2019 for import of 20
MT gold dore ban. The
firm has provided :

(i) BIS Cenificate valid uplo
06.01.2021
(ii) NABL Certificate valid
ri1t 02.1t.2021.
(iii) Consent to Operate
valid uflo 31.03.2023
(iv) Utilization details duly
certified by Customs.
Firm hes not utilized
earlier license and
substontirl balance
qurntity is availeble ln
that license. The
Committee decided to ssk
the lirm to approsch after
utiliz&tion of earlier
license.

321 Kundan Rcincry
PHvate Lilluted

01/53/8′ 548461A
M21/K36/1C

250121 50000 KCS Gold
Dorc  Maximum
puHty 950.

71081200 221050
364325
00

The  nl.,  was  grantcd
lmport Liccncc For import

of 10 MT gold dorc bars on

26112020
The nnn has providcd i

(i)BIS Ccrtiflcatc valid upto

31082021
(ii)NABL Catiflcate valid
til1 07 07 2022

1蒟 )Conscnt lo OPcratc
valid upto 31 12 2024

(iV)UtilizatiOn dclails duly
ccrtirlcd by customs

AccOrdillgly,         the

Committee  decided   to
allow lmpOrt Of lo MT Of
Cold Dore Bars puri●
upto 95 percent

The Committee decided to approve l0 M@
322 Opus RcAncn
PHvatc Limitcd

01153/8/55075′A
M21/010/1C

180221 1000 Kgs Gold
Dore Bars having
contefi not
exceeding 95%

71081200 420000
00D000

The Iirm hes not provided
folloiYing documents:
(i) NABL Certificare
(ii ) BIS Cerrificate
(ii i) Consent .o Operate
from SPCB
(iv)Utilization Details of

●
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previous impon license duly
certified by Cusloms
Authority, ifany.
The firm is requested to
provid€ NABL certificate,
BIS Certificate aDd consent
to opemte ftom SPCB.

323 MD Ovcrscas

PHvatc Limited

01/53/08/54960/

AM21

080221 20000 Kgs Raw
Gold (Dore) Bars
of Purity 95 percent

71081200 902225
45000

Thc Com luttee notcd that

ule nrm has bcen granted
impOrt AuthoHzation No
0519200879 for 20 MT of
Ra■ Gold Dorc B餞
The ■
““
 has pЮⅥded lhc

Follo■■ng    dllcumcnts:

(i)NABL Ccrtiicate valid
upto 15 09 2022

(ti) BlS CertiFlcatc‐  not
provided

(‖)COnsellt to Establish
■olll SPCB, Jaipur valid
upto 28 02 2025

(iV)U● hZati∞  Dctans Of
pre宙ous impolt license duly

certined  け  CuゞOms
Authonty― llot pro●dcd

Hcllce,  tlle Committcc
decided to ask the 6“ ,, to

sub‐lt BIS Ccrtiicatc,
Collsent to Operate and
Utllization   dctails    oF

prc宙ous import liccnsc duly

ccrtlicd   by   Custorn.
Authohtv

324 IstOrc Direct

Trading P,Ltd,
Mumbai
O1/53′8/550411A

M21′ 1‐ 141′IC

150221 10000 Kgs ofNon
Basmati Ric€ For
Retail & Trading

10063090 950000
00

The Committee decided to
examine the case on 6le,

325 Dcrrcch   &
C」 rccn lndia P、 1

Ltd,」odllpur

01/53/8154139A
M21′D19/1C

150920 (1)200 CTN Pァ o
Tech Cartridges

(2)100 CAN
Blantt for P,ro

Tech Launcller

(3)30 PCS Pvro
tech Llluncher

36030059
93063000
93039000

563000 Comments sought fiom
DRDO on 16.09.2020.

DRDO vide email dated

17.09.2020 informed that

DRDO does no. deal in the

subjeq matter and the
matter has bem refcrred to
DDP.

DDP vide email dated

23.10.2020 has conveyed
that DGFT may s€ek the
coi nents from the

concerned Service, directly
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as the items proposed to be
imponed are not covered in
the list of restricted
items for which powers
have been d€leSated by
DGFI to Department of
Defence Production to issue
lmport License(s).

Comments souSht from Air
HQrs on 22.12.2020.

Comments received from
Air HQs vide emril drted
0r.02.2021-

CommeDts sought fiom
PESO otr 26.02.2021.

PtrSO vide em.ll d.ted
03.03.2021 hss sought
some informetior from the
flrm.

The meeting ended with vote of thanks to the chair.
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